
List of cases which were e-filed during the month of December 2022

Court District Case No. Advocate Advocate email id Date of e-filing

1 CENTRAL CS COMM-2601/2022 9213905829

MANISH@KLFINDIA.COM

01.12.2022 30.11.2022

2602/2022 7303296156 01.12.2022 30.11.2022

2603/2022 ICICI BANK VS ANJU CHAUHAN 9213905829

MANISH@KLFINDIA.COM

01.12.2022 30.11.2022

2610/2022 9717211123 02.12.2022 01.12.2022

2613/2022 ICICI VS REEMA JAIN 9212036118 02.12.2022 01.12.2022

2629/2022 ICICI BANK VS VINOD 9212036118 03.12.2022 02.12.2022

2636/2022 9212036118 05.12.2022 03.12.2022

2639/2022 ARUN KUMAR VS KRF LIMITED 9816031823 06.12.2022 05.12.2022

2640/2022 KAPIL DUA 9811590282

kapildua74@gmail.com

06.12.2022 05.12.2022

2649/2022 B.K SINGH 9811167195

BKSINGH.ADV@GMAIL.COM

08.12.2022 06.12.2022

2653/20222 PRAVEEN KUMAR VS MCD 9811590282

kapildua74@gmail.com

09.12.2022 08.12.2022

2664/2022 ICICI BANK VS AZAD C. PRAKASH 9810654872

ADVOCATEXP@GMAIL.COM

12.12.2022 09.12.2022

2665/2022 9213905829

MANISH@KLFINDIA.COM

12.12.2022 09.12.2022

S.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS  BRIJBHUSHAN 
PRASAD

MANISH 
KUMAR 
DEWAN

NITTU CREATIONS VS KAPOOR 
BROTHERS

NEELAM 
KUMAR 
MALIK

NEELAM.MALIK8512@GMAIL.
COM

MANISH 
KUMAR 
DEWAN

RAJDHANI PAPERS LTD. VS 
OLYMPIC CARDS

GYANENDR
A KUMAR 
GANGWAR

GANGWAR@GSGANGWAR.CO
M

SAGAR 
SHIVAM VIKASCHOPRAADVOCATE@G

MAIL.COM
SAGAR 
SHIVAM VIKASCHOPRAADVOCATE@G

MAIL.COM
ICICI BANK VS JAMUMA 
PRASAD SHARMA

SAGAR 
SHIVAM VIKASCHOPRAADVOCATE@G

MAIL.COM
SIDDHARTH 
AGGARWAL

advocsiddarth@gmail.com
VARUN PIPE VS NAYAK 
SANITATION

INDIRA LOGGING VS SH. AMIR 
KHAN

SATENDRA 
KUMAR

ICICI BANK VS DEVENDRA 
GUPTA

MANISH 
KUMAR 
DEWAN 



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

1 CENTRAL

2666/2022 9873932356 12.12.2022 09.12.2022

2678/2022 9811782970

RSCHAGGAR@GMAIL.COM

14.12.2022 12.12.2022

2679/2022 ICICI BANK VS MOHD. MUKIM 9818030800

PUNITBHALLA@GMAIL.CO 

14.12.2022 12.12.2022

2690/2022 9810481016

MAIL@THELIGALIST.COM

15.12.2022 14.12.2022

2691/2022 9213905829

MANISH@KLFINDIA.COM

15.12.2022 14.12.2022

2697/2022 933646788

LEGAL@YLSA.CO.IN

16.12.2022 15.12.2022

2711/2022 PRAVEEN JAIN VS PANKAJ JAIN 9818221707

advsungupta1122@gmail.com

19.12.2022 16.12.2022

2712/2022 9811255673 19.12.2022 16.12.2022

2713/2022 9811255673 20.12.2022 19.12.2022

2714/2022 9873586359 20.12.2022 19.12.2022

2715/2022 LEVIS VS ASHOK KUMAR 9718209970

AASTHA@THELEGALIST.COM

20.12.2022 19.12.2022

2725/2022 9722255672

ADVSADYORA@GMAIL.COM

21.12.2022 20.12.2022

2726/2022 ICICI BANK VS MANOJ SINGH 21.12.2022 20.12.2022

2727/2022 8178726464 21.12.2022 20.12.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

GAUTAM GULATI VS KRISHAN 
KUMAR

ARVIND 
KUMAR ADVOCATE.VBHANDARI@GMA

IL.COM
NARENDER BABBAR VS KKV 
CHITS

RS 
CHAGGAR

CHETNA 
BHALLA

SHRIRAM PISTON VS ASHOK 
KUMAR

AASTHA 
SHARMA

ICICI BANK VS ANIMESH 
KUMAR

MANISH 
KUMAR 
DEWAN

DRIVIT CONSTULTANCY VS 
DRIVIT JAISWAL

VIJAY 
MISHRA

SUNIL 
GUPTA

STATE BANK OF INDIA VS 
FARHMAN ALI

RAJIV 
KUMAR 
THAKUR

ADVOCATESSINHA@REDIFFM
AIL.COM

STATE BANK OF INDIA VS  
RADHA MOHAN SHARMA

RAJIV 
KUMAR 
THAKUR

ADVOCATESSINHA@REDIFFM
AIL.COM

ASHA RAM & SONS VS ASHISH 
AGGARWAL

SACHIN 
KUMAR 
JAIN

SKJAINADVOCATE9@GMAIL.C
OM

AASTHA 
SHARMA

KINGFISHING VS STERLINE BIO 
REMEDIES

DAVINDER 
PAL KAUR

DEEPAK 
KAUSHIK

induslegalia@gmail.co
CUBEX INDUSTRIES
VS SHYAM NARAIAN RAM 
KUBER SHUKLA

SAURABH 
SINGH 
ALHUWALIA

TGAASSOCIATES202@GMAIL.C
OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

1 CENTRAL

2747/2022 G.P. SINGH 9811992006

G.P SINGH @HOTMAIL.COM

23.12.2022 21.12.2022

2748/2022 8447754748

BABBAR.JYOTI@GMAIL.COM

23.12.2022 21.12.2022

2757/2022 ICICI BANK VS NIZAM MALIK 9212036118 24.12.2022 23.12.2022

2758/2022 9718209970

AASTHA@THELEGALIST.COM

24.12.2022 23.12.2022

2 CENTRAL CS (COMM)/2599/2022 ICICI BANK Vs NISHANT TYAGI 9811898399 01-12-2022 30-11-2022

CS (COMM)/2609/2022 9953283177 02-12-2022 01-12-2022

Counter Claim/59/2022 9810250220 02-12-2022 01-12-2022

CS (COMM)/2622/2022 9810481016 03-12-2022 02-12-2022

CS (COMM)/2624/2022 ICICI BANK Vs ASMA AYAZ 9212036118

vikaschopraadv@gmail.com

03-12-2022 02-12-2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

PREM DUTT ARORA VS 
SHEETAL ARORA

FRANKOVERSEAS VS SHIV 
GLITZZ  HOTELS

BHANU 
MOHAN

SAGAR 
SHIVAM VIKASCHOPRAADVOCATE@G

MAIL.COM
HERO INVESTCORP VS ASHOK 
KUMAR

AASTHA 
SHARMA

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com
M/S BASHESHAR LAL AMIT 
KUMAR Vs SH KUSHAGRA 
SINGHALPROPRIETOR OF S G 
ENTERPRISES

JATIN 
AGGARWAL 
(P),

jka.legal@gmail.com
M/S POWER ELECTRO 
CONTROLS Vs M/S GURU 
MAHIMA ELECTRONICS

JAGDISH 
SETHI(P),

jagdishsethi@yahoo.co.in
ADIDAS AG Vs ASHOK KUMAR 
UNKNOWN

AASTHA 
SHARMA(P),

mail@thelegist.com
VIKAS 
CHOPRA(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/2621/2022 ICICI BANK Vs MOHD UZAIR 9212036118

vikaschopraadv@gmail.com

03-12-2022 02-12-2022

CS (COMM)/2623/2022 ICICI BANK Vs MAYANK JAIN 9212036118

vikaschopraadv@gmail.com

03-12-2022 02-12-2022

CS (COMM)/2634/2022 9811898399

mainsh@klfindia.com

05-12-2022 03-12-2022

CS (COMM)/2633/2022 9811898399 05-12-2022 03-12-2022

CS (COMM)/2643/2022 9810210832

vijayprakash9682@gmail.com

07-12-2022 05-12-2022

CS (COMM)/2651/2022 9811161525

sksingh116@gmail.com

09-12-2022 07-12-2022

CS (COMM)/2660/2022 9205290440 12-12-2022 09-12-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

VIKAS 
CHOPRA(P),

VIKAS 
CHOPRA(P),

ICICI BANK Vs LESLIE JACOB 
HARRIS

MANISH 
KUMAR 
DEWAN(P),

ICICI BANK Vs NISHANT 
KUMAR SINGH

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com
STATE BANK OF INDIA Vs RUP 
SING PROP OF M/S 
MAHALAXMI TRADING

VIJAY 
PRAKASH(P)
,

ANIL KUMAR Vs MUNICIPAL 
CORPORATION OF DELHI

SATYENDRA 
KUMAR 
SINGH(P),

BANK OF MAHARASHTRA Vs 
ANUBHAV MOHAN

RAJIV 
RANJAN(P),

rranjanadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/2659/2022 9811104015 12-12-2022 09-12-2022

CS (COMM)/2661/2022 9811898399 12-12-2022 09-12-2022

CS (COMM)/2662/2022 9811161525

sksingh116@gmail.com

12-12-2022 09-12-2022

CS (COMM)/2663/2022 9811161525

sksingh116@gmail.com

12-12-2022 09-12-2022

9811161525

sksingh116@gmail.com

13-12-2022 12-12-2022

CS (COMM)/2687/2022 9582280800

advsadyora@gmail.com

15-12-2022 13-12-2022

CS (COMM)/2686/2022 9990118333

NA

15-12-2022 13-12-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

SANTOSHI GOLD PVT LTD Vs 
SAGAR AGGARWAL

AJAY 
KUMAR 
CHOPRA(P),

akchopra_adv@yahoo.in
ICICI BANK LIMITED Vs ASHOK 
SHARMA

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com
SHAMSHER SINGH Vs 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

VARUN BAHL Vs MUNICIAPL  
CORPORATION OF DELHI

SATYENDRA 
KUMAR 
SINGH(P),

Execution 
(Comm)/345/2022

BHANU VERMA Vs MUNICIPAL 
CORPORATION OF DELHI

SATYENDRA 
KUMAR 
SINGH(P),

M/S KING FISHING 
CORPORATION Vs NG FEEDS 
PRIVATE LIMITED AND ORS

SIMRAN 
SADYORA 
(P),

KHANNA TOOLS COMPANY Vs 
KIRAN UDYOG PVT LTD

GARIMA 
GUPTA(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/2689/2022 9811898399

mainsh@klfindia.com

15-12-2022 13-12-2022

CS (COMM)/2688/2022 9891782970

rschaggar@gmail.com

15-12-2022 13-12-2022

OMP (COMM)/183/2022 9811036782 15-12-2022 13-12-2022

CS (COMM)/2693/2022 9999012495

SHAILNEGI1984@GMAIL.COM

16-12-2022 15-12-2022

9899777772 20-12-2022 16-12-2022

CS (COMM)/2720/2022 9811161525

sksingh116@gmail.com

21-12-2022 20-12-2022

CS (COMM)/2721/2022 9818416099

NA

21-12-2022 20-12-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

ICICI BANK LIMITED Vs 
ABHISHEK YOGI

MANISH 
KUMAR 
DEWAN(P),

VEENA BABBAR Vs KKV CHITS  
PVT LTD THROUGH DIRECTOR/ 
MANAGING DIRECTOR

R S 
Chaggar(P),

THROUGH ITS MANAGING 
DIRECTOR Vs MEENA

SANJAY 
DEWAN(P),

SANJAYDEWANADV@GMAIL.C
OM

M/S JAINSONS LIGHTS PVT 
LTDTHROUGH ITS DIRECTOR 
SH ANUBHAV JAIN Vs M/S M H 
S MEDICARE INDIA PVT 
LTDTHROUGH ITS DIRECTOR 
MR HUNNER GROVER

SHAILENDE
R NEGI(P),

Execution 
(Comm)/363/2022

M/S MANJEET TRANSPORT 
COMPANY THROUGH ITS SOLE 
PROPRIETOR AND 
AUTHORISED SH SANDEEP 
DABAS Vs DELHI STATE CIVIL 
SUPPLIES CORPORATION LTD

NITIN 
DAHIYA(P),

office@nitindahiya.com
SUDARSHAN KUMAR Vs 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

M/S AR ENTERPRISES Vs MS AL 
ALYAN TOURS AND TRAVELS

MOHD 
SULAIMAN 
KHAN(P)



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/2722/2022 9818416099

NA

21-12-2022 20-12-2022

CS (COMM)/2729/2022 9818280772

PUNITBHALLA@GMAIL.COM

22-12-2022 21-12-2022

CS (COMM)/2734/2022 ICICI BANK Vs UTSAV GUPTA 9818280772

PUNITBHALLA@GMAIL.COM

23-12-2022 22-12-2022

7503390931

praveshduhan100@gmail.com

23-12-2022 22-12-2022

OMP (COMM)/186/2022 9910985431 24-12-2022 23-12-2022

CS (COMM)/2756/2022 9818280772

PUNITBHALLA@GMAIL.COM

24-12-2022 23-12-2022

CS (COMM)/2755/2022 ICICI BANK Vs SUDHA 9212036118

vikaschopraadv@gmail.com

24-12-2022 23-12-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

M/S A R ENTERPRISES Vs M/S 
LABBAIK TOUR AND TRAVELS

MOHD 
SULAIMAN 
KHAN(P)

ICICI BANK LIMITED Vs A S 
CARGO PVT LTD

CHETNA 
BHALLA(P),

CHETNA 
BHALLA(P),

Execution 
(Comm)/370/2022

BAJAJ FINANCE LIMITED Vs 
AKHBARUN NISHA

PRAVESH 
DUHAN(P),

BHUPINDER Vs M/S SHRIRAM 
TRANSPORT FINANCE 
COMPANY LTD

ANANT 
KUMAR 
HAJELAY(P),

hajelaylawassociates@gmail.com
ICICI BANK LIMITED Vs NUPUR 
VADERA

CHETNA 
BHALLA(P),

VIKAS 
CHOPRA (P)



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL CS(COMM)  2604/2022 9213905829 01.12.2022 30.11.2022

CS(COMM) 2605/2022 9873910829 01.12.2022 30.11.2022

OMP(COMM) 174/2022 8527866046 01.12.2022 30.11.2022

CS(COMM) 2611/2022 9212036118 02.12.2022 01.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

ICICI BANK LTD. V/S GULAB 
SINGH

SH. SATISH 
KUMAR

manish@klfindia.com
M/S UTSAV V/S VIKAS GUPTA & 
ANR.

MS. 
SANGEETA 
CHOPRA

adv.sangeetachopra@gmail.com
SH. GULAB SINGH V/S DESH 
RAJ SETHI

SH. PHILLIP 
MASSAY

advocate.phillipmassay91@gmail.
com

ICICI BANK LTD. V/S MOHD. 
AZEEM

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

EX. (COMM) 331/2022 9555215464 02.12.2022 01.12.2022

EX. (COMM) 332/2022 9555215464 02.12.2022 01.12.2022

EX. (COMM) 333/2022 N/A N/A

N/A

02.12.2022 01.12.2022

CS(COMM)  2614/2022 9212036118 03.12.2022 02.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

GANGA PRASAD SINGHAL V/S 
DELHI URBAN SHELTER 
IMPORVMENT BOARD

SH. MONY 
CINOY

cinoyassociates@gmai.com
M/S R & T ENTERPRISES V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. MONY 
CINOY

cinoyassociates@gmai.com
PRADEEP JAIN V/S NEERAV 
JAIN

ICICI BANK LTD. V/S SAROJ 
YADAV

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM)  2615/2022 9560147929 03.12.2022 02.12.2022

MISC. DJ/ 744/2022 9560905884

N/A

03.12.2022 02.12.2022

MISC. DJ/ 745/2022 9818040003 03.12.2022 02.12.2022

EX. (COMM) 334/2022 9377002210 03.12.2022 02.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

S T T GLOBAL DATA CENTRES 
INDIA PVT. LTD. V/S 
ACCELETRADE
TECHNOLOGIES PVT. LTD.

SH. SATISH 
RAI

admin@kapoorandcompany.com
SH. ARVINDER SINGH V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. ROBIN 
BHARDWAJ

SAJEELA FASHION PVT. LTD. 
V/S TARUNA BANSAL

SH. GOVIND 
RISHI

govind.rishi@gmail.com
M/S GOLDEN M.P. CHIT FUND 
PVT. LTD. V/S MAHESH BANSAL 
& ANR.

SH. H.K. 
POLNI

hk@yahoo.com.in



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

EX. (COMM) 342/2022 9811802239 06.12.2022 05.12.2022

CS(COMM) 2637/2022 8860939996

N/A

06.12.2022 05.12.2022

EX. (COMM) 343/202 9540197757 07.12.2022 06.12.2022

CS(COMM)  2644/2022 9990042642

sri.anshu83@gmail.com

07.12.2022 06.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

ICICI BANK LTD. V/S SHAMIM 
QURESHI

SH. 
AMRINDER 
KUMAR

indolexlaw@gmail.com
UMESH TYAGI V/S MUNICIPAL 
CORPORATION OF DELHI

SH. 
DEEPANSHU 
KHATRI

ICICI BANK LTD. V/S ABHILASH 
JAIN

SH. 
CHARANJEE
T SINGH

cjsmjuris@gmail.com
CANARA BANK V/S GAURAV 
GUPTA

SH. 
ANSHUMAN 
SRIVASTAVA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM)  2652/2022 9811161525

sksingh116@gmail.com

09.12.2022 08.12.2022

OMP(COMM) 179/2022 8588848769

OFFICE@ASLAW.CO.IN

12.12.2022 12.12.2022

OMP(COMM) 180/2022 9212126925 13.12.2022 12.12.2022

OMP(I)(COMM) 477/2022 9990659331 13.12.2022 11.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

JAI PRAKASH V/S MUNICIPAL 
CORPORATION OF DELHI

SH. 
SATYENDRA 
KUMAR 
SINGH

RAIL LAND DEVELOPMENT 
AUTHORITY V/S MS ELDECO 
INFRASTRUCTURE AND 
PROPERTIES LTD.

SH. 
ANSHUMAN 
SAHNI

MUKESH SINGH V/S NAVIN 
SINGHAL

SH. 
MAHIPAL 
SINGH 
RAJPUT

mahipalrajputadv@gmail.com
UGRO CAPITAL LIMITED V.S 
HIAMVATI FOOD PVT. LTD.

SH. AMIT 
KUMAR 
SINHA

kmpspartner@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM)  2675/2022 9871932110 14.12.2022 13.12.2022

EX. (COMM) 349/2022 7503390931

praveshduhan100@gmail.com

14.12.2022 13.12.2022

CS(COMM)  2681/2022 9213905829 15.12.2022 14.12.2022

OMP(COMM) 182/2022 8750618722 15.12.2022 14.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

JAWAHAR LAL VOHRA 
THROUGH POA RAJESH VOHRA 
V/S RAJIV KUMAR

SH. UDIT 
NAGAR

corporatejudisllp@gmail.com
BAJAJ FINANCE LTD. V/S 
MAHAVIR ONION COMPANY

SH. 
PRAVESH 
DUHAN

ICICI BANK LTD. V/S ASHOK 
SHARMA

SH. SATISH 
KUMAR

manish@klfindia.com
KHURSHID AHMAD LONE & 
ANR. V/S MAHINDRA & 
MAHINDRA 
FINANCIAL SERVICES LTD.

SH. 
SHAKEEL 
SARWAR 
WAHI

sswahiassociates@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

EX. (COMM) 355/2022 9999925860 15.12.2022 14.12.2022

CS(COMM)  2703/2022 8368646406 19.12.2022 17.12.2022

CS(COMM)  2704/2022 8860313311 19.12.2022 17.12.2022

CS(COMM)  2705/2022 N/A

N/A

19.12.2022 17.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

HDB FINANCIAL SERVICES V/S 
RAJKUMAR

SH. 
DIPANKAR 
SONDHI

dipankarsondhipartner@com
INDIAN BANK V/S M/S D.K. 
PRODUCTS & ANR.

SH. 
AMITABH 
KRISHN

akris.n.associate@gmail.com
PARVEEN JAIN V/S PANKAJ 
JAIN

SH. SUNIL 
GUPTA

advsg@yahoo.com
SH. DHEERAJ GABA V/S SH. 
NARENDER SHARMA

SH. VIKAS 
GUPTA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM)  2706/2022 9811109342 19.12.2022 17.12.2022

CS(COMM) 2716/2022 9818209970 20.12.2022 19.12.2022

OMP(I)(COMM) 484/2022 N/A

N/A

21.12.2022 20.12.2022

CS(COMM)  2724/2022 9899810111 21.12.2022 20.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

M/S SARDARI LAL & CO. V/S 
M/S A P V REALTY LTD.

SH. ANIL 
SETHI

asethiadvocate@yahoo.com
LEVI STRAUSS & COMPANY V/S 
ASHOK KUMAR

SH. PRAMOD 
KUMAR 
SINGH

aastha@thelegist.com
M/S BABAJI AUTO FINANCE 
PVT. LTD. V/S NAVED

OBEROI 
ASSOCIATE

B.K. INDUSTRIES V/S JAI 
BHARAT AUTOMOBILES & ORS.

SH. ARJUN 
SAWHNEY

mail@arjunsawhney.in



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM)  2733/2022 9868427509 22.12.2022 21.12.2022

MISC. DJ/ 785/2022 9810127778 22.12.2022 21.12.2022

EX. (COMM) 368/2022 9599153502

tanujaggarwal5@gmail.com

22.12.2022 21.12.2022

CS(COMM)  2741/2022 9818280772 23.12.2022 22.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SHWETA SHARMA V/S M/S 
DEVYANI FOOD INDUSTRIES 
LTD. & ANR.

SH. 
SATYENDER 
CHAHAR

Satyender.chahar@aurenslaw.co
m

JASWANT INTERNATIONAL 
PVT. LTD. V/S WARNER 
GRAPHICES

SH. DEEPAK 
DEWAN 

advdeepakdewan@gmail.com
KOTAK MAHINDRA BANK V/S 
PAWA ASSOCIATES

SH. TANUJ 
AGGARWAL

ICICI BANK LTD. V/S UTSAV 
GUPTA

MS. CHETNA 
BHALLA

punitbhalla@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM) 2742/2022 9818280772 23.12.2022 22.12.2022

CS(COMM)  2743/2022 9811992006 23.12.2022 22.12.2022

CS(COMM) 2749/2022 9818280772 24.12.2022 23.12.2022

CS(COMM) 2750/2022 9818280772 24.12.2022 23.12.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

ICICI BANK LTD. V/S HARKESH 
GUPTA

MS. CHETNA 
BHALLA

punitbhalla@gmail.com
PREM DUTT ARORA V/S 
GAURAV ARORA & ANR.

SH. G.P. 
SINGH

g.p.singh@hotmail.com
ICICI BANK LTD. V/S MANISH 
CHAUHAN

MS. CHETNA 
BHALLA

punitbhalla@gmail.com
ICICI BANK LTD. V/S CHIRAG 
VERMA

MS. CHETNA 
BHALLA

punitbhalla@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM) 2751/2022 ICICI BANK LTD. V/S SARTHAK 9212036118 24.12.2022 23.12.2022

CS(COMM) 2752/2022 9212036118 24.12.2022 23.12.2022

EX. (COMM) 339/2022 9599153502

tanujaggarwal5@gmail.com

05.12.2022 04.12.2022

EX. (COMM) 340/2022 9810668042 05.12.2022 04.12.2022

EX. (COMM) 371/2022 7503390931

praveshduhan100@gmail.com

23.12.2022 22.12.2022

4 CENTRAL OMP (I) (COMM)/468/2022 9953455007

sprana2013.sr@gmail.com

01-12-2022 01-12-2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
ICICI BANK LTD. V/S MOHD. 
AQIL

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
M/S GOLDEN M.P. CHIT FUND 
PVT. LTD. V/S MAHESH BANSAL 
 
& ANR.

SH. TANUJ 
AGGARWAL

M/S CBS PUBLISHERS AND 
DISTRIBUTORS PVT. LTD. 
V/S MANOJ JAIN

SH. 
YOGENDER 
GAUTAM

yogendragautam.legal@gmail.co
m

BAJAJ FINANCE LTD. V/S 
JAINARAIN SHISHODIA

SH. 
PRAVESH 
DUHAN

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs SHAHID ALI 
AND ORS

SURYA 
PRAKASH 
RANA(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

OMP (I) (COMM)/466/2022 9953455007

sprana2013.sr@gmail.com

01-12-2022 01-12-2022

OMP (I) (COMM)/467/2022 9953455007

sprana2013.sr@gmail.com

01-12-2022 01-12-2022

OMP (I) (COMM)/465/2022 9953455007

sprana2013.sr@gmail.com

01-12-2022 01-12-2022

CS (COMM) 2607/2022 9990630630 02-12-2022 17.05.2022

CS (COMM) 2612/2022 981159947 02-12-2022 01-12-2022

EX (COMM) 328/2022 9999243349

INDOLEXLAW@GMAIL.COM

01.12.2022 28.11.2022

EX (COMM) 329/2022 9999243349

INDOLEXLAW@GMAIL.COM

01.12.2022 28.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS  THROUGH ITS 
PROP SANGEETA TRIPATHI 
AND ORS

SURYA 
PRAKASH 
RANA(P),

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS

SURYA 
PRAKASH 
RANA(P),

ZAFARUDDIN PROP OF M/S 
TIME INTERIO (I) PVT LTD VS. 
PACIFIC FIRE CONTROLS & ORS

FARUKKH 
MOHAMME
D TABISH

FARUKKHTABISH44@GMAIL.C
OM

ANKUR GUPTA VS. ARADHNA 
DEVI

HARISH 
GAUR

HARISH.KAUR@HOTMAIL.CO
M

ICICI BANK LIMITED VS. MOHD 
FARMAN

AMRENDRA 
KUMAR

ICICI BANK LIMITED VS. GIRI 
RAJ KISHOR

AMRENDRA 
KUMAR



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

CS (COMM) 2606/2022 9958347986 01.12.2022 28.11.2022

CS (COMM) 2616/2022 9818280772

PUNITBHALLA@GMAIL.COM

03.12.2022 24.11.2022

OMP (COMM)-175/2022 965819068

advocate.rkpal1@gmail.com

03.12.2022 02.12.2022

CS (COMM)-2617/2022 9213905829 03.12.2022 30.11.2022

CS (COMM)-2618/2022 9212036118 03.12.2022 02.12.2022

CS (COMM)-2619/2022 9212036118 03.12.2022 02.12.2022

CS (COMM)-2620/2022 9212036118 03.12.2022 02.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S S.K. EDUCATION PVT LTD 
VS. M/S DEVNAGARI EDUCARE 
PVT LTD & OTHERS

LUV 
CHOJAR

LCHOJARADV@gmail.com
ICICI BANK LIMITED VS. 
RAHUL SINGH

CHETNA 
BHALLA

SHIKHA CHAWLA   VS.   KOTAK 
MAHINDRA PRIME LTD.

SH. RAMESH 
KUMAR PAL

ICICI BANK LTD. VS. DEEKSHA 
MISHRA

SH. MANISH 
DIWAN

manish@klfindia.com
ICICI BANK LTD.  VS. ROHIT 
RATHI

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
ICICI BANK Ltd. VS. ANURAG 
DUBEY

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
ICICI BANK LTD. VS. 
SHAMSHER SINGH

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

EX. (COMM)-335/2022 9555215464 03.12.2022 01.12.2022

CS (COMM)-2625/2022 9212036118 03.12.2022 02.12.2022

CS (COMM)-2626/2022 9212036118 03.12.2022 02.12.2022

CS (COMM)-2627/2022 9212036118 03.12.2022 02.12.2022

EX (COMM)-338/2022 9810305439 03.12.2022 02.12.2022

ARB. A (COMM)-2/2022 9310972268 05.12.2022 30.11.2022

CS (COMM)-2641/2022 9818616958 06.12.2022 26.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S D. PAL ENTERPRISES  VS 
MCD

SH. 
SATYAJIT 
KUMAR

cinmoyassociates@I.mail.com
ICICI BANK LTD.  VS. RITU 
VOHRA

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
ICICI BANK LTD. VS. AJAY 
MEHRA

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
ICICI BANK LTD. VS. GURJEET 
SINGH

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
VIBHANSHU SHAMI VS. SUNIL 
SETHI

SH. S.S. 
CHAUDHAR
Y

SSCHAUDHARYADV8@GMAIL.
COM

SANJAY KUMAR & Anrs.   VS. 
CAPRI GLOBAL CAPITAL LTD. & 
AnrS.

SH. RAHUL 
KUMAR

rahulcklaw@gmail.com
ANAND ENTERPRISES VS, 
STYLE FABINNOVATION PVT. 
LTD. AND Anrs.

SH. 
SHANTANU 
AWASTHI

shantanu@anmlegal.in



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

9811452022 07-12-2022 26.11.2022

9811452022 07-12-2022 26.11.2022

9811452022 07-12-2022 26.11.2022

9811452022 07-12-2022 26.11.2022

9811452022 07-12-2022 26.11.2022

CS (COMM) 2646/2022 8860939496

NA

07-12-2022 06.12.2022

CS (COMM) 2647/2022 9313362890 07-12-2022 26.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP (I) (COMM)/475/2022 DCB BANK LIMITED Vs AS 
MOHD AND ANR

ANISH 
BHOLA(P),

ANISH_BHOLA17@YAHOO.CO
M

OMP (I) (COMM)/476/2022 DCB BANK LTD Vs TEERATH 
SINGH AND Anrs

ANISH 
BHOLA(P),

ANISH_BHOLA17@YAHOO.CO
M

OMP (I) (COMM)/474/2022 DCB BANK LIMITED Vs ROHIT 
SHARMA AND ANR

ANISH 
BHOLA(P),

ANISH_BHOLA17@YAHOO.CO
M

OMP (I) (COMM)/472/2022 DCB BANK LIMITED Vs 
JITENDRA MISHRA AND ANR

ANISH 
BHOLA(P),

ANISH_BHOLA17@YAHOO.CO
M

OMP (I) (COMM)/473/2022 DCB BANK LIMITED Vs 
KHALEEL AND ANR

ANISH 
BHOLA(P),

ANISH_BHOLA17@YAHOO.CO
M

UMESH TYAGI VS MCD AND 
ANR

DEEPANSHI 
KHATRI

SQUARE PAPER VS ROHAN 
PAPER AND ORS

NARENDER 
BHANDARI

NBHANDARI2009@GMAIL.CO
M

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

CS (COMM) 2673/2022 9582959560

RAKESHK987@YAHOO.COM

13.12.2022 26.11.2022

CS (COMM) 2668/2022 C. PRAKASH 9810654872 13.12.2022 26.11.2022

CS (COMM) 2669/2022 C. PRAKASH 9810654872 13.12.2022 26.11.2022

CS (COMM) 2670/2022 7015517635

JITENDERKUMARGHAHYLAN

13.12.2022 26.11.2022

CS (COMM) 2677/2022 KAPIL DUA 9811590282

KAPILDUA74@GMAIL.COM

14.12.2022 03.12.2022

CS (COMM) 2682/2022 ICICI BANK LIMITED VS. SAHIB 9213905823 15.12.2022 09.12.2022

CS (COMM) 2683/2022 9213905823 15.12.2022 09.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

LAXMI PUBLICATIONS PVT LTD 
VS. USHA RANI JAIN

RAKESH 
KUMAR

ICICI BANKL LIMITED VS. 
VINOD KADIYAN

JURISCONSULTUSLAW@GMAI
L.COM

ICICI BANKL LIMITED 
VS.REKHA SINGH

JURISCONSULTUSLAW@GMAI
L.COM

SHREE AMBIKA IMPEX VS. M/S 
TREVANI INTERNATIONAL LTD

J.K. 
GHAHYLAN

M/S VARUN PIPES & 
INDUSTRIES VS. M/S NAYAK 
SANITATION PVT LTD & ORS

SATISH 
KUMAR

MANISH@klfindia.com
ICICI BANK LIMITED VS. 
JAGTAR SINGH

SATISH 
KUMAR

MANISH@klfindia.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

CS (COMM) 2684/2022 9213905823 15.12.2022 09.12.2022

CS (COMM) 2685/2022 9213905823 15.12.2022 09.12.2022

CS (COMM) 2698/2022 SBI V/S SMT. SARIKA AND ANR 9810210832

NA

16.12.2022 09.12.2022

OMP (I) COMM 480/2022 9205511796

`LEXPACIFICOS@GMAIL.COM

17.12.2022 09.12.2022

CS (COMM)-2701/2022 9811161300 17.12.2022 14.12.22

EX (COMM)-360/2022 9958986363

IFO@KNOWLEX.IN

17.12.2022 07-12.2022

CS (COMM)-2702/222 9810828193 17.12.2022 16.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ICICI BANK LIMITED VS. 
JAGTAR SINGH

SATISH 
KUMAR

MANISH@klfindia.com
ICICI BANK LIMITED VS. 
JAGTAR SINGH

SATISH 
KUMAR

MANISH@klfindia.com
VIJAY 
PRAKASH

IDFC FIRST BANK LIMITED VS 
MOHD AHKAM

RAHUL 
KASHYAP

BANK OF INDIA VS. DILIP 
KUMAR

SH. VARUN 
SHARMA

adv.varunsharma@gmail.com
SATISH GARG VS. NAVEEN 
ZORA

SH. O.P. 
GUPTA

M/S LEXUS GRANITO INDA 
LTD. VS. M/S PRAYAAG TILE & 
Anrs.

SH. M.R. 
JANGID

advocatemrj@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

CS (COMM)-2707/222 8588837515 19.12.2022 12.12.2022

CS (COMM)-2708/222 7838661141

MSKALSI90@GMAIL.COM,

19.12.2022 30.11.2022

CS (COMM)-2723/2022 7669541241 21.12.2022 14.12.2022

EX (COMM)-365/2022 9540197757

CJSNJURIS@GMAIL.COM

21.12.2022 17.12.2022

CS (COMM)-2728/2022 9871270660 21.12.2022 17.12.2022

CS (COMM)-2744/2022 9560425989 23.12.2022 16.12.2022

EX (COMM)-372/2022 9999243349

INDOLEXLAW@GMAIL.COM

23.12.2022 05.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

RAJ KUMAR KAPOOR VS. SHIV 
TEXTILE 

PRAVINDRA 
SHARMA

SHARMABABLU001@YAHOO.C
O.IN

WELCOME SHOES PVT LTD VS. 
KALSI FOTTWEAR

VINEET 
TANEJA

M/S GARG TRADING 
CORPORATION VS. M/S S.S. 
CABLE EQUIPMENTS PVT. LTD.

SH. 
SANCHIT 
JAIN 

ADV. 
SNACHITJAIN@GMAIL.COM

ICICI BANK LIMITED VS. SUNIL 
KUMAR CHHABRA

CHARANJEE
T SINGH

M/S KBB NUTS PVT. LTD VS. 
M/S SHRI RAM TRADERS & ORS

PRAVEEN 
PAHUJA

PRAVEENPAHUJA72@GMAIL.C
OM

SIMBA TOYS INDIA PVT. LTD. 
VS. NIPPON TOYS INDUSTRIES 
& ORS.

SH. VIBHOR 
MATHUR

Support@arvlawchambers.com
ICICI BANK LTD. VS. PRADEEP 
KUMAR

SH. 
AMRENDER 
KUMAR



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

CS (COMM)-2745/2022 9971446999 23.12.2022 09.12.2022

CS (COMM)-2746/2022 9971446999 23.12.2022 09.12.2022

CS (COMM)-2759/2022 9871206484

CHUGHANDJAIN@GMAIL.COM

24.12.2022 16.12.2022

CS (COMM)-2760/2022 YOGENDRA NA

CHUGHANDJAIN@GMAIL.COM

24.12.2022 16.12.2022

OMP (I) (COMM)/469/2022 9953455007

sprana2013.sr@gmail.com

01-12-2022 01-12-2022

OMP I (COMM) 486/2022 8467087408 24-12-2022 16.12.2022

8285002845 20.12.2022 16.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ANIL KUMAR BANSAL  VS M/S 
BHARDWAJ CONSTRUCTION 
AND Ors

SH. 
DHEERAJ 
JAGWANI

dheeraj.jagwani@gmail.com
ANIL KUMAR BANSAL VS. M/S 
SHAKTI CONSTRUCTION AND 
ORS.

SH. 
DHEERAJ 
JAGWANI

dheeraj.jagwani@gmail.com
KULVINDER SINGH VS. SATYA 
PRAKASH SHARMA

SHRESTH 
JAIN

C.B.S PUBLISHERS AND 
DISTRIBUTORS VS. BHUWAN 
GIROTRA A & ANR

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs SS 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

VIJAY NARAIN VS DHRUV 
SEHGAL

GAURAV 
VERMA

gaurav.1993v@gmail.com
EXECUTION (COMM) 
364/2022

HDFC BANK LIMITED VS. 
NEELAM SHEIKH

SANJEEV 
PATHAK

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

COUNTER CLAIM 58/2022 9990117722 20.12.2022 16.12.2022

5 CENTRAL CS COMM-2598/2022 Not available Not available

Not available

01.12.2022 01.12.2022

MISC DJ -743/2022 Not available Not available

Not available

02.12.2022 02.12.2022

CS COMM-2608/2022 Not available Not available

Not available

02.12.2022 02.12.2022

EX-330/2022 KAPIL DEV SURI V/S MCD Not available Not available

Not available

02.12.2022 02.12.2022

CS COMM-2628/2022 Not available

Not available

03.12.2022 03.12.2022

EX. COMM-336/2022 Not available

Not available

03.12.2022 03.12.2022

EX. COMM-337/2022 Not available

Not available

03.12.2022 03.12.2022

CS COMM-2630/2022 Not available

Not available

05.12.2022 05.12.2022

CS COMM-2631/2022 ICICI BANK LTD. V/S PRINCE Not available

Not available

05.12.2022 05.12.2022

CS COMM-2632/2022 Not available

Not available

05.12.2022 05.12.2022

OMP(I)COMM-470/2022 Not available

Not available

05.12.2022 05.12.2022

CS COMM-2638/2022 C.PRAKASH Not available

Not available

06.12.2022 06.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S HPL ELECTRIC AND 
POWER LIMITED VS. M/S 
ELMECO PROJECTS PVT LTD

RAVI 
LOMOD

ravilomod@gmail.com
SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

M/S SAMUNDER SAREE 
CENTRE V/S M/S SHRI GURU 
KRIPA TAXTILES`
AMIR AHMED V/S FURAVAN 
ALI 

M/S BASHESHAR LALAMIT 
KR.V/S ANITA AGGARWAL 
PROP.

NIKE INNOVATE CV V/S ASHOK 
KR. UNKNOWN

AASTHA 
SHARMA

BOMBAY MERCANTILE CO. 
OPERATIVE BANK V/S 
ZAFARYAB HUSSAIN 

MOHD. 
DANISH

M/S KOTAK MAHINDRA PRIME 
LTD. V/S SHABNAM BAND

ROHIT 
BOHRA

ICICI BANK LTD. V/S 
DHARMENDER JOSHI

MANISH KR. 
DEWAN

MANISH KR. 
DEWAN

ICICI BANK LTD. V/S SHER 
MOHAMMAD

MANISH KR. 
DEWAN

GYAN SWARUP SHARMA V/S 
SACHIN KHARBANDA

SUMER 
NATH 
KHANNA

ICICI BANK LTD. V/S 
MOHMMAD SHABBIR



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

5 CENTRAL

CS COMM-2645/2022 Not available

Not available

07.12.2022 07.12.2022

EX. COMM-344/2022 Not available

Not available

09.12.2022 09.12.2022

CS COMM-2654/2022 Not available

Not available

12.12.2022 12.12.2022

CS COMM-2655/2022 Not available

Not available

12.12.2022 12.12.2022

CS COMM-2656/2022 Not available

Not available

12.12.2022 12.12.2022

CS COMM-2657/2022  ANIL KUMAR BANSAL Not available

Not available

12.12.2022 12.12.2022

CS COMM-2658/2022 Not available

Not available

12.12.2022 12.12.2022

CS COMM-2671/2022 Not available

Not available

13.12.2022 13.12.2022

EX. COMM-346/2022 Not available

Not available

13.12.2022 13.12.2022

EX. COMM-347/2022 Not available

Not available

13.12.2022 13.12.2022

OMP COMM-181/2022 Not available

Not available

14-12-2022 14-12-2022

EX COMM-350/2022 ICICI BANK LTD V/S Not available

Not available

14-12-2022 14-12-2022

EX COMM-351/2022 M/S BAJAJ FINANCE V/S Not available

Not available

14-12-2022 14-12-2022

EX COMM-352/2022 ICICI BANK LTD V/S Not available

Not available

14-12-2022 14-12-2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CANARA BANK V/S MR. UMESH 
SINGH

ANKUR 
AGGARWAL

RAJENDER KUMAR MALHOTRA 
V/S DARPAN JAIN

ANIL KUMAR BANSAL V/S 
MUKESH YADAV 

DHEERAJ 
JAGWANI

MS RAJDHANI PAPERS 
CONVERTORS V/S MS OLYMPIC 
CARDS LTD.

GYANENDR
A SWARUP 
GANWAR

ICICI BANK LTD. V/S AISHI 
MUKHARJEE

MANISH 
KUMAR 
DEWAN
RANJEET 
PRATAP 
SINGH 

ANIL KUMAR BANSAL V/S 
KIRAN YADAV

DHEERAJ 
JAGWANI

ICICI BANK LTD. V/S SUNITA 
SINHA

CHETNA 
BHALLA

ICICI BANK LTD. V/S SUMIT 
KOHLI

SUNITA 
SINGH 

ICICI BANK LTD. V/S RAJU 
PRASAD

SUNITA 
SINGH 

MUKUL KUMAR PUCHNANDA 
V/S 

M/S 
MONARCH 
NETWORTH 
CAPITALIMRAN 
KHAN 

SANJAY 
KUMAR 
MALLICK
IMRAN 
KHAN 



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

5 CENTRAL

EX COMM-356/2022 HDFC BANK LTD V/S  JAI KUMAR Not available

Not available

15-12-2022 15-12-2022

OMP(i)COMM-479/2022 DCB BANK LTD. V/S  Not available

Not available

15-12-2022 15-12-2022

CS COMM-2694/2022 ICICI BANK LTD V/S Not available

Not available

16-12-2022 16-12-2022

CS COMM-2695/2022 CANARA BANK V/S  Not available

Not available

16-12-2022 16-12-2022

CS COMM-2696/2022 ARUN KUMAR BHUTANI V/S Not available

Not available

16-12-2022 16-12-2022

MISC DJ-776/2022 Not available Not available

Not available

17.12.2022 17.12.2022

CS COMM-2699/2022 Not available Not available

Not available

17.12.2022 17.12.2022

CS COMM-2700/2022 Not available Not available

Not available

17.12.2022 17.12.2022

EX. COMM-362/2022 Not available Not available

Not available

18.12.2022 18.12.2022

EX. COMM-361/2022 Not available Not available

Not available

18.12.2022 18.12.2022

MISC DJ- 779/2022 Not available Not available

Not available

19.12.2022 19.12.2022

MISC DJ-780/2022 Not available Not available

Not available

19.12.2022 19.12.2022

CS COMM-2719/2022 Not available Not available

Not available

19.12.2022 19.12.2022

EX COMM-367/2022 Not available

Not available

22.12.2022 22.12.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

SADAKAT 
ALI 

AURANGZEB 
KHAN 

M/S SATYAM 
BARTAN 
BHANDAR 
M/S 
SHANKAR 
RAO PAWAR 
SEAT 
CORNER

ICICI BANK LTD. V/S SUMIT 
GUPTA

BANSAL ELECTRICALSV/S 
VAKRATUNDA ASSOCIATES AN

M/S SHREE AMBIKA IMPEX 
LTD. VS. AKASH GUPTA 

ICICI BANK LTD. V/S SALMAN 
QURESHI

AMBIT FINVEST PVT. LTD. V/S 
KRISHNA ENTERPRIES

PUNJAB NATIONAL BANK V/S 
MEENAKASHI SAREE 
EMPORIVM
MANIK LAL RAUTH V/S KUMAR 
MANGLAM

OUNJAB SINDH BANK V/S 
RAVINDER KUMAR ARORA

KRISHNA TRADING COMPANY 
V/S HALIDRAM SNACKS PVT. 
LTD. 

KAPIL 
YADAV



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

5 CENTRAL

CS COMM-2732/2022 Not available

Not available

22.12.2022 22.12.2022

CS COMM-2735/2022 Not available

Not available

23.12.2022 23.12.2022

CS COMM-2736/2022 Not available

Not available

23.12.2022 23.12.2022

CS COMM-2737/2022 Not available

Not available

23.12.2022 23.12.2022

CS COMM-2738/2022 Not available

Not available

23.12.2022 23.12.2022

CS COMM-2739/2022 Not available

Not available

23.12.2022 23.12.2022

CS COMM-2740/2022 Not available

Not available

23.12.2022 23.12.2022

CS COMM-2753/2022 Not available

Not available

24.12.2022 24.12.2022

CS COMM-2754/2022 Not available

Not available

24.12.2022 24.12.2022

EX. COMM – 373/2022 Not available

Not available

24.12.2022 24.12.2022

6 CENTRAL CS(COMM) 2596/2022 6201970125 01.12.2022 28.11.2022

CS(COMM) 2597/2022 PANKAJ ARORA VS MCD 9811161525

SKSINGH116@GMAIL.COM

01.12.2022 25.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

ICICI BANK LTD. V/S 
SHATRUGHAN PRASAD

CHETNA 
BHALLA

ICICI BANK LTD. V/S RAHUL 
KUMAR

DCHETNA 
BHALLA

ICIC BANK LTD. VS. HIMANSHU 
KIMNI

CHETNA 
BHALLA

MS ABPAL ELECTRICALS PVT. 
LTD. V/S RUPESH SHARMA

HARSIT 
KHURANA

ICICI BANK LTD. V/S ABDUL 
MUNTAQUIM 

CHETNA 
BHALLA

ICICI BANK LTD. V/S 
CHANDRESH MAHENDRU

CHETNA 
BHALLA

RAKESH KAPOOR V/S SANJEEV 
PATNI

VAISHALI 
KAMRA

VIMAL GOEL V/S MUKESH 
SAINI 

SANJEEV 
KR. 

ICICI BANK LTD. V/S DAKASH 
ARORA

CHETNA 
BHALLA

HDFC BANK LTD. V/S SUDHIR 
DASH

MANISHA 
BARUAH

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

SCANDISC LLC VS THE CUSTOM 
SHOP & ORS.

SHARVAN 
KR. BANSAL 

UNITEDMARK@UNITEDIPR.C
OM

SATENDRA 
KUMAR 
SINGH



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

6 CENTRAL

CS(COMM) 2600/2022 9810209575

LEGALLASK@GMAIL.COM

01.12.2022 30.11.2022

CS(COMM) 2635/2022 9717211123 05.12.2022 03.12.2022

EX.(COMM) 341/2022 9821584944 06.12.2022 21.09.2022

OMP(I) COMM 471/2022 9953455007

SPRANACO@GMAIL.COM

06.12.2022 07.11.2022

CS(COMM) 2642/2022 9953283177

JKA.LEGAL@GMAIL.COM

06.12.2022 01.12.2022

OMP(COMM) 176/2022 9811277331

-

07.12.2022 25.11.2022

CS(COMM) 2648/2022 9953018022

-

08.12.2022 03.12.2022

CS(COMM) 2650/2022 UMESH TYAGI VS MCD & ANR. 8860939496 08.12.2022 06.12.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

S. AMRIK SINGH VS JATINDER 
SINGH

GURMIT 
SINGH 

M/S AR. PAPER COMPANY VS 
M/S OLYMPIC CARDS LTD.

G. S. 
GANGWAR

GANGWAR@GSGANGWAR.CO
M

M/S HIVELOOP CAPITAL PVT. 
LTD. VS M/S GENIX 
CORPORATION 

ARV 
CHAMBERS

SUPPORT@ARVLAWCHAMBER
S.COM

TATA CAPITAL FINANCIAL 
SERVICES LTD.

S.P. RANA

M/S BASHESHAR LAL AMIT 
KUMAR VS SANJAY KUMAR

JATIN 
AGGARWAL

GURBAKSH SINGH VS HDFC 
BANK LTD. 

ANIL KR. 
CHHABRA

VIKAS KUMAR AGARWAL VS 
SUNIL KR. DEVI DAYAL BATRA

SHARAD 
MALHOTRA 

DEEPANSHU 
KATRI



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

6 CENTRAL

CS(COMM) 2667/2022 9810654872

ADVOCATECP@GMAIL.COM

12.12.2022 09.12.2022

CS(COMM) 2672/2022 9899426326 13.12.2022 18.11.2022

CS(COMM) 2674/2022 9999976632

VINOD411@GMAIL.COM

13.12.2022 01.12.2022

CS(COMM) 2676/2022 9899685872

NARENDERLLB@GMAIL.COM

14.12.2022 08.12.2022

CS(COMM) 2680/2022 9717134040 15.12.2022 13.12.2022

OMP(I) COMM 478/2022 8512052601

BHASKAR@TRULEGAL.COM

15.12.2022 07.12.2022

EX. (COMM) 357/2022 HDFC BANK LTD. VS MD. KAMIL

NARENDERLLB@GMAIL.COM

15.12.2022 06.10.2022

CS(COMM) 2692/2022 9818280772

PUNITBHALLA@GMAIL.COM

16.12.2022 12.12.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

ICICI BANK LD. VS SEVENDRA 
SHARMA

C. PARKASH 
MAIL-

RAKESH GUPTA VS RJ 
PROJECTS PVT. LTD.

ARAV 
KAPOOR 

CORONA REMEDIES PVT. LTD. 
VS VANDANA GUPTA

VINOD 
KUMAR 

MD. MURSALIN VS WASID 
AHMED GANAEI

SOHELA 
KHAN

M/S SHREE JAINA RICE INDIA 
VS M/S NEMI CHAND 
FATTEHCHAND DUGGAD

ANKIT 
GUPTA 

ADVOCATEANKITG@GMAIL.C
OM

AAKASH EDUCATIONAL 
SERVICE LTD. VS C.RAVINDRAN 
ANNAMALAI

BHASKAR 
KUMAR 
SHUKLA

SACHIN 
KATYAL

ICICI BANK LTD. VS PRATAP 
BHADANA

CHETNA 
BHALLA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

6 CENTRAL

MISC DJ 777/2022 DCB BANK LTD. VS SIRAJ 9654653545

BIPIN.SHARMA@GMAIL.COM

17.12.2022 16.12.2022

EX. (COMM) 359/2022 7503390931 17.12.2022 13.12.2022

CS(COMM) 2709/2022 9811898399

MANISH@KLFINDIA.COM

19.12.2022 05.12.2022

CS(COMM) 2710/2022 ICICI BANK VS PARAS RAM 9811898399

MANISH@KLFINDIA.COM

19.12.2022 05.12.2022

CS(COMM) 2717/2022 9718209970 20.12.2022 19.12.2022

CS(COMM) 2718/2022 8708484777 20.12.2022 01.12.2022

CS(COMM) 2730/2022 KAMAL GOEL VS ESHANK JAIN 9312414473 22.12.2022 20.12.2022

OMP(I) COMM 481/2022 DCB BANK LTD. VS MD. ARIF 9811452022 21.12.2022 26.11.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

BIPIN 
KUMAR 
SHARMA 

M/S BAJAJ FINANCE LTD. VS 
SUPER WIRE DRAWING 

PRAVESH 
DUHAN 

PRAVESHDUHAN100@GMAIL.
COM

ICICI BANK LTD. VS MANIK 
SISODIA

SATISH 
KUMAR 

SATISH 
KUMAR 

M/S ASK AUTOMOTIVE PVT. 
LTD. VS ASHOK KUMAR

PRAMOD 
KR. SINGH

aastha@thelegist.com
ASHOK GUPTA VS SURESH 
CHAND GUPTA

VIVEK 
GUPTA 

ADVVIVEKGUPTAD19@GMAIL.
COM

SURINDER 
JAIN

ANISH 
BHOLA

- anish_bhola17@yahoo.co



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

6 CENTRAL

OMP(I) COMM 482/2022 DCB BANK LTD. VS DILSHAD 9811452022 21.12.2022 26.11.2022

OMP(I) COMM 483/2022 9811452022 21.12.2022 01.12.2022

CS(COMM) 2731/2022 9899810111

MAIL@ARJUNSAWHNEY.IN

22.12.2022 20.12.2022

7 CENTRAL NIL

8 West CS (COMM)/954/2022 9212888057

Nil

02-12-2022 26-11-2022

CS (COMM)/950/2022 9818085900 02-12-2022 30-11-2022

CS (COMM)/952/2022 9212888057

Nil

02-12-2022 26-11-2022

CS (COMM)/953/2022 9212888057

Nil

02-12-2022 26-11-2022

CS (COMM)/951/2022 41067062 03-12-2022 30-11-2022

CS (COMM)/956/2022 9810573041 05-12-2022 26-11-2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

ANISH 
BHOLA

- anish_bhola17@yahoo.co
DCB BANK LTD. VS RAMESH 
LAL SHARMA

ANISH 
BHOLA

- anish_bhola17@yahoo.co
B.K. INDUSTRIES VS SANDHYA 
TRADINGS & ORS.

ARJUN 
SAWHNEY

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CANARA BANK Vs SONIKA 
VOHRA

CHITRA 
MALHOTRA(
P),

INTEGRAL INTERNATIONALS 
THROUGH ITS PROPRIETOR 
NIKHIL JUNEJA Vs M/S UMC 
DESIGN STUDIO THROUGH ITS 
AUTHORISED 
REPRESENTATIVE

BHANU 
MOHAN(P),

jogesh_mittaleyahoo,com
CANARA BANK Vs M/S WASIM 
BEG JEANS

CHITRA 
MALHOTRA(
P),

CANARA BANK Vs M/S SAI ANN 
KUTIR

CHITRA 
MALHOTRA(
P),

HOUSING DEVELOPMENT 
FINANCE CORPORATION 
LIMITED Vs SAPNA AGGARWAL 
AND ORS

RAJIV 
KUMAR 
TRIVEDI(P), avinash@kasiadvocates.com

M/S WINSTROL 
PETROCHEMICAL PVT LTD Vs 
M/S OOMS POLYMER 
MODIFIED BITUMEN PVT LTD

RAJESH 
KUMAR 
RAI(P), info(5),rrlegal.in



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

CS (COMM)/962/2022 40582711 07-12-2022 02-12-2022

CS (COMM)/963/2022 9718209970 07-12-2022 06-12-2022

CS (COMM)/964/2022 9718209970 07-12-2022 29-11-2022

OMP (I) (COMM)/718/2022 HDFC BANK Vs PARVEZ DAUDI 9958683230

naveen101@gmail.comj

07-12-2022 06-12-2022

OMP (I) (COMM)/719/2022 HDFC BANK Vs SUMIT KUMAR 9958683230

naveen101@gmail.comj

07-12-2022 06-12-2022

OMP (I) (COMM)/730/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/739/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/738/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/737/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/736/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/735/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/734/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/733/2022 9213142242 08-12-2022 07-12-2022

OMP (I) (COMM)/732/2022 9213142242 08-12-2022 07-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

VIBHAS BHUTANI PROPRIETOR 
OF ZANA INTERNATIONAL Vs 
ASHOK KUMAR PROPRIETOR 
OF HITECH ENGINEERING / HT 
EXHAUST

PUNEET 
BHARDWAJ(
P), vga@vgalegal.com

ADIDAS AG Vs ASHOK KUMAR 
UNKNOWN

AASTHA 
SHARMA(P),

mail@thelegist.co
RISHI PAL SHARMA Vs BRIJESH 
KUMAR SHARMA  MANAGING 
DIRECTOR

INDER 
SINGH 
ADHIKARI(P
),

aastha@}j1elegist.com
Manisha 
Baruah(P),

Manisha 
Baruah(P),

ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES  INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/731/2022 9213142242 08-12-2022 07-12-2022

99s304L454

KMPSPARTNER@GMAIL.COM

12-12-2022 08-12-2022

99s304L454

KMPSPARTNER@GMAIL.COM

12-12-2022 08-12-2022

CS (COMM)/969/2022 965014515 13-12-2022 08-12-2022

OMP (I) (COMM)/747/2022 9958683230

naveen101@gmail.comj

14-12-2022 13-12-2022

OMP (I) (COMM)/749/2022 HDFC BANK Vs MANOJ  KUMAR 9958683230

naveen101@gmail.comj

14-12-2022 13-12-2022

OMP (I) (COMM)/745/2022 9958683230

naveen101@gmail.comj

14-12-2022 13-12-2022

. 9899347995 14-12-2022 01-12-2022

OMP (I) (COMM)/746/2022 9958683230

naveen101@gmail.comj

14-12-2022 13-12-2022

CS (COMM)/970/2022 9310008854

aharjika12@gmail.com

14-12-2022

OMP (I) (COMM)/748/2022 9958683230

naveen101@gmail.comj

14-12-2022 13-12-2022

OMP (I) (COMM)/763/2022 9650810426 15-12-2022 14-12-2022

OMP (I) (COMM)/761/2022 9650810426 15-12-2022 14-12-2022

CS (COMM)/974/2022 9911291954

nil

15-12-2022 28-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
Execution 
(Comm)/311/2022

INDUSIND BANK LTD Vs R D 
SALES AGENCIES

AMIT 
KUMAR 
SINHA(P),

Execution 
(Comm)/312/2022

INDUSIND BANK LTD Vs 
SATELLITE CABLE PVT LTD

AMIT 
KUMAR 
SINHA(P),

M/S HAIR MASTERS SALON PVT 
LTD Vs SAMITA WASANDI

JASPREET 
SINGH 
KAPUR(P), ja pre t@kapurla chamb rs .com

HDFC BANK Vs SUMIT KUMAR 
SINGH

Manisha 
Baruah(P),

Manisha 
Baruah(P),

HDFC BANK Vs SALAIDEEN  
MALAKOODEEN

Manisha 
Baruah(P),

Execution 
(Comm)/315/2022

CACHET PHARMECUTICALS 
PVT LTD Vs SATISH KUMAR 
TIWARI

RAHUL 
PARASHAR(
P), advocates@lexpractica.com

HDFC BANK Vs GEETA BANE 
SINGH

Manisha 
Baruah(P),

M/S COSMOS DEVELOPERS 
PRIVATE LIMITED Vs MR 
SANJEEV KUMAR WADHWA

Abhishek 
Kumar(P),

HDFC BANK Vs RAHUL KUMAR 
SINGH

Manisha 
Baruah(P),

HDFC BANK LIMITED Vs 
NIRANTAR KUMAR

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
RUKSANA

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

M/S VIDYA SAGAR FOODS PVT 
LTD Vs JITHENDRA 
JAGANNATH SHETTY

SHANTNU 
AGGARWAL(
P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/768/2022 9811133644 15-12-2022 14-12-2022

OMP (I) (COMM)/767/2022 9811133644 15-12-2022 14-12-2022

OMP (I) (COMM)/766/2022 9811133644 15-12-2022 14-12-2022

OMP (I) (COMM)/765/2022 9811133644 15-12-2022 14-12-2022

OMP (I) (COMM)/764/2022 9650810426 15-12-2022 14-12-2022

OMP (I) (COMM)/762/2022 9650810426 15-12-2022 14-12-2022

CS (COMM)/976/2022 981036262 16-12-2022 15-12-2022

CS (COMM)/977/2022 8178803130 16-12-2022 08-12-2022

CS (COMM)/978/2022 9711989890

tokeshleget2003Qgmail.com 

16-12-2022 15-12-2022

Misc DJ/695/2022 9711989890

nil

16-12-2022 15-12-2022

OMP (I) (COMM)/779/2022 9213142242 16-12-2022 07-12-2022

OMP (I) (COMM)/780/2022 9213142242 16-12-2022 07-12-2022

OMP (I) (COMM)/781/2022 9958683230

naveen101@gmail.comj

16-12-2022 13-12-2022

OMP (I) (COMM)/782/2022 9958683230

naveen101@gmail.comj

16-12-2022 14-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

SHRIRAM TRANSPORT FIN CO 
LTD Vs MOHIT SINGH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
SHRIRAM TRANSPORT FIN CO 
LTD Vs RAJ KIRAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
SHRIRAM TRANSPORT FIN CO 
LTD Vs MOHD SHAKIL

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
SHRIRAM TRANSPORT FIN CO 
LTD Vs SATYAJEET

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
HDFC BANK LIMITED Vs RAHUL 
SRIVASTAVA

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs MOHD 
KHALID

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

PUNJAB NATIONAL BANK Vs 
M/S VRS TRADERS  THROUGH 
ITS PROPRIETOR MS RADHIKA 
KHANNA

AVADHESH 
KUMAR 
SHAKYA(P), akshakya0 1 @gmail.com

M/S MRB STEEL INDUSTRIES Vs 
M/S  SIVA SAI ENGINEERING 
WORKS AND SPARES

LAKSHAY 
KUMAR(P),

dvocate@tripaksha.com 
M/S GARG IRON STORE 
THROUGH ITS PROPRIETOR  
SH PRITAM GARG Vs S R 
VALVES PRIVATE LIMITED 
THROUGH ITS DIRECTORS

ABHIMANYU 
CHAUHAN(P
),

URVASHI SINGHSOLE PROP 
M/S UR HEALTH CARE Vs 
RAMESH JASUJA

LOKESH 
KUMAR(P),

ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
HDFC BANK Vs RAMESH 
KUMAR

Manisha 
Baruah(P),

HDFC BANK Vs ORION 
AUTOMOBILE PRIVATEL TED

Manisha 
Baruah(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/783/2022 9958683230

naveen101@gmail.comj

16-12-2022 14-12-2022

OMP (I) (COMM)/784/2022 HDFC BANK Vs LEKH RAJ 9958683230

naveen101@gmail.comj

16-12-2022 14-12-2022

OMP (I) (COMM)/785/2022 9213142242 16-12-2022 07-12-2022

OMP (I) (COMM)/786/2022 HDFC BANK Vs RAJIV KUMAR 9958683230

naveen101@gmail.comj

16-12-2022 14-12-2022

CS (COMM)/981/2022 9999935053 17-12-2022 07-12-2022

CS (COMM)/980/2022 9871549116 17-12-2022 16-12-2022

CS (COMM)/982/2022 9871704611 19-12-2022 16-12-2022

OMP (I) (COMM)/789/2022 HDFC BANK Vs PUSHPA DEVI 9599624216

nil

19-12-2022 13-12-2022

CS (COMM)/983/2022 599041045 19-12-2022 13-12-2022

CS (COMM)/984/2022 9811711730 20-12-2022 12-12-2022

CS (COMM)/988/2022 9871704611

verma.vishwendra@yahoo.co.in

20-12-2022 16-12-2022

CS (COMM)/987/2022 98110157107

rakeshkhera20@yahoo.com

20-12-2022 09-12-2022

CS (COMM)/986/2022 9310707170

info@dsnlegal.co

20-12-2022 19-12-2022

CS (COMM)/985/2022 9810355699

LGADVOCATES@GMAIL.COM

20-12-2022 19-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

HDFC BANK Vs AVNIESH 
BHARDWAJ

Manisha 
Baruah(P),

Manisha 
Baruah(P),

ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs 
PRIMEMOVER MOBILITY 
TECHNOLOGIES PRIVATE 
LIMITED

ABID 
AHMAD(P),

abidahmadadv@gmail.com
Manisha 
Baruah(P),

INDIAN OVERSEAS BANK Vs 
JITENDER MINOCHA @ PROP 
OF MS SHRI SAI OVERSEAS 
MARKETING

MUNISH 
CHANDER 
JOSHI(P), advocatemcjoshi@gmail.com

M/S SUDHIR TRADERS Vs M/S 
BHARAT TIMBER AND 
PLYWOOD

MANI 
BHUSHAN 
KUMAR(P), iha318(S)gmail.com

DENTSPLY INDIA PVT LTD Vs 
AMRUTHA DENTAL PVT LTD

Vishwendra 
Verma(P),

verma.vishwendra@yahoo.co.in
ASHIM 
BHATT(P),

SHREE KRISHNA POLYMERS P 
LTD Vs 4 MANN INDUSTRIES P 
LTD

ARCHIT 
SINGHAL(P),

Jepl@s!gmalenlln.
SHRI VIJAY DEEPAK ARORA Vs 
VECTOR PROJECTS  INDIA PVT 
LTD

NITIN 
NAYYAR(P),

lawindiadirect@gmail.com
DENTSPLY INDIA PVT LTD Vs 
MR M S DIWAN

Vishwendra 
Verma(P),

CHANAKYA PHARMA Vs CAMUS 
BIOTECH PVT LTD AND ORS

rakesh 
khera(P),

LAVA INTERNATIONAL 
LIMITED Vs ASHOK KUMAR 
JOHN DOE

RAKESH 
KUMAR(P),

CHASER FINANCIAL SERVICES 
PVT LTD Vs MRS RITIKA 
GULATI

LALIT 
KUMAR 
GUPTA(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/798/2022 9811133644 21-12-2022 20-12-2022

OMP (I) (COMM)/805/2022 9873347330, 21-12-2022 17-12-2022

CS (COMM)/992/2022 9212007669 21-12-2022 20-12-2022

CS (COMM)/991/2022 9810313802 21-12-2022 12-12-2022

OMP (I) (COMM)/802/2022 9873347330, 21-12-2022 17-12-2022

CS (COMM)/996/2022 9810496660 22-12-2022 30-11-2022

CS (COMM)/995/2022 9871644446 22-12-2022 06-12-2022

CS (COMM)/994/2022 9810840045 22-12-2022 19-12-2022

CS (COMM)/993/2022 9212190624

nil

22-12-2022 19-12-2022

9311851166 22-12-2022 15-12-2022

9999925860 22-12-2022 03-12-2022

9999925860 22-12-2022 03-12-2022

9999925860 22-12-2022 03-12-2022

9958683230

naveen101@gmail.comj

22-12-2022 14-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

SHRIRAM TRANSPORT FIN CO 
LTD Vs RAJESH KUMAR 5268

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
KOTAK MAHINDRA BANK LTD 
Vs RAVINDER SINGH 6837

MAYANK 
MAHAJAN(P
),

MAYANK_MAHAJANO5@YAHO
O.COM 

SHRI VINOD KUMAR GUPTA 
PROPRIETOR OF SHRI BALAJI 
ELECTRICALS Vs M/S GS 
ENGINEERS

MUKESH 
AGGARWAL(
P),

jankidas.bansal.balaji@gmail.co
m

DEEPAK SURI Vs THE CIRCUS 
ENTERTAINMENT PVT LTD

PRABHJOT 
KAUR(P),

sumitkaushal@gmail.com
KOTAK MAHINDRA BANK LTD 
Vs SANDEEP KUMAR 2208

MAYANK 
MAHAJAN(P
),

MAYANK_MAHAJANO5@YAHO
O.COM 

ORIENT BELL LIMITED Vs MS 
ABHILASHA SINGH

ANSHUJ 
DHINGRA(P)
, office@adlo.in

THROUGH ANIL SAHNI KARTA 
Vs THROUGH DIRECTORS AR

RAVIN 
RAO(P),

adv.ravlnrao@gmail.com
CANARA BANK Vs ANURAG 
BHASKAR

SUBHASH 
KUMAR 
JHA(P), skjhaassociates@yahoo.com

STATE BANK OF INDIA Vs 
INDRAJEET KUMAR

SUNIL 
SEHRAWAT(
P),

Execution 
(Comm)/333/2022

SH ANIL GOEL Vs M/S BHATIA 
TRADERS

AMITABH 
KUMAR(P),

unneet@gbalawoffices.com
Execution 
(Comm)/335/2022

HDB FINANCIAL SERVICES LTD 
Vs ANIL KUMAR AND ORS

DEEPANKUR 
SONDHI(P), DEEPANKUR@SONDHIPARTN

ERS.COM
Execution 
(Comm)/336/2022

HDB FINANCIAL SERVICES LTD 
Vs ARUN KUMAR NAD ORS

DEEPANKUR 
SONDHI(P), DEEPANKUR@SONDHIPARTN

ERS.COM
Execution 
(Comm)/337/2022

HDB FINANCIAL SERVICES LTD 
Vs MAHAVIE ROAD LINES AND 
ORS

DEEPANKUR 
SONDHI(P), DEEPANKUR@SONDHIPARTN

ERS.COM
Execution 
(Comm)/338/2022

HDFC BANK Vs SUKHVINDER 
KAUR

Manisha 
Baruah(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

7503390931

parveshduhan100@gmail.com

22-12-2022 12-12-2022

7503390931

parveshduhan100@gmail.com

22-12-2022 12-12-2022

9868521167 22-12-2022 13-12-2022

9868521167 22-12-2022 13-12-2022

. 9899347995 22-12-2022 14-12-2022

nil

nil

22-12-2022 14-12-2022

HDFC BANK Vs SUNIL KUMAR 0.9899347995 22-12-2022 17-12-2022

911161471928 22-12-2022 17-12-2022

CS (COMM)/998/2022 8800602060

nil

22-12-2022 28-11-2022

CS (COMM)/997/2022 8800602060

nil

22-12-2022 28-11-2022

9999925860 22-12-2022 03-12-2022

9999925860 22-12-2022 03-12-2022

OMP (I) (COMM)/806/2022 HDFC BANK Vs NITU JHA 9958683230

naveen101@gmail.comj

22-12-2022 20-12-2022

OMP (I) (COMM)/807/2022 9958683230

naveen101@gmail.comj

22-12-2022 20-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/324/2022

M/S BAJAJ FINANCE LIMITED 
Vs H R TRADING CO

PRAVESH 
DUHAN(P),

Execution 
(Comm)/323/2022

M/S BAJAJ FINANCE LIMITED 
Vs ASHISH SINGH

PRAVESH 
DUHAN(P),

Execution 
(Comm)/322/2022

KOTAK MAHINDRA BANK LTD 
Vs JANJEET SINGH

ABHISHEK 
KAUSHIK(P), adv._abhlshekkaushik@grna[l.c0

m
Execution 
(Comm)/321/2022

KOTAK MAHINDRA BANK LTD 
Vs JANEET SINGH

ABHISHEK 
KAUSHIK(P), adv._abhlshekkaushik@grna[l.c0

m
Execution 
(Comm)/320/2022

MODLINE FINSTOCK PVT LTD 
Vs DHIRAJ SHARMA

RAHUL 
BHARADWA
J(P), advocates@lexpractica.com

Execution 
(Comm)/319/2022

M/S EQUITAS SMALL FINANCE 
BANK LTD Vs SANTOSH KUMAR

SURAJ 
CHAUDHAR
Y(P),

Execution 
(Comm)/318/2022

SANJEEV 
PATHAK(P),

sanjeev.pathak@srcslegal.com
Execution 
(Comm)/317/2022

HDFC BANK Vs SUCHETA  
NARANG

RAJEEV 
KUMAR 
RANJAN(P), ranjanandcompany@gmail.com

OSSIYAMAA TIMBER Vs BHARTI 
TIMBER

YOGESH 
KUMAR(P),

OSSIYAMAA TIMBER Vs ANAND 
PLYWOOD STORE

YOGESH 
KUMAR(P),

Execution 
(Comm)/332/2022

HDB FINANCIAL SERVICES LTD 
Vs MANOHAR SINGH AND ORS

DEEPANKUR 
SONDHI(P), DEEPANKUR@SONDHIPARTN

ERS.COM
Execution 
(Comm)/334/2022

HDB FINANCIAL SERVICES LTD 
Vs SINGH RAM AND ORS

DEEPANKUR 
SONDHI(P), DEEPANKUR@SONDHIPARTN

ERS.COM
Manisha 
Baruah(P),

HDFC BANK Vs ABHIMANYU 
DHAWAN

Manisha 
Baruah(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/808/2022HDFC BANK Vs AADIL 9958683230

naveen101@gmail.comj

22-12-2022 20-12-2022

OMP (I) (COMM)/809/2022 9650810426

msvermachambers@gmail.com

22-12-2022 14-12-2022

OMP (I) (COMM)/810/2022 HDFC BANK Vs ASHOK KUMAR 9958683230

naveen101@gmail.comj

22-12-2022 20-12-2022

7503390931

parveshduhan100@gmail.com

22-12-2022 12-12-2022

7503390931

parveshduhan100@gmail.com

22-12-2022 12-12-2022

7503390931

parveshduhan100@gmail.com

22-12-2022 12-12-2022

9999925860 22-12-2022 03-12-2022

9990151720,

oriouslawassociates@gmail.co

22-12-2022 05-12-2022

9990151720, 22-12-2022 05-12-2022

9999925860 22-12-2022 03-12-2022

OMP (COMM)/48/2022 9582483990 23-12-2022 22-12-2022

23-12-2022

OMP (I) (COMM)/717/2022 9958683230

naveen101@gmail.comj

07-12-2022 20-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Manisha 
Baruah(P),

HDFC BANK LIMITED Vs PINTU 
CHAUDHARY

MANISH 
SHANKAR 
VERMA(P),
Manisha 
Baruah(P),

Execution 
(Comm)/325/2022

M/S BAJAJ FINANCE LIMITED 
Vs ZARA ENTERPRISES

PRAVESH 
DUHAN(P),

Execution 
(Comm)/326/2022

M/S BAJAJ FINANCE LIMITED 
Vs FITI TECH INNOVATION

PRAVESH 
DUHAN(P),

Execution 
(Comm)/327/2022

M/S BAJAJ FINANCE LIMITED 
Vs NITIN STORE

PRAVESH 
DUHAN(P),

Execution 
(Comm)/328/2022

HDB FINANCIAL SERVICES LTD 
Vs NAVEEN KUMAR AND ORS

DEEPANKUR 
SONDHI(P), DEEPANKUR@SONDHIPARTN

ERS.COM
Execution 
(Comm)/329/2022

M/S BAJAJ FINANCE LIMITED 
Vs ANIL KUMAR CHADDHA

Arun Kumar 
Sharma(P),

Execution 
(Comm)/330/2022

M/S BAJAJ FINANCE LIMITED 
Vs SOURABH SOOD

Arun Kumar 
Sharma(P),

oriouslawassociates@gmail.co
Execution 
(Comm)/331/2022

HDB FINANCIAL SERVICES LTD 
Vs DAYA RAM YADAV AND ORS

DEEPANKUR 
SONDHI(P), DEEPANKUR@SONDHIPARTN

ERS.COM
V K TALWAR-- Vs SBI CARDS 
AND PAYMENTS SERVICES 
LIMITED

SUSHIL 
SHUKLA(P),

~aleg_al.O~@gmail.com, 
Execution 
(Comm)/342/2022

SUNIL VERMA Vs MS TECHNO 
SAT COMM INDIA PVT LTD

JITENDER 
SHARMA(P),

HDFC BANK Vs NAVEEN 
NARWAT

Manisha 
Baruah(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/799/2022 9811133644 21-12-2022 20-12-2022

OMP (I) (COMM)/800/2022 9873347330, 21-12-2022 17-12-2022

OMP (I) (COMM)/801/2022 9873347330, 21-12-2022 17-12-2022

OMP (I) (COMM)/803/2022 9873347330, 21-12-2022 17-12-2022

OMP (I) (COMM)/804/2022 9873347330, 21-12-2022 17-12-2022

9 West CS/COMM/946/2022 9958727099

vireslegl@gmail.com

01.12.2022 01.12.2022

CS/COMM/947/2022 SUNITA 9873591509

vireslegl@gmail.com

01.12.2022 01.12.2022

CS/COMM/948/2022 9350999608

advocatevinod1969@gmail.com

01.12.2022 01.12.2022

CS/COMM/949/2022 9602338663

shekhar.achal@gmail.com

03.12.2022 03.12.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

SHRIRAM TRANSPORT FIN CO 
LTD Vs ARJUN KUMAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
KOTAK MAHINDRA BANK LTD 
Vs DIWAN CHAND 8784

MAYANK 
MAHAJAN(P
),

MAYANK_MAHAJANO5@YAHO
O.COM 

KOTAK MAHINDRA BANK LTD 
Vs MANJEET 8858

MAYANK 
MAHAJAN(P
),

MAYANK_MAHAJANO5@YAHO
O.COM 

KOTAK MAHINDRA BANK LTD 
Vs SAWAN 0948

MAYANK 
MAHAJAN(P
),

MAYANK_MAHAJANO5@YAHO
O.COM 

KOTAK MAHINDRA BANK LTD 
Vs ANISH KHAN 4053

MAYANK 
MAHAJAN(P
),

MAYANK_MAHAJANO5@YAHO
O.COM 

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

PRIME GOLD SAIL VS. 
SHUBHAM STEEL

VIRES 
LEGAL

PUNJAB AND SID BANK VS. 
VANITY UNISEX

PRIME GOLD SAIL VS. 
SHUBHAM STEEL

VINOD 
KUMAR

JOTUN INDIA PVT. LTD. VS. 
SKYLARK METALIC INDIA

ACHAL 
SHEKHAR



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

OMP/COMM/46/2022 7982870432

advrajendrayadav@gmail.com

03.12.2022 03.12.2022

CS/COMM/955/2022 9893140021

ketanmadan@gmail.com

05.12.2022 05.12.2022

9958683230

naveenk101@gmail.com

06.12.2022 06.12.2022

CS/COMM/957/2022 9718209970

mail@thelegist.com

06.12.2022 06.12.2022

CS/COMM/958/2022 9899500164

arjunsanjay24@gmail.com

06.12.2022 06.12.2022

CS/COMM/959/2022 PAWAN BATRA 9899948207

pwnbatra9@gmail.com

06.12.2022 06.12.2022

CS/COMM/961/2022 9212888057 07.12.2022 07.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

RANJEET SINGH VS. HDB 
FIANCIAL

RAJENDRA 
YADAV

APPALON OVERSEAS VS. 
RAVINDER SINGH

KETAN 
MADAN

OMP(I)/COMM/713/202
2

HDFC BANK VS. KARTAR 
SINGH

NAVEEN 
SHARMA

ADDIDAS AG VS. ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

DEEP JYOTI RUBBER VS. 
SANDHU CONTRACTORS

ARJUN 
SANJAY

PAWAN 
BATRA

CANARA BANK VS. TRIDEEP 
KUMAR

CHITRA 
MALHOTR
A

chitramalhotralegal@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9958683230

naveenk101@gmail.com

07.12.2022 07.12.2022

9958683230

naveenk101@gmail.com

07.12.2022 07.12.2022

9958683230

naveenk101@gmail.com

07.12.2022 07.12.2022

OMP/COMM/47/2022 9999211171 07.12.2022 07.12.2022

CS/COMM/965/2022 9811993041 08.12.2022 08.12.2022

CS/COMM/966/2022 9811993041 08.12.2022 08.12.2022

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/714/202
2

HDFC BANK VS. KHEM 
CHAND

MANISH 
BARUAH

OMP(I)/COMM/715/202
2

HDFC BANK VS. RAJINDER 
PRASAD

MANISH 
BARUAH

OMP(I)/COMM/716/202
2

HDFC BANK VS. 
HARWINDER PAL SINGH

MANISH 
BARUAH

LANGUAGE CONSULTANCY 
SERVICES

HARISH 
SHARMA

azeemapost@gmail.com
NIKUNJ WOODS VS. M/S 
GUJARAT  COLOURLAM

ANIRUDH 
GUPTA

mail@anirudhgupta.co.in
NIKUNJ WOODS VS. M/S 
AKRUTI BOARLAM

ANIRUDH 
GUPTA

mail@anirudhgupta.co.in
OMP(I)/COMM/720/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/721/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/722/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/723/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/724/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/725/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/726/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/727/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9213142242

abidahmadadvocate@gmail.com

08.12.2022 08.12.2022

9213142242 08.12.2022 08.12.2022

CS/COMM/967/2022 7.84E+009 09.12.2022 09.12.2022

MISC. DJ679//2022 9868285766 09.12.2022 09.12.2022

MISC. DJ683//2022 981022424

amitguptaadv366@gmail.com

13.12.2022 13.12.2022

CS/COMM/968/2022 9810313802 13.12.2022 13.12.2022

HDFC BANK VS. MOD. SAJID 9958683230

naveenk101@gmail.com

14.12.2022 14.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/728/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/729/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

abidahmadadvocate@gmail.com
INDIAN OVERSEAS BANK 
VS. GURCHARAN SINGH

MUNISH 
CHANDER

advocatemcjoshi@gmail.com
SONA CRAFTS OF INDIA VS. 
M/S VERDE INDIA

DEEPAK 
JOSHI

adv.joshi.deepak@gmail.com
KARNATAKA BANK VS. M/S 
PRIYANSHU ENTERPRISES

AMIT 
GUPTA

DEEPAK SURI VS. 
REDSHOW

SUMMIT 
KAUSHAL

summitkaushal@gmail.com
OMP(I)/COMM/740/202
2

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9958683230

naveenk101@gmail.com

14.12.2022 14.12.2022

9958683230

naveenk101@gmail.com

14.12.2022 14.12.2022

9958683230

naveenk101@gmail.com

14.12.2022 14.12.2022

9958683230

naveenk101@gmail.com

14.12.2022 14.12.2022

CS/COMM/971/2022 9868873986

pmahipal09@gmail.com

15.12.2022 15.12.2022

CS/COMM/972/2022 45640851

legistauxiliary@gmail.com

15.12.2022 15.12.2022

CS/COMM/973/2022 9810224624

amitguptaadv866@gmail.com

15.12.2022 15.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/741/202
2

HDFC BANK VS. PRADEEP 
DUGGAL

NAVEEN 
SHARMA

OMP(I)/COMM/742/202
2

HDFC BANK VS. BHUVNESH 
AGARWAL

NAVEEN 
SHARMA

OMP(I)/COMM/743/202
2

HDFC BANK VS. REKHA 
SHARMA

NAVEEN 
SHARMA

OMP(I)/COMM/744/202
2

HDFC BANK VS. ANJALI 
KUMAR CHAUDHARY

NAVEEN 
SHARMA

PUNJAB NATIONAL BANK 
VS. SHAHBAAZ AHMAD

PARIKSHIT 
MAHIPAL

REALISTIC REATORS VS. 
KARAMPREET SINGH 
WALIA

BHARAT 
GUPTA

CANARA BANK VS. MONIKA 
VERMA

AMIT 
GUPTA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9650810426

msvermahambers@gmail.com

15.12.2022 15.12.2022

9650810426

msvermahambers@gmail.com

15.12.2022 15.12.2022

HDFC BANK VS. YASMIN 9650810426

msvermahambers@gmail.com

15.12.2022 15.12.2022

9958683230

naveenk101@gmail.com

15.12.2022 15.12.2022

HDFC BANK VS. BALESH 9650810426

msvermahambers@gmail.com

15.12.2022 15.12.2022

9811133644 15.12.2022 15.12.2022

9811133644 15.12.2022 15.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/750/202
2

HDFC BANK VS. HARPREET 
SINGH

MANISH 
VERMA

OMP(I)/COMM/751/202
2

HDFC BANK VS. CHHOTE 
LAL

MANISH 
VERMA

OMP(I)/COMM/752/202
2

MANISH 
VERMA

OMP(I)/COMM/753/202
2

HDFC BANK VS. AMAN 
PALTU

NAVEEN 
SHARMA

OMP(I)/COMM/754/202
2

MANISH 
VERMA

OMP(I)/COMM/755/202
2

SHRIRAM TRANSPORT VS. 
SULTAN

MANOJ 
KUMAR

manoj.ad@gmail.com
OMP(I)/COMM/756/202
2

SHRIRAM TRANSPORT VS. 
VIKRANT SHARMA

MANOJ 
KUMAR

manoj.ad@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9811133644 15.12.2022 15.12.2022

9811133644 15.12.2022 15.12.2022

9811133644 15.12.2022 15.12.2022

9650810426 15.12.2022 15.12.2022

CS/COMM/975/2022 9810163624

advocatearun23@gmail.com

16.12.2022 16.12.2022

995863230

naveenk101@gmail.com

16.12.2022 16.12.2022

9213142242 16.12.2022 16.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/757/202
2

SHRIRAM TRANSPORT VS. 
NAVEEN KUMAR

MANOJ 
KUMAR

manoj.ad@gmail.com
OMP(I)/COMM/758/202
2

SHRIRAM TRANSPORT VS. 
POOJA ENTERPRISES

MANOJ 
KUMAR

manoj.ad@gmail.com
OMP(I)/COMM/759/202
2

SHRIRAM TRANSPORT VS. 
ANWAR ALAM

MANOJ 
KUMAR

manoj.ad@gmail.com
OMP(I)/COMM/760/202
2

SHRIRAM TRANSPORT VS. 
ANWAR ALAM

MANISH 
VERMA

msvermachambers@gmail.com
OM LOGISTICS VS. RSG 
CONSUMER

ARUN 
AGARWAL

OMP(I)/COMM/769/202
2

HDFC BANK VS. ASHWIN 
SHARMA

NAVEEN 
SHARMA

OMP(I)/COMM/770/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

abidahmadadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9213142242

abidahmadadvocate@gmail.com

16.12.2022 16.12.2022

995863230

naveenk101@gmail.com

16.12.2022 16.12.2022

9213142242

abidahmadadvocate@gmail.com

16.12.2022 16.12.2022

9213142242

abidahmadadvocate@gmail.com

16.12.2022 16.12.2022

9958683230

naveenk101@gmail.com

16.12.2022 16.12.2022

9213142242

abidahmadadvocate@gmail.com

16.12.2022 16.12.2022

HDFC BANK VS. DALJEET 9958683230

naveenk101@gmail.com

16.12.2022 16.12.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/771/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/772/202
2

HDFC BANK VS. PARNEET 
LTD

NAVEEN 
SHARMA

OMP(I)/COMM/773/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/774/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/775/202
2

HDFC BANK VS. RAJESH 
KUMAR

NAVEEN 
SHARMA

OMP(I)/COMM/776/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

OMP(I)/COMM/777/202
2

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

9 West

9213142242 16.12.2022 16.12.2022

CS/COMM/778/2022 DENTSPLY INDIA LTD 9871704661 17.12.2022 17.12.2022

CS/COMM/999/2022 9999050853 23.12.2022 23.12.2022

10 CS(COMM)6207/2022 9811135752 01.12.22 30.11.22

OMP(COMM) 6185/2022 9811317311 01.12.22 24.11.22

OMP(COMM) 6209/2022 9210036213

adv.vikramsingh01@gmail.com

01.12.22 30.11.22

CS(COMM) 6245/2022 9212528030 02.12.22 29.11.22

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/778/202
2

ORIX LEASING VS. PRIME 
MOVER

ABID 
AHMAD

abidahmadadvocate@gmail.com
CERATECH 
DENTAL 
LABORATO
RY

vermavishwendra@yahoo.co.in
CANARA BANK VS. SANJEEV 
KATYAL

NILENDU 
VATSYAAY
AN

nitendervatsyayan@gmail.com
SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

STANDARD CHARTERED BANK 
VS GURVINDER SINGHC 
HATWAL

REEMA 
CHORANA

reemakhorana@rediffmail.com
UNION OF INDIA VS M/S 
DHEERAJ SINGH AND 
COMPANY

ARVIND 
GUPTA

advocatearvindgupta@gmail.com
M/S BALAJI FOUNDRY 
SOLUTIONS VS M/S IIFL 
FINANCE LTD

VIKRAM 
SINGH

HOSCIV MANAGEMENT 
SERVICES VS L & T 
CONSTRUCTION LTD

JYOTI 
SINHA

helplegal.delhi@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

10

OMP(COMM) 6287/2022 9013287329

rajivsonydolly@gmail.com

06.12.22 29.11.22

OMP(I)(COMM) 6312/2022 9971177170

Irlflegal@gmail.com

07.12.22 06.12.22

OMP(I)(COMM) 6311/2022 9971177170

Irlflegal@gmail.com

07.12.22 06.12.22

OMP(I)(COMM) 6309/2022 9971177170

Irlflegal@gmail.com

07.12.22 06.12.22

CS(COMM) 6366/2022 PUMA SE VS ASHOK KUMAR 9891584230

sojha@rnaip.com

09.12.22 09.12.22

CS(COMM) 6423/2022 9873442558 13.12.22 10.12.22

CS(COMM) 64190/2022 9810589859

amit506ww@gmail.com

13.12.22 08.12.22

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

ANKIT JAIN M/S KOTAK 
MAHENDRA PRIME LTD

ASHWANI 
KUMAR 
SINGH

HERO FINCORP LTD VS PAWAN 
DEEP SINGH

AMITABH 
SINGH

HERO FINCORP LTD VS tej 
pratap sahani

AMITABH 
SINGH

HERO FINCORP LTD VS RISHI 
PAL

AMITABH 
SINGH

SHASHI P 
OJHA

ROHTASH JAISWAL AND 
ANOTHER VS M/S KHAN SONS 
JAVED AND SALEEM REBABS 
PVT LTD AND OTHERS

ALKA 
NUPUR 
SINGH

anubhavtyagi.advocate@gmail.co
m

MS PARUL JIN VS M/S 
RELIANCE GENERAL 
INSURANCE CO LTD AND 
ANOTHERS

AMIT 
SHARMA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

10

93110122100

ranjan.and.company@gmail.com

15.12.22 28.10.22

CS(COMM) 6505/2022 9971990344

kumarchanchal703@gmail.com

17.12.22 06.11.22

CS(COMM) 6532/2022 8505853818

ilc@infinitylawchambers.com

19.12.22 19.12.22

CS(COMM) 6530/2022 8505853818 19.12.22 19.12.22

CS(COMM) 6516/2022 UK SINGHAL 9599043045 19.12.22 17.12.22

CS(COMM) 6515/2022 9821104506

ronakgupta131131998@gmailcom

19.12.22 17.12.22

CS(COMM) 6619/2022 9811180270 21.12.22 20.12.22

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

OMP(I)(COMM) 
64625/2022

PNB HOUSING FINANCE LTD VS 
VINAY VERMA

RAJEEV 
KUMAR 
RANJAN

PUNJAB NATIONAL BANK VS 
VIKRAM BAWA

CHANCHAL 
KUMAR

ADITYA BIRLA FINANCE 
LIMITED VS ADREE HOUSING 
PVT LTD

ANONDITYA 
SINGH

ADITYA BIRLA FINANCE 
LIMITED VS HOOVAR SERVICES 
PVT LTD

ANONDITYA 
SINGH

ilc@infinitylawchambers.com
GURDAYAL & SONS VS SATRA 
PRINTING AND ADVERTISING 
CO.

legal@sigmalegal.in
VARUN KUMAR SHARMA AND 
ANOTHER VS TOYOTA 
FINANCIAL SERVICES INDIA 
LTD AND OTHERS

RONAK 
GUPTA

WINGS PHARMCVEUTICALS 
PVT LTD VS  NUKUD 
HEALTHCARE PVT  LTD

SACHIN 
GUPTA

info@litlegal.in



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

10

CS(COMM) 6617/2022 9871206484 21.12.22 05.12.22

CS(COMM) 6560/2022 PUMA SE VS ASHOK KUMAR 9891584230 21.12.22 19.12.22

OMP(COMM) 6561/2022 9625580921

rajeshpandey64567@gmail.com

21.12.22 20.12.22

11 CS(COMM) 6190/2022 9810602838

gargrajiv26@yahoo.co.in

01.12.22 26.11.22

CS(COMM) 6189/2022 ANKUR JAIN 9811056620

ankurjain1977@yahoo.com

01.12.22 28.11.22

CS(COMM) 6265/2022 9818365119

varunchandiok@gmail.com

03.12.22 02.12.22

CS(COMM) 6268/2022 8800652304

advsumitsukla@gmail.com

03.12.22

CS(COMM) 6281/2022

rudrakashey.sain@gmail.com

06.12.22 11/07/1900

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

HEADWORD PUBLISHING 
COMPANY PVT LTD VS MANOJ 
DEB ROY

SHRESHTH 
JAIN

shreshth.law@gmail.com
SHASHI P 
OJHA

sojha@rnaip.com
GAURAV GUPTA VS M/S KOTAK 
MAHINDRA BANK LTD

RAJESHKUM
AR PANDEY

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

M/S SOOD AND SOOD 
BUILDERS PVT LTD VS ABHAY K 
JHA

ASHISH 
GARG

SURENDER BANSAL AND ORS 
VS CFM ASSET 
RECONSTRUCTION PVT LTD & 
ORS

STATE BANK OF INDIA VS 
MOHAMMAD HUJAIB

VARUN 
CHANDOK

NCM INDIA LTD VS CIMC AIR 
MARREL SAS

SUMIT 
KUMAR 
SHUKLA

M/S JAY ENN ENTERPRISES 
PVT LTD VS MAHESH VERMA

SURESH 
KHANDELW
AL

RUDRESH 
AKSHAY 
SAIN



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

11

OMP(I)(COMM) 6310/2022 9971177170

Irlflegal@gmail.com

07.12.22 06.12.22

OMP(I)(COMM) 6313/2022 9971177170

Irlflegal@gmail.com

07.12.22 06.12.22

OMP(I)(COMM) 6314/2022 9971177170

Irlflegal@gmail.com

07.12.22 06.12.22

OMP(COMM) 6306/2022 7428184711

sarthak.sharma@kochar.com

07.12.22 05.12.22

CS(COMM) 6477/2022 9999353434

ilp@ilp.co,in

15.12.22 14.12.22

CS(COMM) 6531/2022 8505853818

ilc@infinitylawchambers.com

19.12.22 19.12.22

CS(COMM) 6533/2022 8505853818 19.12.22 19.12.22

CS(COMM) 6534/2022 8505853818 19.12.22 19.12.22

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

HERO FINCORP LTD VS MANIK 
SHARMA

AMITABH 
SINGH

HERO FINCORP LTD VS 
DAVINDER SINGH

AMITABH 
SINGH

INDUSIND BANK LTD VS 
SATBIR SINGH BHADANA

AMITABH 
SINGH

MEIDEN T & D INDIA LIMITED 
VS SATBIR SINGH BHADANA

SAMIRON 
BORKATAKY

YES BANK LTD VS M/S ASHISH 
CARGO AGENCY

VIKA 
TOMAR

ADITYA BIRLA FINANCE 
LIMITED VS GUJRAJ ESTATES 
PVT LTD

ANONDITYA 
SINGH

ADITYA BIRLA FINANCE 
LIMITED VS GUJRAJ ESTATES 
PVT LTD

ANONDITYA 
SINGH

ilc@infinitylawchambers.com
ADITYA BIRLA FINANCE 
LIMITED VS ADREE HOUSING 
PVT LTD

ANONDITYA 
SINGH

ilc@infinitylawchambers.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

11

OMP(COMM) 6518/2022 9818440797 19.12.22 15.12.22

OMP(COMM) 6185/2022 8085491619 19.12.22 14.12.22

CS(COMM) 6620/2022 9811180270 22.12.22 20.12.22

CS(COMM) 6621/2022 9811180270 22.12.22 20.12.22

CS(COMM) 6662/2022 9899138242

arunbhardwaj1206@gmail.com

24.12.22 17.12.22

CS(COMM) 6667/2022 STATE BANK OF INDIA VS BILAL 9818365119 24.12.22 23.12.22

OMP(COMM) 6665/2022 9810072011 24.12.22 22.12.22

CS(COMM) 6546/2022 9818365119 21.12.22 20.12.22

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

MUKUL KUMAR PUCHNANDA 
VS M/S MONARCH NETWORTH 
CAPITAL LTD

SANJEEV 
KUMAR 
CHAUDHAR
Y

adv.ksnjeev@gmail.com
M/S PAVITRA GOSWAMI VS 
INDIAN RAILWAY CATRING 
AND TOURISM CORPORATION 
LTD

ASHUTOSH 
GHADE

ashutosh.ghade@gmail.com
WINGS PHARMCVEUTICALS 
PVT LTD VS   CARE 
FORMULATION LABS PVT LTD

SACHIN 
GUPTA

info@litlegal.in
WINGS PHARMCVEUTICALS 
PVT LTD VS   GENFORD DRUGS 
PVT LTD

SACHIN 
GUPTA

info@litlegal.in
PUNJAB NATIONAL BANK VS 
ANITA JAISWAL

ARUN 
BHARDWAJ

VARUN 
CHANDIOK

varunchandiok@gmail.com
R D CONSTRUCTION VS THE 
GENERAL MANAGER 
NORTHERN RAILWAY

BHAVNEET 
SINGH

advbhavneet@gmail.com
STATE BANK OF INDIA VS 
FARAKAT KURAISHI

VARUN 
CHANDIOK

varunchandiok@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

11

OMP(COMM)6565/2022 9540122831

vinober@gmail.com

21.12.22 15.12.22

OMP(COMM) 6571/2022 9810112000

mp@legafin.in

21.12.22 19.12.22

12 CS(COMM) 6290/2022 9868422289

risushil0915@gmail.com

06.12.22 03.12.22

CS(COMM) 6282/2022 9582483990

ssalegal.09@gmail.com.

06.12.22 30.11.22

CS(COMM) 6307/2022 84576902716

mohits.seth@gmail.com

07.12.22 03.12.22

CS(COMM) 6351/2022 PUMA SE VS ASHOK KUMAR 9891584230

sojha@rnaip.com

09.12.22 09.12.22

CS(COMM) 6350/2022 PUMA SE VS ASHOK KUMAR 9891584230

sojha@rnaip.com

09.12.22 09.12.22

CS(COMM) 6413/2022 9891584230

sojha@rnaip.com

12.12.22 09.12.22

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

ROCKY PAWAR VS KOTAK 
SECURITIES LTD

K LENIN 
DEVA 
SAHAYA 
VINOBER

NATIONAL INSURANCE CO VS 
MANMEET BINDRA

LAXMI 
CHAUHAN

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

CANRA BANK VS MUKESH 
KUMAR

SUSHIL 
KUMAR RAI

PEARL INTERNATIONAL 
SERVICES PVT LTD VS SAHIBJI 
TRAVELS AND TOUR PRIVATE 
LTD

SUSHIL 
SHUKLA

COLONEL AMARVIR SINGH 
AND ANOTHER VS M/S LINK 
PERSONNEL AND OTHERS

MOHIT 
SETH

SHASHI P 
OJHA

SHASHI P 
OJHA

BATA INDIA LIMITED VS 
STRIKER INDUSTRIES PVT LTD

SHASHI P 
OJHA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

12

CS(COMM) 6412/2022 9811108123 12.12.22 09.12.22

CS(COMM) 6461/2022 9717211123 15.12.22 13.12.22

CS(COMM) 6487/2022 9811180270 17.12.22 15.12.22

CS(COMM) 6618/2022 9810553252 21.12.22 20.12.22

CS(COMM) 6616/2022 98190577372

shyamdutt2009@gmail.com

21.12.22 20.12.22

CS(COMM) 6622/2022 9811180270 21.12.22 20.12.22

CS(COMM) 6663/2022 9899138242

arunbhardwaj1206@gmail.com

24.12.22 17.12.22

OMP(I)(COMM) 6664/2022 8447701038

abhishekpandey1038@gmail.com

24.12.22 20.12.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

ANU MANGLANI  VS FILO 
DESIGN PVT LTD AND 
ANOTHER

SUSHIL K 
TEKRIWAL

tekadvo@gmail.com
M/S CROPSCIENCES LIMITED 
VS M/SCATABATIC 
AUTOMATION TECHNOLOGY

GS 
GANGWAR

gangwar@gsgangwar.com
WINGS PHARMCVEUTICALS 
PVT LTD VS LABORATE 
PHARMAQCEUTICALS INDIA 
LTD

SACHIN 
GUPTA

info@litlegal.in
M/S ABSOLUTE BARBECUP PVT 
LTD VS RABINDRA NATH 
REKHI AND ORS

BHARAT 
CHUGH

contact@bharatchugh.in
CHANDER KANTA VS K K 
MANAGEMENT & ENGINEERS 
PVT LTD

SHYAM 
DUTT

WINGS PHARMCVEUTICALS 
PVT LTD VS   AUTRO LABS 
LIMITED

SACHIN 
GUPTA

info@litlegal.in
PUNJAB NATIONAL BANK VS 
ROOPDEEP

ARUN 
BHARDWAJ

NAVIN KUMAR GUPTA VS 
CENTRAL PUBLIC WORKS 
DEPARTMENT

ABHISHEK 
PANDEY



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

12

CS(COMM) 6557/2022 PUMA SE VS ASHOK KUMAR 9891584230 21.12.22 19.12.22

CS(COMM) 6558/2022 PUMA SE VS ASHOK KUMAR 9891584230 21.12.22 19.12.22

13 SOUTH

OMP (I) (COMM)/1380/2022IDFC FIRST BANK LTD Vs ARTI  DEVI 0387SANJEEV KUMAR(P),8285002845 01-12-2022 01-12-2022

OMP (I) (COMM)/1381/2022IDFC FIRST BANK LTD Vs INTIZAR KALU 3452SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

01-12-2022 01-12-2022

OMP (I) (COMM)/1379/2022IDFC FIRST BANK LTD Vs KRISHAN DILIP 7899SANJEEV KUMAR(P),8285002845 01-12-2022 01-12-2022

CS (COMM)/673/2022 IFFCO MC CROP SCIENCE PRIVATE LIMITED THROUGH ITS AUTHORISED REPRESENTATIVE MR NITIN JAIN Vs ARUP KUMAR MOHANTA THROUGH ITS PROPRIETOR ARUP KUMAR MAHANTAShubham Saigal(P),9407223688

shubhamsaigal06@gmailc.om

01-12-2022 01-12-2022

CS (COMM)/674/2022 IFFCO MC CROP SCIENCE PRIVATE LIMITED THROUGH ITS AUTHORISED REPRESENTATIVE MR NITIN JAIN Vs SONABARI UTTAR O GOBINDAPUR SKUS LIMITED THROUGH ITS MANAGER SURENDRA NATH DEB SHARMAShubham Saigal(P),9407223688

shubhamsaigal06@gmailc.om

01-12-2022 01-12-2022

CS (COMM)/672/2022 ARVIND CHEMI SYNTHETICS PVTLTD Vs STATE OF UTTAR PRADESH9711131164 01-12-2022 01-12-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

SHASHI P 
OJHA

sojha@rnaip.com
SHASHI P 
OJHA

sojha@rnaip.com
SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

litigation@srcslegal.com

litigation@srcslegal.com

aadityavk@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1387/2022IDFC FIRST BANK LTD Vs SAVITA  SINGH 6738SANJEEV KUMAR(P),8285002845 02-12-2022 02-12-2022

CS (COMM)/681/2022 STATE BANK OF INDIA Vs SMT ANITAAMIT KUMAR SINGH(P),7838773507

singhamit0071@gmail.com

02-12-2022 02-12-2022

CS (COMM)/679/2022 IFFCO MC CROP SCIENCE PRIVATE LIMITED Vs MS SHIVA LEELA TRADERS SARGUR THROUGH ITS PROPRIETOR HEMA PRASAD9407223688

shubhamsaigal06@gmailc.om

02-12-2022 02-12-2022

CS (COMM)/680/2022 IFFCO MC CROP SCIENCE PRIVATE LIMITED Vs IFFDC KSK CHENORE THROUGH ITS LEGAL REPRESENTATIVE KARANJOOT SINGH9407223688

shubhamsaigal06@gmailc.om

02-12-2022 02-12-2022

OMP (I) (COMM)/1388/2022IDFC FIRST BANK LTD Vs NEERAJ  N 2617SANJEEV KUMAR(P),8285002845 02-12-2022 02-12-2022

OMP (I) (COMM)/1392/2022IDFC FIRST BANK LTD Vs UDAY  MAHIPAL 2116SANJEEV KUMAR(P),8285002845 03-12-2022 03-12-2022

OMP (I) (COMM)/1390/2022IDFC FIRST BANK LTD Vs MOHD  NAIME 3709SANJEEV KUMAR(P),8285002845 03-12-2022 03-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

litigation@srcslegal.com

Shubham Saigal(P),

Shubham Saigal(P),

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1393/2022IDFC FIRST BANK LTD Vs KULDEEP  KUMAR 3212SANJEEV KUMAR(P),8285002845 03-12-2022 03-12-2022

OMP (I) (COMM)/1391/2022IDFC FIRST BANK LTD Vs SAHIL  CHUG 7106SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

03-12-2022 03-12-2022

Execution (Comm)/281/2022HDFC BANK LTD Vs INDIAN OCEAN LOGISTICSSANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

03-12-2022 03-12-2022

Execution (Comm)/282/2022HDFC BANK LTD Vs INDIAN OCEAN LOGISTICSSANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

03-12-2022 03-12-2022

Execution (Comm)/283/2022HDFC BANK LTD Vs INDIAN OCEAN LOGISTICSSANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

03-12-2022 03-12-2022

CS (COMM)/683/2022 M/S POTHOS SOLUTIONS Vs M/S SAFAL OIL INDUSTRIESPrashant Kumar(P),8802596467

guptaaman50777@gmail.com

03-12-2022 03-12-2022

OMP (COMM)/59/2022 MIST AVENUE PRIVATE LIMITED Vs SONALI ASSOCIATES PRIVATE LIMITED9711752002

ravikrishanchandna@gamil.com

05-12-2022 05-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

litigation@srcslegal.com

RAVI 
KRISHAN 
CHANDNA(P
),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1400/2022CNH INDUSTRIAL CAPITAL INDIA PRIVATE LIMITED Vs JAHANARA KHATUNRAJESH KUMAR(P),9958726491

jangraadvocate@gmail.com

06-12-2022 06-12-2022

OMP (I) (COMM)/1401/2022IDFC FIRST BANK LTD Vs RAZI HAIDER ZAIDI 2175SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

06-12-2022 06-12-2022

OMP (I) (COMM)/1399/2022YES BANK Vs STAR AMD REALCON THROUGH ITS AUTH SIGN GOLDY GUPTAKUNAL MAKHIJA(P),9811015339

katyalsachin2008@gmail.com

06-12-2022 06-12-2022

OMP (I) (COMM)/1415/2022YES BANK Vs MANJU BALA KUNAL MAKHIJA(P),9811015339

katyalsachin2008@gmail.com

07-12-2022 07-12-2022

OMP (I) (COMM)/1413/2022YES BANK Vs NISAR KHAN KUNAL MAKHIJA(P),9811015339

katyalsachin2008@gmail.com

07-12-2022 07-12-2022

OMP (I) (COMM)/1412/2022CNH  INDUSTRIAL CAPITAL INDIA PRIVATE LIMITED Vs MOHD MANIRUL ZAMAL SHEIKHRAJESH KUMAR(P),9958726491 07-12-2022 07-12-2022

OMP (I) (COMM)/1414/2022CNH INDUSTRIAL CAPITAL INDIA PRIVATE LIMITED Vs SHAJAHAN HOSSAINRAJESH KUMAR(P),9958726491 07-12-2022 07-12-2022

Execution (Comm)/285/2022RC ENGERY METERING PVT LTD Vs M/S ADVANCE METERING TECHNOLOGY LTDBHANU MOHAN(P),9873431499 07-12-2022 07-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

jangraadvocate@gmail.com

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

CS (COMM)/696/2022 CANARA BANK Vs VIJAY KUMAR SACHDEVARITU SHARMA(P),9873706792

advocateritu22@gmail.com

08-12-2022 08-12-2022

Execution (Comm)/286/2022M/S KOTAK MAHINDRA BANK LTD Vs PAWAN SHARMATANUJ AGRAWAL(P),9599153502

tagrawal5@gmail.com

08-12-2022 08-12-2022

CS (COMM)/697/2022 VIJAY LAXMI INDUSTRIES Vs INSTAPOWER LTDADITYA GAUR(P),9810489776

ayubadv71@gamil.com

08-12-2022 08-12-2022

OMP (I) (COMM)/1429/2022IDFC FIRST BANK LTD Vs RAMESH  MANDAL 0561SANJEEV KUMAR(P),8285002845 12-12-2022 12-12-2022

OMP (I) (COMM)/1428/2022IDFC FIRST BANK LTD Vs DEEPAK  ARORA 2401SANJEEV KUMAR(P),8285002845 12-12-2022 12-12-2022

OMP (I) (COMM)/1431/2022IDFC FIRST BANK LTD Vs CHANDAR  PRAKASH 0391SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

12-12-2022 12-12-2022

CS (COMM)/702/2022 KEDAR NATH MISHRA Vs INVISION MEDI SCIENCES PRIVATE LIMITEDVIKAS KHERA(P),7834897828

info@lexfons.com

12-12-2022 12-12-2022

OMP (I) (COMM)/1430/2022IDFC FIRST BANK LTD Vs JYOTI  PRAVESH 2255SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

12-12-2022 12-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

litigation@srcslegal.com

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1437/2022KOTAK MAHINDRA PRIME LIMITED Vs IMAGINEARC INFRASTRUCTURE PVT LTDRAJESH KUMAR(P),9958726491

jangraadvocate@gmail.com

13-12-2022 13-12-2022

OMP (I) (COMM)/1439/2022HDFC BANK LTD Vs SAROJ DEVI 2469SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

14-12-2022 14-12-2022

OMP (I) (COMM)/1438/2022HDFC BANK LTD Vs MD SHADAB ANWAR 5141SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

14-12-2022 14-12-2022

CS (COMM)/703/2022 WINDLAS BIOTECH PVT LTD Vs ADITYANANDANA DRUG DISTRIBUTORS9910460683

mchandratrivedi@gamil.com

14-12-2022 14-12-2022

Execution (Comm)/290/2022 Jaya Pahwa(P),9837555458

nishant.bhargr@gmail.com

14-12-2022 14-12-2022

Execution (Comm)/292/2022HDFC BANK LTD Vs PREM KUMAR 9311022102 16-12-2022 16-12-2022

CS (COMM)/710/2022 COMPUTER LINKS Vs INTERACTIVE BPO SERVICES PVT LTDDILIP KUMAR(P),9811089104

arunvohra8@gmail.com

16-12-2022 16-12-2022

OMP (I) (COMM)/1473/2022YES BANK LTD Vs JITENDRA SINGH 0403SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

MUKESH 
CHANDRA 
TRIVEDI(P),

VINAY DHILLON Vs RAHEJA 
DEVELOPERS LIMITED 
 THROUGH 
 MR NAVIN M RAHEJAVINAY 
DHILLON Vs RAHEJA 
DEVELOPERS LIMITED 
 THROUGH 
 MR NAVIN M RAHEJAVINAY 
DHILLON Vs RAHEJA 
DEVELOPERS LIMITED 
 THROUGH 
 MR NAVIN M RAHEJA

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gamil.com

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1474/2022YES BANK LTD Vs CHANCHAL MALHOTRA 3587SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

OMP (I) (COMM)/1472/2022YES BANK LTD Vs RAUNAK ANAND 2388SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

OMP (I) (COMM)/1476/2022YES BANK LTD Vs ANUJ KUMAR 5043SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

OMP (I) (COMM)/1475/2022YES BANK LTD Vs PRIYA OSWAL 7605SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

OMP (I) (COMM)/1477/2022IDFC FIRST BANK LTD Vs RAJENDRA  KASANA 0912SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

OMP (I) (COMM)/1478/2022IDFC FIRST BANK LTD Vs ARUN  KUMAR 9597SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

OMP (I) (COMM)/1479/2022IDFC FIRST BANK LTD Vs HARI  PRASAD 1129SANJEEV KUMAR(P),8285002845 17-12-2022 17-12-2022

CS (COMM)/712/2022 CANARA BANK Vs MRS MAYA VERMAKRISHAN KUMAR(P),9910577700 19-12-2022 19-12-2022

CS (COMM)/713/2022 LEVIS STRAUSS AND CO Vs SHRI KRISHNA ENTERPRISESSHRAVAN KUMAR BANSAL(P),26843455/46560881

unitedmark@unitedipr.com

19-12-2022 19-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

krishenkumar@gamil.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1501/2022TOYOTA FINANCIAL SERVICES INDIA LTD Vs MOHD SAHILRAJESH KUMAR(P),9958726491

jangraadvocate@gmail.com

20-12-2022 20-12-2022

OMP (I) (COMM)/1502/2022TOYOTA FINANCIAL SERVICES INDIA LTD Vs AMIT KUMAR SINGHRAJESH KUMAR(P),9958726491

jangraadvocate@gmail.com

20-12-2022 20-12-2022

Misc DJ/87/2022 SHRIRAM TRANSPORT FINANCE CO LTD Vs ANIL KUMARGulshan Sachdev(P), 23-12-2022 23-12-2022

Execution (Comm)/294/2022SHRIRAM TRANSPORT FINANCE CO LTD Vs ANOOP KUMARGYANESH KUMAR(P), 22-12-2022 22-12-2022

OMP (I) (COMM)/1527/2022KOTAK MAHINDRA BANK LTD Vs HITESH GOYALRAJESH KUMAR(P),9958726491 23-12-2022 23-12-2022

OMP (I) (COMM)/1528/2022IDFC FIRST BANK LTD Vs KAMLESH  HORAMSINGH 6170SANJEEV KUMAR(P),8285002845 23-12-2022 23-12-2022

CS (COMM)/723/2022 COLGATE PALMOLIVE CO Vs JOHN DOE AND ORSSHRAVAN KUMAR BANSAL(P),26843455/46560881 23-12-2022 23-12-2022

Execution (Comm)/297/2022AVS PLASTIC PVT LTD Vs VIVA PACK PVT LTDVIBHA SHARMA(P),8527954456

adv.vibhasharma74@gmail.com

24-12-2022 24-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

jangraadvocate@gmail.com

litigation@srcslegal.com

unitedmark@unitedipr.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1541/2022IDFC FIRST BANK LTD Vs ANAVARAHUSAIN  NANAKAU 3321SANJEEV KUMAR(P),8285002845 24-12-2022 24-12-2022

OMP (I) (COMM)/1542/2022IDFC FIRST BANK LTD Vs DHARMENDAR  KARIRO 4564SANJEEV KUMAR(P),8285002845 24-12-2022 24-12-2022

OMP (I) (COMM)/1545/2022IDFC FIRST BANK LTD Vs IMRAN  CHUNNOO 5533SANJEEV KUMAR(P),8285002845 24-12-2022 24-12-2022

OMP (I) (COMM)/1537/2022IDFC FIRST BANK LTD Vs RAVINDER  PAL 1136SANJEEV KUMAR(P),8285002845 24-12-2022 24-12-2022

OMP (I) (COMM)/1538/2022IDFC FIRST BANK LTD Vs KRISHAN KUMAR 3696SANJEEV KUMAR(P),8285002845 24-12-2022 24-12-2022

OMP (I) (COMM)/1539/2022IDFC FIRST BANK LTD Vs VIPIN  RAJENDRA 8952SANJEEV KUMAR(P),8285002845 24-12-2022 24-12-2022

OMP (I) (COMM)/1543/2022IDFC FIRST BANK LTD Vs RAJESH  SINGH 1751SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

24-12-2022 24-12-2022

OMP (I) (COMM)/1540/2022IDFC FIRST BANK LTD Vs RAJENDRA  SINGH 6815SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

24-12-2022 24-12-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/1535/2022IDFC FIRST BANK LTD Vs SHIV  KUMAR 2114SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

24-12-2022 24-12-2022

OMP (I) (COMM)/1544/2022IDFC FIRST BANK LTD Vs SANJEEV  KUMAR 9848SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

24-12-2022 24-12-2022

Execution (Comm)/296/2022HDFC BANK LTD Vs NEERAJ SEJWALSUMIT AGARWAL(P),9953518347 24-12-2022 24-12-2022

OMP (I) (COMM)/1536/2022IDFC FIRST BANK LTD Vs MOHD  KAMIL 1308SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

24-12-2022 24-12-2022

OMP (I) (COMM)/1534/2022IDFC FIRST BANK LTD Vs SHAILESH  SINGH 1758SANJEEV KUMAR(P),8285002845

litigation@srcslegal.com

24-12-2022 24-12-2022

14 SOUTH CS(COMM.)676/2022 8076881188 01.12.2022 09.11.2022

CS(COMM.)677/2022 8076881188 01.12.2022 09.11.2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

dln@lawconnectadvocates.com

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. SERGEE FERRARI INDIA 
PVT. LTD. VS M/S. FABSHADE 
STRUCTURES

SUNIL 
KUMAR 
VERMA

SAAASSOCIATE.DELEGAL@GM
AIL.COM

M/S. SERGEE FERRARI INDIA 
PVT. LTD. VS M/S. S.K. 
INDUSTRIES

SUNIL 
KUMAR 
VERMA

SAAASSOCIATE.DELEGAL@GM
AIL.COM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

CS(COMM.)678/2022 S.K.BANSAL 011-46560881 01.12.2022 01.12.2022

8285002845 01.12.2022 01.12.2022

CS(COMM.)682/2022

NOT AVAILABLE

02.12.2022 02.12.2022

CS(COMM.)684/2022 9407223688 05.12.2022 01.12.2022

OMP (I) (COMM.)1411/2022 8285002845 06.12.2022 02.12.2022

OMP (I) (COMM.)1410/2022 8285002845 06.12.2022 02.12.2022

8285002845 06.12.2022 02.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. KISAN IRRIGATIONS 
ANDINFRASTRUCTURE 
LIMITED Vs M/S. SHRIBALAJI 
POLYPIPES AND PRODUCTS 
PVT.LTD.

UNITEDMARK@UNITEDIPR.C
OM

OMP (I) 
(COMM.)1383/2022

IDFC FIRST BANK LTD. VS 
JAGDISH RAM AND ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

HILTON GARDEN INN SAKET 
NEW DELHI VS PLANMAN 
MARCOM PVT. LTD.

RAHUL 
DHAWAN

NOT 
AVAILABLE

IFFCO-MC CROP SCIENCE 
PRIVATE LIMITED VS SRI 
LAKSHMI GANPATHI 
PESTICIDES

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL.
COM 

IDFC FIRST BANK LTD. VS 
PRINCE BAJAJ

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

IDFC FIRST BANK LTD. VS 
SAJID NANHE

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1409/2022

IDFC FIRST BANK LTD. VS 
BROWN BIRD ENTERPRISES 
PRIVATE LTD. AND ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

8285002845 06.12.2022 02.12.2022

CS(COMM.)691/2022 9711218010 06.12.2022 30.11.2022

EXE.(COMM.)/264/2022 9821584944 06.12.2022 09.11.2022

CS(COMM.) 695/2022 9650145159 07.12.2022 06.12.2022

OMP (I) (COMM.)1416/2022 8285002845 07.12.2022 03.12.2022

OMP (I) (COMM.)1417/2022 8285002845 07.12.2022 03.12.2022

OMP (I) (COMM.)1418/2022 8285002845 07.12.2022 03.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1408/2022

IDFC FIRST BANK LTD. VS 
SHARUKH IKRAMUDDIN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

ASHOK KUMAR JAIN VS MAYA 
SHEEL RETAIL INDIA LTD. AND 
ORS.

AISHWARYE 
VERMA

AISHWARYELEGAL@GMAIL.C
OM

M/S. ADITYA BIRLA FINANCE 
LIMITED VS FAHAD ALAM

ARV 
CHAMBER 
OF LAW

SUPPORT@ARVLAWCHAMBER
S.COM

SPAY TECHNOLOGY PRIVATE 
LIMITED VS SPAY FINTECH 
PRIVATE LIMITED

JASPREET 
SINGH 
KAPUR

JASPREET@KAPURLAWCHAM
BERS.COM

IDFC FIRST BANK LTD. VS 
SADDAM HUSSAIN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

IDFC FIRST BANK LTD. VS MD 
ISMAIL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

IDFC FIRST BANK LTD. VS 
VIJAY P CHANDRA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

9958726491 07.12.2022 06.12.2022

OMP (COMM.) 60/2022

NOT AVAILABLE

08.12.2022 28.11.2022

9958726491 08.12.2022 07.12.2022

CS(COMM.)700/2022 9810197621 12.12.2022 22.11.2022

CS(COMM.)701/2022 011-26843455

RISHI@UNITEDIPR.COM

12.12.2022 12.12.2022

8285002845 12.12.2022 12.12.2022

8285002845 12.12.2022 12.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1420/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. VS DHIRAJ 
KR. BAISHYA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

M/S. NYSA COMMUNICATIONS 
PVT. LTD. VS INNOVATIVIEW 
INDIA PVT. LTD.

MILAN 
VERMA / 
JASBIR 
SINGH 
RANA

9717178082/9
811255280

OMP (I) 
(COMM.)1424/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. VS MD. AYUB 
ALI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

UNION BANK OF INDIA VS M/S. 
FOOD FOREST SWEETS AND 
RESTAURANTS AND ORS.

JITENDER 
GARG

JITENDRAGARGADV@GMAIL.
COM

LEVI STRAUSS & CO. VS ASHOK 
WOVEN LABELS & ORS.

SHRAVAN 
KUMAR 
BANSAL

OMP (I) 
(COMM.)1432/2022

IDFC FIRST BANK LTD. VS 
IRFAN ISLAMUDDIN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1433/2022

IDFC FIRST BANK LTD. VS 
GOURAV SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

8285002845 12.12.2022 12.12.2022

EXE.(COMM.)/287/22 8285002845 13.12.2022 09.09.2022

EXE.(COMM.)/288/22 8285002845 13.12.2022 09.09.2022

EXE.(COMM.)/289/22 8285002845 13.12.2022 30.11.2022

8285002845 14.12.2022 12.12.2022

OMP (I) (COMM.)1441/2022 8285002845 14.12.2022 12.12.2022

8285002845 14.12.2022 12.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1434/2022

IDFC FIRST BANK LTD. VS 
ANURAG ARORA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

HDFC BANK LTD. VS BIDDU 
KUMAR SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

HDFC BANK LTD. VS WASEEM 
SABIR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

HDFC BANK LTD. VS S T 
VENKATACHALA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1440/2022

IDFC FIRST BANK LTD. VS 
SABIR IKRAM

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

IDFC FIRST BANK LTD. VS 
NISHITH SARASWAT

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1442/2022

IDFC FIRST BANK LTD. VS 
PRANAY KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

8285002845 14.12.2022 13.12.2022

8285002845 14.12.2022 13.12.2022

9958726491 14.12.2022 13.12.2022

9911015339 15.12.2022 05.12.2022

OMP (I) (COMM.)1447/2022 9911015339 15.12.2022 06.12.2022

9911015339 15.12.2022 06.12.2022

9911015339 15.12.2022 06.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1443/2022

IDFC FIRST BANK LTD. VS 
MAHINDER SINGH ARYA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1444/2022

IDFC FIRST BANK LTD. VS 
MANU KESARWANI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1445/2022

KOTAK MAHINDER PRIME LTD. 
VS RUPESH ANAND

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

OMP (I) 
(COMM.)1446/2022

YES BANK LTD. VS RAHUL 
SHARMA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.
COM

YES BANK LTD. VS VIKAS 
GUPTA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.
COM

OMP (I) 
(COMM.)1448/2022

YES BANK LTD. VS AWADHESH 
CHANDRA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.
COM

OMP (I) 
(COMM.)1449/2022

YES BANK LTD. VS VIKRANT 
GUPTA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.
COM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

9911015339 15.12.2022 08.12.2022

EXE.(COMM.)/291/2022 9910574027 15.12.2022 17.11.2022

CS(COMM.)704/2022 9654290606 15.12.2022 26.11.2022

EXE.(COMM.)/293/2022 9599153502

TAGRAWAL5@GMAIL.COM

16.12.2022 08.12.2022

OMP (I) (COMM.)1461/2022 8285002845 16.12.2022 14.12.2022

8285002845 16.12.2022 14.12.2022

OMP (I) (COMM.)1455/2022 8285002845 16.12.2022 14.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1450/2022

YES BANK LTD. VS MADHU 
KUMARI

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.
COM

KOTAK MAHINDRA PRIME LTD. 
VS KUMAR HIMANSHU AND 
ANR.

SUNNY 
ARORA

ALBUSLAWFIRMS@GMAIL.CO
M

M/S. REW CONTRACTS PVT. 
LTD. VS M/S. TBEA ENERGY 
INDIA PVT. LTD.

DEEPAK 
SINGH 
THAKUR

DEEPAKSINGHTHAKUR0606@
GMAIL.COM

KOTAK MAHINDERA BANK LTD. 
VS JAGDISH SINGH AND ANR.

TANUJ 
AGGARWAL

IDFC FIRST BANK LTD. VS ASIM 
HABIB IRFAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1456/2022

HDFC BANK LTD. VS SUREHS 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

HDFC BANK LTD. VS GUFSAN 
ALI KHAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

8285002845 16.12.2022 14.12.2022

8285002845 16.12.2022 14.12.2022

8285002845 16.12.2022 14.12.2022

8285002845 19.12.2022 17.12.2022

8285002845 19.12.2022 17.12.2022

8285002845 19.12.2022 17.12.2022

8285002845 19.12.2022 17.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1454/2022

HDFC BANK LTD. VS SUMAN 
MALHOTRA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1453/2022

HDFC BANK LTD. VS RAJIV 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1452/2022

HDFC BANK LTD. VS  ASHISH 
BANGIA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1485/2022

YES BANK LTD. VS JAI 
PARKASH AND ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1486/2022

YES BANK LTD. VS BIJENDER 
RISHAL SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1487/2022

YES BANK LTD. VS SAURABH 
UPADHYAY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)1488/2022

YES BANK LTD. VS RAJENDER 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

CS(COMM.)716/2022 9910280608

RKSHARMA54@GMAIL.COM

20.12.2022 22.07.2022

9958726491 20.12.2022 19.12.2022

9958726491 20.12.2022 19.12.2022

9958726491 20.12.2022 19.12.2022

CS(COMM.)721/2022

SHRAVAN KUMAR BANSAL

011-46560881 20.12.2022 19.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SERVOTECH ELECTRICALS PVT. 
LTD. VS INDUSTRIAL POWER 
CONTROL

RAKESH 
KUMAR

OMP (I) 
(COMM.)1498/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS GURJEET KAUR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

OMP (I) 
(COMM.)1499/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS SUSMITA GHOSH 
GUHA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

OMP (I) 
(COMM.)1500/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS SEVEN SEAS 
INDUSTRIES

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

MURLIDHAR SEVANI 
PROPRIETOR OF JAI 
GRAHAUDHYOG Vs 
DEVNARAYAN FOOD PRODUCT

UNITEDMARK@UNITEDIPR.C
OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

CS(COMM.)717/2022 9999757185 21.12.2022 20.12.2022

OMP (I) (COMM.)1517/2022 9958726491 21.12.2022 20.12.2022

OMP (I) (COMM.)1516/2022 8285002845 21.12.2022 20.12.2022

OMP (I) (COMM.)1515/2022 9958726491 21.12.2022 20.12.2022

OMP (I) (COMM.)1514/2022 9958726491 21.12.2022 20.12.2022

CS(COMM.)724/2022 9910577700 23.12.2022 26.11.2022

EXE.(COMM.)/295/2022

9999568427

OFFICE@LPJPARTNERS.COM

23.12.2022 22.12.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. LINK O LINE THROUGH 
AMAAN ULLAH VS M/S. ALONE 
ENTERPRISES AND ANR.

KUNAL 
KHANNA

IP.KUNALKHANNA@GMAIL.CO
M

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS RAVI KANT 
MALIK

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

IDFC FIRST BANK LTD. VS SHIV 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS SEKH SAZID

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS AJAY KUMAR 
GARG

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.C
OM 

CANARA BANK VS M/S. 
AMARANAND AND SONS AND 
ANR.

KRISHAN 
KUMAR

KRISHANKUMAR@GMAIL.CO
M

HDFC BANK LTD. VS SANJEEV 
SINGH

KARAN 
SINHA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14 SOUTH

8285002845 23.12.2022 23.12.2022

8285002845 23.12.2022 23.12.2022

8285002845 23.12.2022 23.12.2022

8285002845 23.12.2022 23.12.2022

8285002845 23.12.2022 22.11.2022

15 South

8285002845

litigation@srcslegal.com

01-12-2022 01-12-2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1529/2022

IDFC FIRST BANK LTD. VS 
SHEKHAR RAJPAL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1530/2022

IDFC FIRST BANK LTD. VS 
SANTAN GEDAN LAL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1531/2022

IDFC FIRST BANK LTD. VS 
SALIHA KHATUN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1532/2022

IDFC FIRST BANK LTD. VS 
MUKUND JHA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) (COMM.) 
1533/2022

YES BANK LTD. VS VINAY RAJ 
H.P.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

SH. SANJEEV 
AGGARWAL OMP (I) 

(COMM)/1386/2022
IDFC FIRST BANK LTD Vs BANTI 
 ANIL 7794

SANJEEV 
KUMAR(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

CS (COMM)/675/2022 9999154100 01-12-2022 01-12-2022

8285002845 01-12-2022 01-12-2022

8285002845 01-12-2022 01-12-2022

8285002845 01-12-2022 01-12-2022

8285002845 05-12-2022 05-12-2022

8285002845 05-12-2022 05-12-2022

8285002845 05-12-2022 05-12-2022

9958726491 05-12-2022 05-12-2022

SH. SANJEEV 
AGGARWAL

M/S PATANJALI PARIVAHAN 
PVT LTD Vs M/S MOHIT 
RUBBER FOAM INDIA PRIVATE 
LIMITED

Advocate 
Shyam 
Kumar(P),

shyamkumar@altindialegal.com

OMP (I) 
(COMM)/1384/2022

IDFC FIRST BANK LTD Vs ANIL 
KUMAR 5790

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1382/2022

HDFC BANK LTD Vs RAPID 
MOVEON INDIA PRIVATE 
LIMITED 3770

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1385/2022

IDFC FIRST BANK LTD Vs 
DHANJEET KUMAR 5306

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1394/2022

IDFC FIRST BANK LTD Vs 
BHISHAM  SINGH 3794

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1395/2022

IDFC FIRST BANK LTD Vs 
MULCHAND  ROHTASH 4727

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1396/2022

IDFC FIRST BANK LTD Vs 
RAVINDER SINGH 9971

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1397/2022

IDFC FIRST BANK LTD Vs 
BASANT KUMAR SHUKLA

SANJEEV 
KUMAR(P),

angraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

8285002845 05-12-2022 05-12-2022

CS (COMM)/686/2022 9407223688 05-12-2022 05-12-2022

CS (COMM)/688/2022 9407223688 05-12-2022 05-12-2022

CS (COMM)/689/2022 9911440333

siddharthsharma.adv@gmail.com

05-12-2022 05-12-2022

CS (COMM)/687/2022 9407223688

shubhamsaigal@islaw.in

05-12-2022 05-12-2022

CS (COMM)/685/2022 9407223688

shubhamsaigal@islaw.in

05-12-2022 05-12-2022

8285002845

litigation@srcslegal.com

06-12-2022 06-12-2022

8285002845 06-12-2022 06-12-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1398/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs GURLAL SINGH

SANJEEV 
KUMAR(P),

litigation@srcslegal.comIFFCO MC CROP SCIENCE 
PRIVATE LIMITED Vs 
AGRIJUNCTION ONE STOP 
SHOP AMBEDKARNAGAR 
THROUGH ITS PROPRIETOR 
AJAY KUMAR SINGH

Shubham 
Saigal(P),

shubhamsaigal@islaw.in
IFFCO MC CROP SCIENCE 
PRIVATE LIMITED THROUGH 
ITS AUTHORISED 
REPRESENTATIVE MR NITIN 
JAIN Vs DISTRICT 
COOPERATIVE DEVELOPMENT 
FEDERATION LTD THROUGH 
ITS SECRETARY SUBHASH 
SINGH

Shubham 
Saigal(P),

shubhamsaigal@islaw.in

MANOJ CHITKARA Vs DILSHAD 
BEGUM

SIDDHANT 
SHARMA(P),

IFFCO MC CROP SCIENCE 
PRIVATE LIMITED THROUGH 
ITS AUTHORISED 
REPRESENTATIVE MR NITIN 
JAIN Vs MASTHANVALI 
FERTILISERS THROUGH ITS 
PROPRIETOR DILEEP SYED

Shubham 
Saigal(P),

IFFCO MC CROP SCIENCE 
PRIVATE LIMITED Vs GRAMIN 
SEWA SAHAKARI SAMITI 
MARYADIT SIWNIKALA

Shubham 
Saigal(P),

OMP (I) 
(COMM)/1402/2022

IDFC FIRST BANK LTD Vs AJAY  
DURGAPAL 6183

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1403/2022

IDFC FIRST BANK LTD Vs 
SANDEEP SINGH SISONDIYA 
5175

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

8285002845

litigation@srcslegal.com

06-12-2022 06-12-2022

8285002845

litigation@srcslegal.com

06-12-2022 06-12-2022

8285002845 06-12-2022 06-12-2022

8285002845 06-12-2022 06-12-2022

CS (COMM)/693/2022 9212578800

gurmeet1singh@gmail.com

06-12-2022 06-12-2022

CS (COMM)/690/2022 9891445632 06-12-2022 06-12-2022

CS (COMM)/692/2022 06-12-2022 06-12-2022

9958726491 07-12-2022 07-12-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1404/2022

IDFC FIRST BANK LTD Vs 
SURESH KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1405/2022

IDFC FIRST BANK LTD Vs 
PRADEEP KUMAR 2067

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1406/2022

IDFC FIRST BANK LTD Vs 
SONENDRA LEELUNAGAR 2070

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1407/2022

IDFC FIRST BANK LTD Vs 
SATENDRA  JAYBHAGWAN 3583

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

M/S  CONSOCIA ADVISORY PVT 
LIMITED Vs M/S DSM FOODS 
PRIVATE LIMITED

GURMEET 
SINGH(P),

CHETAN PATEL Vs M/S 
SADHNA BUILDCON PVT LTD

DHARMEND
RA 
KUMAR(P),

dharmendra@yahoo.co.in

BROIL MILLS Vs LAXMI 
TRADING

SHRAVAN 
KUMAR 
BANSAL(P),

OMP (I) 
(COMM)/1419/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
KABITA BODO

RAJESH 
KUMAR(P),

angraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

9958726491 07-12-2022 07-12-2022

9958726491 07-12-2022 07-12-2022

9958726491 07-12-2022 07-12-2022

CS (COMM)/694/2022 9818430581

shiv1014@gmail.com

07-12-2022 07-12-2022

CS (COMM)/698/2022 9810155032

bharatbhatia25@yahoo.co.in

08-12-2022 08-12-2022

8285002845

litigation@srcslegal.com

12-12-2022 12-12-2022

8285002845

litigation@srcslegal.com

12-12-2022 12-12-2022

9958726491

angraadvocate@gmail.com

12-12-2022 12-12-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1421/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs MD 
BABUL ALI

RAJESH 
KUMAR(P),

angraadvocate@gmail.com

OMP (I) 
(COMM)/1422/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
DULAL RAMCHIARY

RAJESH 
KUMAR(P),

angraadvocate@gmail.com

OMP (I) 
(COMM)/1423/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
GAGAN KALITA

RAJESH 
KUMAR(P),

angraadvocate@gmail.com

ORIFLAME INDIA PRIVATE 
LIMITED Vs MR ABDUL MIR 
KHALICK

AMAN 
LEEKHA(P),

VICHITRA CONSTRUCTIONS 
PVT LTD Vs HARYANA CITY GAS 
DISTRIBUTION LTD

AKSHAY 
BHATIA(P),

OMP (I) 
(COMM)/1425/2022

IDFC FIRST BANK LTD Vs 
SANDEEP YADAV

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1426/2022

IDFC FIRST BANK LTD Vs 
BHAWNA BHAGWAN SINGH

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1427/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs BALVINDER 
SATPAL

RAJESH 
JANGRA(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

CS (COMM)/705/2022 9990042642

srlanshu83@gmail.com

15-12-2022 15-12-2022

CS (COMM)/706/2022 9818030800 15-12-2022 15-12-2022

CS (COMM)/707/2022 9818030800 15-12-2022 15-12-2022

CS (COMM)/708/2022 9650682928 15-12-2022 15-12-2022

9811015339

katyalsachin2008@gmail.com

16-12-2022 16-12-2022

9811015339

katyalsachin2008@gmail.com

16-12-2022 16-12-2022

9811015339

katyalsachin2008@gmail.com

16-12-2022 16-12-2022

CS (COMM)/711/2022 9810419936

naveentripathi3012@gmail.com

16-12-2022 16-12-2022

SH. SANJEEV 
AGGARWAL

CANARA BANK Vs SH ARUN 
KUMAR MISHRA

ANKUR 
AGGARWAL(
P),

ICICI BANK Vs M/S BEE K BEE 
PRINTS PVT LTD

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

ICICI BANK Vs MS BEE K BEE 
PRINTS PVT LTD

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

THE POLO LAUREN COMPANY 
LP Vs GUANGZHOU 
WANGBULIAO LEATHER 
COMPANY LIMITED

SHRAVAN 
KUMAR 
BANSAL(P),

rishi@unitedipr.com

OMP (I) 
(COMM)/1468/2022

YES BANK Vs AMIT KUMAR 
TEWATIA

KUNAL 
MAKHIJA(P)
,

OMP (I) 
(COMM)/1470/2022

YES BANK Vs NARAIN DUTT 
BHARDWAJ

KUNAL 
MAKHIJA(P)
,

OMP (I) 
(COMM)/1471/2022

YES BANK Vs MOHMMMAD 
SALMAN

KUNAL 
MAKHIJA(P)
,

M/S HIGH SPIRITS EXIM PVT 
LTD Vs M/S JAIN 
DEPARTMENTAL STORE

NAVEEN 
KUMAR 
TRIPATHI(P)
,



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

9958726491 16-12-2022 16-12-2022

8285002845 16-12-2022 16-12-2022

8285002845

litigation@srcslegal.com

16-12-2022 16-12-2022

8285002845

litigation@srcslegal.com

16-12-2022 16-12-2022

9811015339

katyalsachin2008@gmail.com

16-12-2022 16-12-2022

YES BANK Vs DHARAMENDRA 9811015339

katyalsachin2008@gmail.com

16-12-2022 16-12-2022

9958726491

angraadvocate@gmail.com

16-12-2022 16-12-2022

9811015339 9958726491

angraadvocate@gmail.com

16-12-2022 16-12-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1459/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs ANAND KUMAR

RAJESH 
KUMAR(P),

angraadvocate@gmail.com

OMP (I) 
(COMM)/1462/2022

IDFC FIRST BANK LTD Vs 
GAUTAM KUMAR KALITA 4911

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1463/2022

IDFC FIRST BANK LTD Vs 
RANJEET  ASHOK 5565

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1466/2022

IDFC FIRST BANK LTD Vs 
AMITABH  MIGLANI 9055

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1467/2022

YES BANK LTD Vs KETAN 
MISHRA

KUNAL 
MAKHIJA(P)
,

OMP (I) 
(COMM)/1469/2022

KUNAL 
MAKHIJA(P)
,

OMP (I) 
(COMM)/1457/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs VINAY SARWAN

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1458/2022

katyalsachin2
008@gmail.c
om



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

9958726491

angraadvocate@gmail.com

16-12-2022 16-12-2022

8285002845

litigation@srcslegal.com

16-12-2022 16-12-2022

8285002845

litigation@srcslegal.com

16-12-2022 16-12-2022

9958726491 19-12-2022 19-12-2022

8285002845 19-12-2022 19-12-2022

CS (COMM)/714/2022 9650682928 19-12-2022 19-12-2022

CS (COMM)/715/2022 9873503295

malikadvocate909@gmail.com

19-12-2022 19-12-2022

8285002845 19-12-2022 19-12-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1460/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs IMAGINEARC 
INFRASTRUCTURE PVT LTD

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1464/2022

IDFC FIRST BANK LTD Vs 
PRAVEEN KUMAR DUBE 4781

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1465/2022

IDFC FIRST BANK LTD Vs SAJID 
GULFAM 1632

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1480/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs AG8 VENTURE 
LIMITED

RAJESH 
KUMAR(P),

angraadvocate@gmail.com

OMP (I) 
(COMM)/1481/2022

IDFC FIRST BANK LTD Vs AMAN 
SINGH KALHANS 2817

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

POLO LAUREN Vs POONAM 
ANCHALIA PROPRIETOR BMJ 
APPARELS

SHRAVAN 
KUMAR 
BANSAL(P),

rishi@unitedipr.com

ARJUN MALIK Vs DEEPAK 
CHAUDHARY

ARJUN 
MALIK(P),

OMP (I) 
(COMM)/1482/2022

HDFC BANK LTD Vs PRAVEEN  
SRIVASTAVA 0110

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

8285002845 20-12-2022 20-12-2022

8285002845 20-12-2022 20-12-2022

8285002845 20-12-2022 20-12-2022

9958726491 20-12-2022 20-12-2022

8285002845 20-12-2022 20-12-2022

8285002845

litigation@srcslegal.com

20-12-2022 20-12-2022

9958726491

angraadvocate@gmail.com

20-12-2022 20-12-2022

9811015339

katyalsachin2008@gmail.com

21-12-2022 21-12-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1483/2022

HDFC BANK LTD Vs 
GAGANDEEP SINGH SOKHEY

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1503/2022

IDFC FIRST BANK LTD Vs 
PRASOON  PRIYA 41008

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1504/2022

IDFC FIRST BANK LTD Vs USHA 
WADHWA 6323

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1506/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SAHAJ RAM

RAJESH 
KUMAR(P),

angraadvocate@gmail.com

OMP (I) 
(COMM)/1484/2022

IDFC FIRST BANK LTD Vs 
SUMIT  PATHAK 8232

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1505/2022

IDFC FIRST BANK LTD Vs 
RADHA MANAK 9793

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1507/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs TANUJ KUMAR

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1510/2022

YES BANK Vs JAI MAHAKAL 
ENTERPRISES THROUGH ITS 
PROP PARDEEP YADAV

KUNAL 
MAKHIJA(P)
,



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

OMP (I) (COMM)/1511/2022 9811015339

katyalsachin2008@gmail.com

21-12-2022 21-12-2022

9811015339

katyalsachin2008@gmail.com

21-12-2022 21-12-2022

9811015339

katyalsachin2008@gmail.com

21-12-2022 21-12-2022

CS (COMM)/720/2022 9810987109

bharatahuja72@yahoo.com

21-12-2022 21-12-2022

8285002845

litigation@srcslegal.com

21-12-2022 21-12-2022

8285002845 21-12-2022 21-12-2022

8285002845 22-12-2022 22-12-2022

8285002845 22-12-2022 22-12-2022

SH. SANJEEV 
AGGARWAL

YES BANK Vs AHC HEALTH 
CARE PVT LTD

KUNAL 
MAKHIJA(P)
,

OMP (I) 
(COMM)/1512/2022

YES BANK Vs ASHOK KUMAR 
KHANDELWAL

KUNAL 
MAKHIJA(P)
,

OMP (I) 
(COMM)/1513/2022

YES BANK Vs KUNWARJIT 
SINGH

KUNAL 
MAKHIJA(P)
,

JAGMOHAN SINGH Vs YES 
BANK LTD

HARDIK 
VASHISHT(P
),

OMP (I) 
(COMM)/1508/2022

YES BANK LTD Vs NIRMALA 
DEVI 5788

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1509/2022

YES BANK LTD Vs ASHOK 
KUMAR JHA 9469

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1519/2022

YES BANK LTD Vs YAMIN KHAN 
7149

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1520/2022

IDFC FIRST BANK LTD Vs 
BILSON P JOSEPH 8254

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15 South

8285002845 22-12-2022 22-12-2022

8285002845 22-12-2022 22-12-2022

8285002845 22-12-2022 22-12-2022

8285002845 23-12-2022 23-12-2022

8285002845 23-12-2022 23-12-2022

8285002845 23-12-2022 23-12-2022

9958726491 24-12-2022 24-12-2022

16 South

CS (COMM)/699/2022 9811215280 9/12/2022 09.12.2022

8285002845

litigation@srclegal.com

19-12-2022 9/12/2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1521/2022

YES BANK LTD Vs ANIL KUMAR 
1295

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1522/2022

YES BANK LTD Vs RAMESH 
SINGH 8399

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1523/2022

YES BANK LTD Vs ATUL 
SHARMA 6002

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1525/2022

IDFC FIRST BANK LTD Vs 
PRINCE  CHANDEL 8653

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1524/2022

YES BANK LTD Vs MOHD 
ASLAM 4422

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1526/2022

HDFC BANK LTD Vs J P 
ENGINEERS PRIVATE LIMITED 
0217

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1546/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs RANJEET SINGH

RAJESH 
KUMAR(P),

angraadvocate@gmail.com
SH. MUKESH 
KUMAR GUPTA JASVINDER PAL Vs BALDEV 

SEHGAL

ASHISH 
UPSDHYAY(
P),

upadhayaylawchambers@gmail.c
om

OMP (I) 
(COMM)/1495/2022

IDFC FIRST BANK LTD Vs 
KALWA ABDULA 5905

Sanjeev 
Pathak



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

16 South

8285002845

litigation@srclegal.com

19-12-2022 9/12/2022

8285002845

litigation@srclegal.com

19-12-2022 12/12/2022

8285002845

litigation@srclegal.com

19-12-2022 12/12/2022

8285002845

litigation@srclegal.com

19-12-2022 8/12/2022

Rajesh Jangra 995872491

-

12/12/2022 8/12/2022

Rajesh Jangra 995872492

-

12/12/2022 8/12/2022

995872493

-

13-12-2022 8/12/2022

CS (COMM)/709/2022 ICICI BANK Vs SUDEEP NASKAR 9818050800

-

15-12-2022 13-12-2022

8285002845 19-12-2022 10/12/2022

8285002845 19-12-2022 10/12/2022

SH. MUKESH 
KUMAR GUPTA

OMP (I) 
(COMM)/1493/2022

IDFC FIRST BANK LTD Vs 
MUKESH KUMAR 4684

Sanjeev 
Pathak

OMP (I) 
(COMM)/1492/2022

IDFC FIRST BANK LTD Vs 
DHARMENDRA KUMAR 1779

Sanjeev 
Pathak

OMP (I) 
(COMM)/1494/2022

IDFC FIRST BANK LTD Vs 
SANJEEV KUMAR SHARMA 
3340

Sanjeev 
Pathak

OMP (I) 
(COMM)/1491/2022

IDFC FIRST BANK LTD Vs 
MOHAN SINGH 9550

Sanjeev 
Pathak

OMP (I) 
(COMM)/1435/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs RAJESH

OMP (I) 
(COMM)/1436/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs PRAVEEN GAUR

OMP (I) 
(COMM)/1451/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs SHALINI SHARMA Rajesh Jangra

PRASHANT 
KUMAR

OMP (I) 
(COMM)/1497/2022

HDFC BANK LTD Vs RUKSHINA 
WIFE OF AKHLAK KHAN 1780

Sanjeev 
Pathak

litigation@srclegal.com

OMP (I) 
(COMM)/1496/2022

HDFC BANK LTD Vs RAPID 
MOVEON INDIA PVT LTD 9023

Sanjeev 
Pathak

litigation@srclegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

16 South

9971686852 21-12-2022 17-12-2022

CS (COMM)/719/2022 9990577700 21-12-2022 17-12-2022

995872492

-

19-12-2022 1612-2022

995872492

-

19-12-2022 1612-2022

CS (COMM)/718/2022 9999980081 21-12-2022 17-12-2022

CS (COMM)/725/2022 98107177771

-

24-12-2022 24-12-2022

17 CS (COMM)/1173/2022 9810721966 05-12-2022 04.12.2022

CS (COMM)/1176/2022 9818365119 06-12-2022 02.12.2022

CS (COMM)/1181/2022 9891856886

ABHINDAM@GMAIL.COM

08-12-2022 14.11.2023

SH. MUKESH 
KUMAR GUPTA

OMP (I) 
(COMM)/1518/2022

M/S CASA BAVARIAN PVT LTD 
Vs M/S SEVEN SOUL 
HOSPITALITY PVT LTD

Gorangg 
Gupta

credoadvocates@gmail.com

CANARA BANK Vs MRS SWETA 
JAIN

KRISHAN 
KUMAR

krishenkumar@gmail.com

OMP (I) 
(COMM)/1489/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs PARAS ASHWANI Rajesh Jangra

OMP (I) 
(COMM)/1490/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs NIKHIL 
NANDKUMAR CHOGALE

Rajesh Jangra

M/S VRB CONSUMER 
PRODUCTS PVT LTD Vs M/S 
MYSORE FRUIT PRODUCTS PVT 
LTD

DEEPAK 
YADAV deepakyadavadvocate@gmail.co

m
ENVISION EXIM PVT LTD Vs 
ROAD BUILDING 
INTERNATIONAL INDIA PVT 
LTD

Neha Rajoura

SH. RAJEEV 
BANSAL, DISTRICT 
JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

HETTICH INDIA PVT LTD Vs 
M/S  MANSA ALDERMAN 
LUDHIANA

RUPAM 
KUMARI(P),

RUPAMKUMARIADVOCATE@G
MAIL.OM

STATE BANK OF INDIA Vs 
SUNDER LALSOLE 
PROPRIETOR OF M/S SHIV 
ENTERPRISES

VARUN 
CHANDIOK(
P),

CHAMBERSOFVARUNCHANDI
OK@GMAIL.COM

BANK OF BARODA Vs 
MANOBHAV ENTERPRISES

ABHINDRA 
MAHESHWA
RI(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

17

CS (COMM)/1183/2022 9999671955 08-12-2022

CS (COMM)/1212/2022 9899712713

VVMANOHARA@GMAIL.COM

17-12-2022 16.12.2022

CS (COMM)/1213/2022 9811277443 17-12-2022 16.12.2022

CS (COMM)/1223/2022 8281583757

MEHAK@ARCANELEGAL.COM

21-12-2022 24.11.2022

CS (COMM)/1225/2022 9810099243

JPGADVOCATE@GMAIL.COM

22-12-2022 21.12.2022

18 CS (COMM)/1175/2022 9811404903 05-12-2022 04-12-2022

CS (COMM)/1229/2022 9810099243

JPGADVOCATE@GMAIL.COM

22-12-2022 21-12-2022

CS (COMM)/1203/2022 9250192546 15-12-2022 14-12-2022

SH. RAJEEV 
BANSAL, DISTRICT 
JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

M/S PARAS MARKETING 
THROUGH ITS AR Vs M/S AVN 
TRADING CORPORATION 
THROUGH ITS DIRECTOR/AR

ONKAR 
PANDEY(P),

ONKARPANDEYBHU@GMAIL.C
OM

SURYAN FM A UNIT OF SUN TV 
NETWORK Vs MODE 
ADVERTISING AND 
MARKETING PVT LTD

MONAHORA
N V.V.(P),

PERNOD RICARD INDIA 
PRIVATE LIMITED Vs HARISH 
CHAUHAN

SHIPRA 
CHOUDHRY(
P),

SHIPRACHOUDHARY@GMAIL.
COM

PUNJAB NATIONAL BANK Vs 
M/S STANDARD STAGE CRAFT

Mehak 
Khajuria(P),

CANARA BANK Vs SHDHRUV 
BHASIN

JEEWAN 
PARKASH 
GUPTA(P),

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

5M F AND G TRADING PRIVATE 
LIMITED Vs JUBILEE PROJECT 
MANAGEMENT AND 
CONSULTING INC

MANU 
SETH(P),

LAWOFFICE.GEORGES@GMAI
L.COM

CANARA BANK Vs MRS KIRAN 
KESHAN

JEEWAN 
PARKASH 
GUPTA(P),

M/S  ABHISHEK  SALES 
CORPORATION THROUGH ITS 
AUTHORISED  
REPRESENTATIVE SH MANISH 
KUMAR JAIN Vs RCC INFRA 
VENTURES LTD THROUGH ITS 
DIRECTOR/AUTHORISED

MS 
BABITA(P),

BABITA.NAGAR15@GMAIL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18

CS (COMM)/1202/2022 8800784740

SHUBHI1673@GMAIL.COM

15-12-2022 14-12-2022

CS (COMM)/1201/2022 STATE BANK OF INDIA Vs VIJAY 8800784740

SHUBHI1673@GMAIL.COM

15-12-2022 14-12-2022

CS (COMM)/1217/2022 9811517113

HC880988@GMAIL.COM

19-12-2022 18-12-2022

CS (COMM)/1205/2022 9811843192 16-12-2022 15-12-2022

CS (COMM)/1204/2022 9013155901 16-12-2022 15-12-2022

CS (COMM)/1227/2022 VIPIN(P), 9873101002

PRANAY7ADVO@GMAIL.COM

22-12-2022 21-12-2022

CS (COMM)/1216/2022 9891949124 19-12-2022 18-12-2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

STATE BANK OF INDIA Vs AM IT 
KUMAR

DHARMEND
RA 
SINGH(P),

DHARMEND
RA 
SINGH(P),

M/S WELCOME DJ SOUND 
SYSTEM Vs M/S KRISHNA 
GALAXY

HARISH 
CHANDRA(P
),

SOUTH ASIA FM LIMITED Vs 
MODE ADVERTISING AND 
MARKETING PVT LTD

MONAHORA
N V.V.(P),

MANOHARANSLAW@GMAIL.C
OM

SPJ CARGO PRIVATE LIMITED 
Vs A L NOOR EXPORTS

Aryan 
Arora(P),

UTKARSHJOSHI255@GMAIL.C
OM

CRYSTAL HUES LIMITED Vs 
BISWANATH DAS

AVYA HEALTH AND FITNESS 
PRIVATE LIMITED Vs HYUNDAI 
MERCHANT MARINE CO LTD

MAYANK 
MEHANDRU
(P),

MAYANK@MANUVIDHISHALA.
IN



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18

CS (COMM)/1222/2022 9910721966

NA

20-12-2022 19-12-2022

CS (COMM)/1230/2022 9953079073 22-12-2022 21-12-2022

CS (COMM)/1226/2022 AMIT TYAGI 9910082777 22-12-2022 21-12-2022

CS (COMM)/1228/2022 9711275697

ESHUADVOCATE@GMAIL.COM

22-12-2022 21-12-2022

CS (COMM/1232/2022 9711142200

CHOPRA6791@GMAIL.COM

23-12-2022 22-12-2022

CS (COMM/1233/2022 9711142200

CHOPRA6791@GMAIL.COM

23-12-2022 22-12-2022

CS (COMM)/1234/2022 K.K. MAVAI 9818772844 23-12-2022 22-12-2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

HETTICH INDIA PVT LTD Vs 
M/S  SALASAR PLYWOOD AND 
HARDWARE

RUPAM 
KUMARI(P),

CANARA BANK FORMER 
SYNDICATE BANK Vs M/S 
RUDRA EXPERIENCES PVT LTD

ASHUTOSH 
KUMAR 
SINGH(P),

ADV.ASHUTUSHKSINGH@GM
AIL.COM

VIKAS PUBLISHING HOUSE PVT 
LTD Vs DIRECTORATE OF 
DISTANCE EDUCATION LALIT 
NARAYAN MITHIL UNIVERSITY

AMITYAGI@AADHYALEGAL.CO
M

CANARA BANK Vs RAVI 
SHARMA AND ORS

ESHU 
CHAUDHAR
Y(P),

CANARA BANK VS PRAVEEN 
SHARMA

SANJEEV 
CHOPRA

CANARA BANK VS SHASHI 
SRIVASTAVA

SANJEEV 
CHOPRA

SATISH SHARMA VS T HE 
COMMISSIONER OF MCD

ADVKISHORMAVAI@GMAIL.C
OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

19 CS (COMM)/1168/2022 9911003052

MAIL@SYNCLEGAL.CO.IN

02-12-2022 01.12.2022

CS (COMM)/1170/2022 03-12-2022 02.12.2022

CS (COMM)/1172/2022 9205103230 05-12-2022 03.12.2022

CS (COMM)/1192/2022 9811735248 13-12-2022 12.12.2022

CS (COMM)/1219/2022 9811087543 20-12-2022 19.12.2022

CS (COMM)/1218/2022 9810293300 20-12-2022 19.12.2022

CS (COMM)/1235/2022 9910050991 23-12-2022 12.12.2022

20 CS (COMM)/1167/2022 8800784740

SUBHI1673@GMAIL.COM

01-12-2022 29-11-2022

CS (COMM)/1174/2022 9582387070

BKSAHI335@GMAIL.COM

05-12-2022 28-11-2022

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

VEENA DEVI THROUGH POA 
HOLDER AMIT VARSHNEY Vs 
SCANDIA MOTORCARS PVT LTD

PRAKHAR 
DIXIT(P),

STATE BANK OF INDIA Vs 
AMAR DEEP KAUR
SOLE PROPRIETOR OF M/S ANU 
NARULA COUTURE

VARUN 
CHANDIOK(
P),

+91-
9818365119

chambersofvarunchandiok@gmai
l.com

SIDHARTH BHARDWAJ Vs 
LALA RAM VERMA

VISHAL 
BHARDWAJ(
P),

adv.vishal9@&mail.com 
M/S FINE VIBES SERVICES PVT 
LTD Vs 
M/S AIVOKS TECHNOLOGIES 
PVT LTD

Chetan 
Roy(P),

CHETAN@INTEGRITASLAWFI
RM. CO

M/S BILANDER LOGISTICS PVT 
LTD Vs 
MS CELINE SHIBU 
PROPRIETOR OF M/S RNM 
LOGISTICS

Deepak 
Kumar 
Mishra(P), siddharthayadavadvocate@gmail.

com
M/S METRIX RESEARCH AND 
ANALYTICS PRIVATE LIMITED 
Vs SHRI VINEET KUMAR 
TRIPATHI

RAJIV 
TYAGI(P),

rajivtyagiandassociates@gmail.co
m

BHUPINDER SINGH SETHI Vs 
SANTOSH

ABHAY 
MAHAJAN(P
),

abhay@mahajanandassociates.in
MS. ANU GROVER 
BALIGA

SOUTH-
EAST

STATE BANK OF INDIA Vs 
KAMLESH

DHARMEND
ER SINGH

M/S D N TEXTILE THROUGH 
NAVIN KUMAR AND ORS Vs 
EPIC BRANDS PRIVATE 
LIMITED

BISHWAJIT 
KUMAR 
SAHI



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

20

8447121845 07-12-2022 16-11-2022

CS (COMM)/1185/2022 9891856886

ABHINDRAM@GMAIL.COM

08-12-2022 14-11-2022

CS (COMM)/1187/2022 8048372272 09-12-2022 30-11-2022

CS (COMM)/1188/2022 9811700978 09-12-2022 07-12-2022

CS (COMM)/1189/2022 M HUSSAIN 9810357561 09-12-2022 07-12-2022

CS (COMM)/1191/2022 9818444096 12-12-2022 08-12-2022

CS (COMM)/1193/2022 9958299393 13-12-2022 12-12-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/329/2022

AXIS FINANCE LTD Vs GAJVI 
MEENA

ABHISHEK 
KUMAR 
SINGH

ADVABHISHSINGH.01@GMAIL.
COM

BANK OF BARODA Vs JAYA 
CREATION

ABHINDRA 
MAHESHWA
RI

ARDOUR DISTRIBUTION AND 
SERVICES Vs VIJAY MEHTA 
PROP OF M/S MEHTA 
ENTERPRISES

ARUN 
CHHADHA

ADHIVAKTATARUN2001@GMA
IL.COM

LENSKART SOLUTION PVT LTD 
Vs i LENSKART

BAJAJ AND 
BAJAJ 
ASSOCIATES

ADVOCATE.PUNEET.31@GMAI
L.COM

PD YADAV PROP M/S 
POLYCONES Vs M/S 
KAMDHENU CEMENT G

ADVOCATEMURTAZAHUSSAIN
@GMAIL.COM

HARI KRISHAN Vs T R 
SAWHNEY MOTERS PVT LTD

ALOK 
TRIPATHI

ALOKTRIPATHI.ADV@GMAIL.C
OM

M/S ZIP EMPORIUM Vs M/S 
KALRA IMPEX

AMIT 
SHARMA

DILIGENTLAWYERS@GMAIL.C
OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

20

CS (COMM)/1199/2022 9910169360 14-12-2022 13-12-2022

8285002845

LITIGATION@SRCLEGAL.COM

14-12-2022 02-12-2022

8285002845

LITIGATION@SRCLEGAL.COM

14-12-2022 02-12-2022

7503390931 17-12-2022 13-12-2022

7503390931 17-12-2022 13-12-2022

CS (COMM)/1214/2022 9810616615

----

17-12-2022 01-12-2022

OMP (COMM)/66/2022 V S SHARMA 8802200600

SSALEGAL.09@GMAIL.COM

17-12-2022 15-12-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

WRAPWELL PACKAGING 
PRIVATE LIMITED Vs M S 
KUWER INDUSTRIES LIMITED

ANJANEYA 
MISHRA

INVESTOR.KUWER@GMAIL.CO
M

EXECUTION 
(COMM)/336/2022

HDFC BANK LTD Vs SWEEKAR 
SHARMA

SANJEEV 
PATHAK

EXECUTION 
(COMM)/337/2022

HDFC BANK LTD Vs 
MOHAMMAD AMJAD

SANJEEV 
PATHAK

EXECUTION 
(COMM)/341/2022

M/S BAJAJ FINANCE LTD Vs 
AAROHI INFO SOLUTION

PRAVESH 
DUHAN

PRAVESHDUHAN100@GMAIL.
COM

EXECUTION 
(COMM)/340/2022

BAJAJ FINANCE LIMITED Vs 
BIJAYALAXMI CHOUDHARY

PRAVESH 
DUHAN

PRAVESHDUHAN100@GMAIL.
COM

RANBIR S SOROUT 
PROPRIETOR OF M/S TRIDENT 
INDUSTRIAL SOLUTIONS Vs 
M/S COFFEE DAY ECON 
PRIVATE LIMITED

BRIJENDER 
SINGH 
DHULL

M/S HOPEBERRY DIAGNOSTICS 
AND HEALTHCARE LLP Vs 
MALTI BAGRI



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

20

OMP (I) (COMM)/131/2022 9582483990

ADV.VSSHARMA@GMAIL.COM

19-12-2022 17-12-2022

OMP (COMM)/69/2022 9739046560 20-12-2022 19-12-2022

CS (COMM)/1231/2022 9811751675 21-12-2022 17-12-2022

CS (COMM)/1224/2022 9811751675 21-12-2022 08-12-2022

CS (COMM)/1238/2022 9891178511

RDAYAL@GMAIL.COM

23-12-2022 14-12-2022

CS (COMM)/1237/2022 CANARA BANK Vs JYOTI 9711142200

CHOPRA91@GMAIL.COM

23-12-2022 20-12-2022

CS (COMM)/1236/2022 9810072439

dladevlawassocrates@gmail.com

23-12-2022 12-12-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

PRADEEP CHADHA Vs 
ROYALGOLF LINK CITY 
PROJECTS PVT LTD

SUSHIL 
SHUKLA

M/S PARIMALA ENTERPRISES 
AND ORS Vs M/S D R JOHNS 
LAB HEALTHCARE PVT LTD

SAKET 
GOGIA

saketgogia@lawttitude.com
THE JAMMU AND  KASHMIR 
BANK LTD Vs NASEER AHMAD 
MISGAR

HOT SERVIE 
LEGAL 
PROFESSIO
NAL

HOTSERVELEGAL@GMAIL.CO
M

THE JAMMU AND  KASHMIR 
BANK LTD Vs M/S BHAT 
EXPORTS INDIA

ROHIT 
SINGH

HOTSERVELEGAL@GMAIL.CO
M

GUPTA BROS INDIA THROUGH 
ITS MANAGING PARTNER SH 
PRABODH GUPTA Vs NBCC 
INDIA LIMITED

RAJEEV 
DAYAL

SANJEEV 
CHOPRA

AXIS BANK LTD Vs 
MOHAMMAD SADIQ

DHARMEND
ER SINGH



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

20

OMP (COMM)/72/2022 9871001071

----

24-12-2022 22-12-2022

21 CS (COMM)/1163/2022 9871902639

ashuosh@jplegal.in

01-12-2022 30-11-2022  

CS (COMM)/1164/2022 9833947824

advgauravpuri@gmail.com

01-12-2022 30-11-2022  

CS (COMM)/1169/2022 Himanshu(P),9868213110 03-12-2022 01-12-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

ISHVAKOO IMPEX PVT LTD Vs 
OUTLINE SYSTEMS INDIA PVT 
LTD

USHA 
PANDEY

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CIVICON HI TECH PVT LTD Vs 
ENGINEERING PROJECT INDIA 
LTD

Sudhanshu 
Kaushesh(P),

M/S RCPL LOGISTICS PVT LTD 
Vs TEXMART CREATIONS PVT 
LTD

GAURAV 
PURI(P),

CANARA BANK Vs MAHESH 
SHARMA

anilsinghandcompany@gmail.co
m



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

21

CS (COMM)/1178/2022 9899570061 06-12-2022 05-12-2022

CS (COMM)/1190/2022 8750602223 12-12-2022 07-12-2022

CS (COMM)/1194/2022 9717728017

ngequity0l@gmail.com

14-12-2022 13-12-2022

CS (COMM)/1196/2022 7500796000

chirag.jain73@gmail.com

15-12-2022 14-12-2022

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

AMAN ELECTRICALS THROUGH 
SOLE PROPRIETOR AMAN 
KUMAR GOYAL Vs VIKRAM 
KUMAR PROPRIETOR DEWAN 
CHAND

TANVIR 
NAYAR(P),

tanvir.nayar@gmail.com
M/S JINDAL FABRICS 
THROUGH ITS ONE OF THE 
PARTNERSSHRI SANJAY 
JINDAL Vs MS LIZA CLOTHING 
AND APPARELS PVT 
LTDTHROUGH ITS DIRECTOR

KULDEEP 
KUMAR(P),

sudhir_sukhija@yahoo.com
MUKESH GOYAL Vs MAYANK 
GARG

Ashok 
Kumar(P),

PWR ASSOCIATES ADVOCATES 
AND CONSULTANTS Vs MITTAL 
IRON AND STEEL

ITISHA 
GULATI(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

21

CS (COMM)/1197/2022 7838899913 15-12-2022 14-12-2022

CS (COMM)/1200/2022 9811778900 16-12-2022 15-12-2022

CS (COMM)/1209/2022 9811277443

shiprachoudhry@gmail.com

17-12-2022 16-12-2022

CS (COMM)/1220/2022 9654426442 21-12-2022 20-12-2022

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

OPPLE LIGHTING INDIA 
PRIVATE LIMITED Vs MR 
BHARDWAJ TALWAR 
PROPRIETOR OF M/S HANSA 
ELECTRICALS PB

ATUL 
KUMAR(P),

atul@prominentlegal.com
M/S Y AXIS SOLUTIONS PVTLTD 
Vs M/S QUASAR MEDIA 
PRIVATE LIMITED THROUGH 
ITS BUSINESS UNIT HOGARTH 
INDIA

TAPAN 
KUMAR 
JHA(P),

attin@ilolegal.com
PERNOD RICARD INDIA 
PRIVATE LIMITED Vs SUMIT 
CHAUHAN

SHIPRA 
CHOUDHRY(
P),

M/S INDIAN TEXTILE 
THROUGH ITS PROPRIETOR 
ANSAR AHMAD SIDDIQUI Vs 
M/S AFSANA THROUGH ITS 
PROPRIETOR MR ARSHAD 
GHYAS

NASIR 
AZIZ(P),

nasirazizandcompany@gmail.co
m



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

21

CS (COMM)/1239/2022 9871519304

shakeeladvocate74@gmail.com

24-12-2022 23-12-2022

CS (COMM)/1240/2022 9810577633

-

24-12-2022 23-12-2022

22 MS NIRJA BHATIA CS (COMM)/1166/2022 9990008455

vikassharmalawfirm@gmail.com

01-12-2022 01-11-2022

93110122102

ranjan.and.company@gmail.com

17-12-2022 14-11-2022

9910345439 09-12-2022 14-11-2022

CS (COMM)/1208/2022 9811736977

slawasbocidjtesAs@gmail.com

17-12-2022 17-11-2022

CS (COMM)/1165/2022 9917910979

bulbulyadav97@gmail.com

01-12-2022 26-11-2022

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

MUSARRAT BANO Vs APEX 
TRADING COMPANY

SHAKEEL 
AHMED(P),

GALAXY LITES Vs TANEJA 
COMPLETE HOME SOLUTION 
PVT LTD

GURMEET 
SINGH 
AHUJA(P),

SOUTH-
EAST

KLJ ORGANIC LIMITED Vs SREE 
DRG VINYLS INDUSTRIES

JYOTI 
SHARMA(P),

EXECUTION 
(COMM)/342/2022

M/S KOTAK MAHINDRA BANK 
LTD Vs MITHUN KUMAR 
MANDAL

RAJEEV 
KUMAR 
RANJAN(P),

EXECUTION 
(COMM)/330/2022

SBI CARDS AND PAYMENT 
SERVICE LTD Vs RAJESH 
KUMAR

KIRTY 
AGARWAL(P
),

subodhpathaklegal@gmail.com
M/S HILTI INDIA PVT LTD Vs 
JAIVAT CONSTRUCTION PVT 
LTD

ARVIND 
SHARMA(P),

UCO BANK Vs SMARTPUNK 
CELLULAR PVT LTD

AJAY 
SHARMA(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

22 MS NIRJA BHATIA

CS (COMM)/1206/2022 8130277077

advbbhuwan@gmail.com

17-12-2022 26-11-2022

CS (COMM)/1186/2022 9811163363

karnailsinghlegal@gmail.com

09-12-2022 30-11-2022

CS (COMM)/1171/2022 Himanshu(P),98102888424

anilsinghandcompany@gmail

03-12-2022 01-12-2022

CS DJ/1044/2022 SUNIL SETH Vs VINOD KUMAR 9771336611 05-12-2022 14-10-2022

CS (COMM)/1177/2022 9810088832 06-12-2022 05-12-2022

CS (COMM)/1184/2022 9810675135 08-12-2022 06-12-2022

CS (COMM)/1221/2022 9810099243 21-12-2022 08-12-2022

CS (COMM)/1195/2022 9811254001 14-12-2022 09-12-2022

CS (COMM)/1211/2022 9958299393 17-12-2022 12-12-2022

7503390931

praveshduhan100@gmail.com

17-12-2022 13-12-2022

SOUTH-
EAST

RIYA ENGINEERING THROUGH 
MANOJ MISHRA Vs GURU 
NANAK ENGINEERING 
SERVICES THROUGH SOLE 
PROPRIETOR

Sahista 
Aslam(P),

HOUSING DEVELOPMENT 
FINANCE CORPORATION LTD 
Vs VAIBHAV MISHRA

KARNAIL 
SINGH(P),

CANARA BANK Vs M/S JANI 
INDUSTRIES

PRANAV 
KUMAR(P),

vaibhav.yadav@gmail.com
ICPS ENGINEERING PRIVATE 
LIMITED Vs AJAY 
CONSTRUCTION CO THROUGH 
PROPRIETOR

Ankush 
Bhardwaj(P),

ankursoodoffice@gmail.com
SANJEEV ARORA PROP OF M/S 
RAJ TIMBER TRADERS Vs 
HARVINDER SINGH SAHNI 
PROP OF M/S H S BUILTECH

KAILASH 
CHANDRA(P
),

kailashadv@gmail.com
CANARA BANK Vs SH PANKAJ 
MALHOTRA

JEEWAN 
PARKASH 
GUPTA(P),

jpgadvocate@gmail.com
DELHI SIGNAGE Vs NEW SPICE 
SOLUTIONS PVT  LTD

MANOJ KR. 
SHISHODIA(
P),

manojshishodia@gmail.com
M/S ZIP EMPORIUM Vs M/S 
GENUINE INTERNATIONAL

AMIT 
SWAMI(P),

diligentlawyers@gmail.com
EXECUTION 
(COMM)/339/2022

BAJAJ FINANCE LTD Vs YASH 
NIDHI MEHTA

PRAVESH 
DUHAN(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

22 MS NIRJA BHATIA

CS (COMM)/1198/2022 8800784740

shubhi1673@gmail.com

15-12-2022 13-12-2022

OMP (COMM)/68/2022 99588812568

dwivedi160692@rediffmail.com

17-12-2022 15-12-2022

CS (COMM)/1207/2022 8800994497

utkarshjoshi255@gmail.com

17-12-2022 15-12-2022

CS (COMM)/1210/2022 9899712713 17-12-2022 16-12-2022

CS (COMM)/1241/2022 9810467730

shahidali.dhc@gmail.com

24-12-2022 16-12-2022

9910100444

advsmitiverma@gmail.com

19-12-2022 17-12-2022

CS (COMM)/1215/2022 9810844052

mail@careintellect.com

19-12-2022 17-12-2022

OMP (COMM)/71/2022 9999905857

asheshlal@yahoomail.com

23-12-2022 22-12-2022

23 CS(COMM)1180/22 9999198933 07.12.2022 07.12.2022

24 East EC-DLET-01-04867-2022 9810169432 8875/22 12/01/22

SOUTH-
EAST

STATE BANK OF INDIA Vs 
CHANDAN SINGH NEGI

DHARMEND
RA 
SINGH(P),

POONAM BASISTA Vs KOGTA 
FINANCIAL INDIA LTD

Jitin 
Singh(P),

SPJ CARGO PRIVATE LIMITED 
Vs KAMDHENU FOODS

Aryan 
Arora(P),

DIGITAL RADIO DELHI 
BROADCASTING LTD Vs MODE 
ADVERTISING AND 
MARKETING PVT LTD

MONAHORA
N V.V.(P),

vvmanmoharan@gmail.com
SUNIL TANWANI Vs ANURAG 
CHAWLA

SANKET 
AGARWAL(P
),

EXECUTION 
(COMM)/343/2022

ANJ TURNKEY PROJECTS PVT 
LTD Vs RINA SINGH 
PROPRIETOR OF MILLENNIUM 
ERECTORS

Pranay 
Chitale(P),

ESCORTS KUBOTA LIMITED Vs 
ASHOK KUMAR

AKSHAY 
SRIVASTAVA
(P),

ALK ENTERPRISES Vs APARNA  
GAUTAM

Abhinav 
Anand(P),

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

M/S ROOTS COOLING SYSTEMS 
PVT. LTD. V/S M/S SHREE BABA 
SOMNATH LOGISTICS

SH. MOHIT 
GARG

sandplawoffice@gmail.com
SH. SANJAY 
SHARMA-I

MANGAL SALES CORPORATION 
VS SHREE BALA JEE PAPERS

VIJAY 
KUMAR



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

24 East

EC-DLET-01-04993-2022 9811843931 8896/22 12/03/22

EC-DLET-01-04994-2022 9811843931 8897/22 12/03/22

EC-DLET-01-05037-2022 7838389845 8954/22 12/06/22

EC-DLET-01-05048-2022 9891887145 8982/22 12/07/22

EC-DLET-01-05051-2022 9871171858 8999/22 12/08/22

EC-DLET-01-05071-2022 NAMRATA 9818947341 9015/22 12/08/22

EC-DLET-01-05057-2022 9918250327 9036/22 12/12/22

EC-DLET-01-05099-2022 9990151720

gloriouslawassociates@gmail.com

9073/22 12/13/22

SH. SANJAY 
SHARMA-I

IFFCO KISAN FINANCE LTD. VS 
ASHWANI KUMAR SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
SHYAMDHAR RAMNATH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
PUNJAB NATIONAL BANK VS JA 
ENTERPRISES THRU. ITS PROP. 
SHRI JAHID ANSARI

SUNAV 
RASTOGI

sunavrustgi@gmail.com
SHINKOLITE FINANCE 
COMPANY LTD. VS GARIMA

B. B. 
SHARMA

Bankebiharisharma@rediffmail.c
om

SARITA DODWANI VS DINESH 
SACHDEVA

ABHISHEK 
RAI

abhishek.rai.advocate@gmail.co
m

PUNJAB NATIONAL BANK VS 
POOJA BHATIA

adv.namrata.ranga@gmail.com
DR LAL PATH LABS LTD. VS 
FAMILY HEALTH CARE 
HOSPITAL PVT. LTD.

SUKRIT 
KAPOOR

garima@ksandk.com
BAJAJ FINANCE LTD. VS 
PENTANNA M

SHARVAN 
KAUSHIK



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

24 East

EC-DLET-01-05111-2022 9811843931

ranjan.and.company@gmail.com

9137/22 12/15/22

EC-DLET-01-05112-2022 9811843931

ranjan.and.company@gmail.com

9138/22 12/15/22

EC-DLET-01-05117-2022 9811843931

ranjan.and.company@gmail.com

9142/22 12/15/22

EC-DLET-01-05118-2022 9811843931

ranjan.and.company@gmail.com

9143/22 12/15/22

EC-DLET-01-05119-2022 9811843931

ranjan.and.company@gmail.com

9144/22 12/15/22

EC-DLET-01-05077-2022 9711275697

eshuadvocate@gmail.com

9197/22 12/17/22

EC-DLET-01-05049-2022 9999678571 9200/22 12/17/22

EC-DLET-01-05143-2022 9899949207

pwnbatra9@gmail.com

9204/22 12/17/22

SH. SANJAY 
SHARMA-I

IFFCO KISAN FINANCE LTD. VS 
YADAO SAMPAT CHALAKU

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
SANTOSH KUMAR

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
SUHAGMAL P

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
NARHAREE SINGH 
YADUWANSHI

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
LALA RAM

RAJEEV 
KUMAR 
RANJAN

CANARA BANK VS M/S AXIS 
ENTERPRISES THRU PROP. 
RAJNI

ESHU 
CHAUDHAR
Y

SERVOKON SYSTEMS LTD. VS 
SHANTI CEMENT PVT. LTD.

AMARESH 
SINGH

amareshsinghadvocate@gmail.co
m

R P GURMET PVT. LTD. VS 
QUESOBESH 

PAWAN 
BATRA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

24 East

EC-DLET-01-05131-2022 8376049807 9205/22 12/17/22

EC-DLET-01-05138-2022 8376049807 9206/22 12/17/22

EC-DLET-01-05135-2022 8376049807 9207/22 12/17/22

EC-DLET-01-05129-2022 8376049807 9208/22 12/17/22

EC-DLET-01-05161-2022 9654336403

advmeenagupta89@gmail.com

9247/22 12/21/22

EC-DLET-01-05162-2022 9654336403

advmeenagupta89@gmail.com

9248/22 12/21/22

EC-DLET-01-05167-2022 9811843931 6291/22 12/21/22

EC-DLET-01-05173-2022 9811843931 9263/22 12/21/22

SH. SANJAY 
SHARMA-I

BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
PUNJAB NATIONAL BANK VS 
M/S MITALI ENTERPRISES

MEENA 
GUPTA

PUNJAB NATIONAL BANK VS 
M/S GARG SAREE PLACE

MEENA 
GUPTA

IFFCO KISAN FINANCE LTD. VS 
ABHISHEK KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
ASHOK KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

24 East

EC-DLET-01-05174-2022 9811843931 9264/22 12/21/22

EC-DLET-01-05181-2022 9811843931 9267/22 12/21/22

EC-DLET-01-05188-2022 9811843931

ranjan.and.company@gmail.com

9279/22 12/21/22

EC-DLET-01-05194-2022 9811843931

ranjan.and.company@gmail.com

9284/22 12/21/22

EC-DLET-01-05195-2022 9811843931

ranjan.and.company@gmail.com

9289/22 12/22/22

EC-DLET-01-05199-2022 9811843931

ranjan.and.company@gmail.com

9293/22 12/22/22

SH. SANJAY 
SHARMA-I

IFFCO KISAN FINANCE LTD. VS 
FOOLMATI BIRAJU

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
MALTI DEVI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
PEMA RAM

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
RAJU DUKHI

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
RAMESH KUMAR

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
SHIV RAM

RAJEEV 
KUMAR 
RANJAN



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

24 East

EC-DLET-01-05208-2022 9811843931

ranjan.and.company@gmail.com

9295/22 12/22/22

EC-DLET-01-05209-2022 9811843931

ranjan.and.company@gmail.com

9296/22 12/22/22

EC-DLET-01-05201-2022 9811843931

ranjan.and.company@gmail.com

9299/22 12/22/22

EC-DLET-01-05202-2022 9811843931

ranjan.and.company@gmail.com

9300/22 12/22/22

EC-DLET-01-05203-2022 9811843931 9301/22 12/22/22

EC-DLET-01-05213-2022 7838389845 9306/22 12/22/22

EC-DLET-01-05165-2022 971184015 9307/22 12/22/22

SH. SANJAY 
SHARMA-I

IFFCO KISAN FINANCE LTD. VS 
BHAG CHAND GURJAR

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
JASODA DEVI

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
SONU KUMAR 

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
SONU KUMAR RAJAK

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
SUNIL KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
PUNJAB NATIONAL BANK VS 
BPA UNIFORMS THROU PROP 
SHRI ANKIT SHARMA

SUNAV 
RASTOGI

sunavrustgi@gmail.com
AVS ENGINEERS AND TRADERS 
VS SARAN ASSOCIATES

DEEPAK 
GOEL 



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

24 East

EC-DLET-01-05093-2022 7838389845 9308/22 12/22/22

EC-DLET-01-05153-2022 9811843931 9310/22 12/22/22

EC-DLET-01-05155-2022 9811843931 9312/22 12/22/22

EC-DLET-01-05156-2022 9811843931 9313/22 12/22/22

EC-DLET-01-05157-2022 9811843931 9314/22 12/22/22

EC-DLET-01-05224-2022 9654336403

meenagupta89@gmail.com

9325/22 12/23/22

EC-DLET-01-05234-2022 S K GARG 9811141796 9337/22 12/23/22

EC-DLET-01-05235-2022 S K GARG 9811141796

skgargandcompany@gmail.com

9338/22 12/23/22

SH. SANJAY 
SHARMA-I

PUNJAB NATIONAL BANK VS AK 
TRADING CO THRU PROP SHRI 
AJIT KUMAR

SUNAV 
RASTOGI

sunavrustgi@gmail.com
CARS 24 FINANCIAL SERVICES 
PVT. LTD. VS GIRISH RAMJI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
CARS 24 FINANCIAL SERVICES 
PVT. LTD. VS ANSHUMAN 
SAIWAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
CARS 24 FINANCIAL SERVICES 
PVT. LTD. VS B M AYYANAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
CARS 24 FINANCIAL SERVICES 
PVT. LTD. VS PAWAN SHARMA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
PUNJAB NATIONAL BANK VS 
PRIYAM GUPTA

MEENA 
GUPTA

THE SOUTH INDIAN BANK LTD. 
VS PRINCE MEHNDIRATTA

skgargandcompany@gmail.com
THE SOUTH INDIAN BANK LTD. 
VS ANJANA JOSHI 



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

24 East

EC-DLET-01-05237-2022 9350871245 9346/22 12/24/22

EC-DLET-01-05240-2022 V P SINGH 8700308803

info@thechamberz.com

9347/22 12/24/22

EC-DLET-01-05249-2022 DEV SAGAR 8800722793

advocate.devsagar@gmail.com

9359/22 12/24/22

25 East EC-DLET-01-05020-2022 9891887145 8844/22 12/01/22

EC-DLET-01-05029-2022 ROHIT GOEL 9312248785

rohitgoel1975@gmail.com

8953/22 12/06/22

EC-DLET-01-05038-2022 7838389845

sunavrustgi@gmail.com

8955/222 12/06/22

EC-DLET-01-05052-2022 9811198083

rakeshsinha@indlegal.in

8956/22 12/06/22

SH. SANJAY 
SHARMA-I

BALAJI TIMBER TRADERS VS M 
M PABRICATION

MURARI LAL 
SHARMA

PUNJAB NATIONAL BANK VS 
CHANDAN KUMAR

PAWAN THAKUR VS ASHOK 
KUMAR

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

M/S SHINKOLITE FINANCE 
COMPANY LTD. VS SHONAK 
SHARMA

B. B. 
SHARMA

Bankebiharisharma@rediffmail.c
om

UPFRONT TRADING PVT. LTD. 
VS LEENA SHARMA

PUNJAB NATIONAL BANK VS AP 
METALS THROUGH ITS PROP. 
SHRI VISHAL KHANDELWAL

SUNAV 
RASTOGI

A.P. TRADING CO. VS 
INTERNATIONAL PRINT O PAC 
LTD. AMD PRS.

RAKESH 
SINHA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

25 East

EC-DLET-01-03015-2022 9871206484 8980/22 12/07/22

EC-DLET-01-05050-2022 9811514844

ashwini.mishra1@yahoo.co.in

8981/22 12/07/22

EC-DLET-01-05058-2022 9717545334 8984/22 12/07/22

EC-DLET-01-05086-2022 9891887145 9059/22 12/12/22

EC-DLET-01-05087-2022 9891887145 9062/22 12/12/22

EC-DLET-01-05095-2022 9711316768 9065/22 12/13/22

EC-DLET-01-05096-2022 9711316768 9066/22 12/13/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

KIPS LEARNING PVT. LTD. VS 
RUPESH KUMAR PROP OF 
MANDVI BOOKS

SHRESHTH 
JAIN

shreshth.law@gmail.com
PANKAJ BANGWAL VS 
MANAGING DIRECTOR MAX 
DIGI INFOTECH PVT. LTD. 

ASHWINI 
KUMAR 
MISHRA

PURSHOTTAM SHARMA VS 
ANIL BAREJA

RAMAKANT 
SHARMA

SHREE ANK FINHOLD PVT. 
LTD. VS MOHD. ZAHID

B. B. 
SHARMA

Bankebiharisharma@rediffmail.c
om

PEEJAY FINANCE COMPANY 
PVT. LTD. VS AKBAR SHAHEEN 
CHAUHAN

B. B. 
SHARMA

Bankebiharisharma@rediffmail.c
om

MICRO9 MINCHEM 
INDUSTRIES VS NEEL 
ENTERPRISES

SUMAN 
PANDEY

sumanpandeyadv@gmail.com
MICRO9 MINCHEM 
INDUSTRIES VS JYOTI 
TRADING COMPANY

SUMAN 
PANDEY

sumanpandeyadv@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

25 East

EC-DLET-01-05097-2022 9711316768 9067/22 12/13/22

EC-DLET-01-05098-2022 S K JAIN 9811717798 9123/22 12/13/22

EC-DLET-01-05108-2022 9811843931

ranjan.and.company@gmail.com

9135/22 12/15/22

EC-DLET-01-05110-2022 9811843931

ranjan.and.company@gmail.com

9136/22 12/15/22

EC-DLET-01-05113-2022 9811843931

ranjan.and.company@gmail.com

9139/22 12/15/22

EC-DLET-01-05114-2022 9811843931 9140/22 12/15/22

EC-DLET-01-05114-2022 9811843931

ranjan.and.company@gmail.com

9141/22 12/15/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

MICRO9 MINCHEM 
INDUSTRIES VS SHALEEN 
TRADECOM PVT. LTD.

SUMAN 
PANDEY

sumanpandeyadv@gmail.com
VEERA FRAGRANCES PVT. LTD. 
VS A AND A BUSINESS 
CONSULTING PVT. LTD.

advocate.skjain@gmail.com
IFFCO KISAN FINANCE LTD. VS 
SONU KUMAR MEENA

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
PREM BAI

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
RAHUL TIWARI

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
ABDULSAMAD KHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
RAJU ALLANOOR

RAJEEV 
KUMAR 
RANJAN



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

25 East

EC-DLET-01-05043-2022 9899913203

advsudhashukla@gmail.com

9147/22 12/15/22

EC-DLET-01-05122-2022 9811843931 9164/22 12/15/22

EC-DLET-01-05076-2022 CANARA BANK VS MUKESH 9711275697 9196/22 12/17/22

EC-DLET-01-05107-2022 9711275697 9197/22 12/17/22

EC-DLET-01-04856-2022 8810608715 9199/22 12/17/22

EC-DLET-01-05133-2022 8376049807 9201/22 12/17/22

EC-DLET-01-05134-2022 8376049807 9202/22 12/17/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

BANK OF BARODA THRU 
MANOJ KUMAR VS PANKAJ 
SABHARWAL

SUDHA 
SHUKLA

IFFCO KISAN FINANCE LTD. VS 
SAVLA RAM

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
ESHU 
CHAUDHAR
Y

eshuadvocate@gmail.com
CANARA BANK VS M/S RIDHI 
ENTERPRISES THRU RITU 
BHATIA

ESHU 
CHAUDHAR
Y

eshuadvocate@gmail.com
TEAM COMPUTER PVT. LTD. VS 
ASHPRA SKILLS PVT. LTD.

VIBHOR 
GUPTA

costeffectivelegalsolutions@gmail
.com

BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

25 East

EC-DLET-01-05130-2022 8376049807 9203/22 12/17/22

EC-DLET-01-05132-2022 8376049807 9209/22 12/17/22

EC-DLET-01-05136-2022 8376049807 9211/22 12/17/22

EC-DLET-01-05125-2022 8010005212

legal.ava@gmail.com

9227/22 12/17/22

EC-DLET-01-05146-2022 9818509714

sidharth@sidharthjoshi.com

9232/22 12/20/22

EC-DLET-01-05149-2022 9810197621

jitendergargadv@gmail.com

9245/22 12/20/22

EC-DLET-01-05169-2022 9811843931

ranjan.and.company@gmail.com

9262/22 12/21/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
BMW FINANCIAL SERVICES 
PVT. LTD. VS TRANZLEASE 
HOLDINGS INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com
M/S POSIMAGE VS M/S 
V.R.CLASSESS

ARVIND 
VASHISHTH
A

URMILA DEVI VS M/S SPARSH 
FASHIONS PVT. LTD.

SIDHARTH 
JOSHI

UNION BANK OF INDIA VS 
AMIT BATTA 

JITENDER 
GARG

IFFCO KISAN FINANCE LTD. VS 
AMR KUMAR

RAJEEV 
KUMAR 
RANJAN



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

25 East

EC-DLET-01-05175-2022 9811843931

ranjan.and.company@gmail.com

9265/22 12/21/22

EC-DLET-01-05178-2022 9811843931

ranjan.and.company@gmail.com

9266/22 12/21/22

EC-DLET-01-05183-2022 9811843931

ranjan.and.company@gmail.com

9268/22 12/21/22

EC-DLET-01-05184-2022 9811843931

ranjan.and.company@gmail.com

9276/22 12/21/22

EC-DLET-01-05185-2022 9811843931

ranjan.and.company@gmail.com

9277/22 12/21/22

EC-DLET-01-05186-2022 9811843931 9278/22 12/21/22

EC-DLET-01-05190-2022 9811843931 9280/22 12/21/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

IFFCO KISAN FINANCE LTD. VS 
INDRADEV SINGH

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
JAGADISH UPADHYAY

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
MEGHRAJ MEENA

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
MOHAMMAD IRFAN

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
MUKESH GURJAR

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
OMPRAKASH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
PINKI DEVI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

25 East

EC-DLET-01-05191-2022 9811843931 9281/22 12/21/22

EC-DLET-01-05192-2022 9811843931 9282/22 12/21/22

EC-DLET-01-05193-2022 9811843931 9283/22 12/21/22

EC-DLET-01-05196-2022 9811843931 9290/22 12/22/22

EC-DLET-01-05197-2022 9811843931 9291/22 12/22/22

EC-DLET-01-05198-2022 9811843931 9292/22 12/22/22

EC-DLET-01-05215-2022 9811843931 9297/22 12/22/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

IFFCO KISAN FINANCE LTD. VS 
PRAHALAD MEENA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
PRAMILA SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
RAJ KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
RAMJIYAWAN MAHADEV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
RAMNARAYAN UGAMA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
SHAILESH SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
IFFCO KISAN FINANCE LTD. VS 
ARYAN KUMAR SINHA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
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Advocate 
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25 East

EC-DLET-01-05204-2022 9811843931

ranjan.and.company@gmail.com

9302/22 12/22/22

EC-DLET-01-05205-2022 9811843931

ranjan.and.company@gmail.com

9303/22 12/22/22

EC-DLET-01-05211-2022 7838389845

sunavrustgi@gmail.com

9304/22 12/22/22

EC-DLET-01-05212-2022 7838389845

sunavrustgi@gmail.com

9305/22 12/22/22

EC-DLET-01-05150-2022 9811843931

ranjan.and.company@gmail.com

9309/22 12/22/22

EC-DLET-01-05154-2022 9811843931

ranjan.and.company@gmail.com

9311/22 12/22/22

EC-DLET-01-09324-2022 7017930978 9324/22 12/23/22

EC-DLET-01-05219-2022 9350354932 9326/22 12/23/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

IFFCO KISAN FINANCE LTD. VS 
THANDILAL MEENA

RAJEEV 
KUMAR 
RANJAN

IFFCO KISAN FINANCE LTD. VS 
UMMED SINGH

RAJEEV 
KUMAR 
RANJAN

PUNJAB NATIONAL BANK VS 
MH ENTERPRISES THRU PROP 
SHRI SYED MASHKOOR ALI

SUNAV 
RASTOGI

PUNJAB NATIONAL BANK VS 
FM ENTERPRISES THRU PROP 
FOZIA MASHKOOR

SUNAV 
RASTOGI

CARS 24 FINANCIAL SERVICES 
PVT. LTD. VS PRAVEEN KUMAR 
R

RAJEEV 
KUMAR 
RANJAN

CARS 24 FINANCIAL SERVICES 
PVT. LTD. VS RAMBABU NANDA

RAJEEV 
KUMAR 
RANJAN

BABA COMPUTERS THRU PROP 
GOVIND KUMAR VS AADHAR 
COMPUTECH PVT. LTD.

SHUBHAM 
VERMA

anvlawoffice@gmail.com
NICOTRA INDIA PVT. LTD. VS 
ZAMIL AIR CONDITIONERS 
INDIA PVT. LTD.

MOHIT 
MITTAL

mmohitmittal@gmail.com
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Name

Advocate 
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Date of 
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25 East

EC-DLET-01-05227-2022 9711332383

deokanttripathi2@gmail.com

9327/22 12/23/22

EC-DLET-01-05228-2022 9711332383

deokanttripathi2@gmail.com

9328/22 12/23/22

EC-DLET-01-05229-2022 9711332383

deokanttripathi2@gmail.com

9329/22 12/23/22

EC-DLET-01-05230-2022 9711332383

deokanttripathi2@gmail.com

9330/22 12/23/22

EC-DLET-01-05236-2022 S K GARG 9811141796 9339/22 12/23/22

EC-DLET-01-05232-2022 S K GARG 9811141796 9336/22 12/23/22

EC-DLET-01-05214-2022 7838389845 9350/22 12/24/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

PUNJAB NATIONAL BANK VS 
GURU JI S KIRPA LIGHT HOUSE 
THRU PROP ANJU PATHAK

DEOKANT 
TRIPATHI

PUNJAB NATIONAL BANK VS 
MILLENIUM MARKETING THRU 
PROP AMIT NANDA

DEOKANT 
TRIPATHI

PUNJAB NATIONAL BANK VS 
ICON TRENDZ THRU PROP 
BHAWNA BISHT

DEOKANT 
TRIPATHI

PUNJAB NATIONAL BANK VS 
GUPTA STATIONARY AND BOOK 
HOUSE THRU ITS PROP VIVEK 
GUPTA

DEOKANT 
TRIPATHI

THE SOUTH INDIAN BANK LTD. 
VS ANJANA JOSHI 

skgargandcompany@gmail.com
THE SOUTH INDIAN BANK LTD. 
VS SUMAN RAWAL

skgargandcompany@gmail.com
PUNJAB NATIONAL BANK VS 
SHOE SWAGG THRU PROP SHRI 
GAURAV PURI

SUNAV 
RASTOGI

sunavrustgi@gmail.com
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Name

Advocate 
Nobile 
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Date of 
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25 East

EC-DLET-01-05090-2022 7838389845 9351/22 12/24/22

EC-DLET-01-05088-2022 7838389845

sunavrustgi@gmail.com

9352/22 12/24/22

EC-DLET-01-05246-2022 AJAY KUMAR VS SHEKHARPURI 8136073971

rkranjanroop@gmail.om

9358/22 12/24/22

26 EX(COMM)-176/2022 2239586300

compliance@hdbfs.com

02.12.2022 01.12.2022

EX(COMM)-177/2022 9369857033

chirag@bambhaandnandan.in

02.12.2022 30.11.2022

EX(COMM)-178/2022 8285002845

litigation@srcslegal.com

02.12.2022 29.11.2022

EX(COMM)-179/2022 9311851166 05.12.2022 03.12.2022

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

PUNJAB NATIONAL BANK VS PJ 
HERBALS THRU ITS PARTNERS

SUNAV 
RASTOGI

sunavrustgi@gmail.com
PUNJAB NATIONAL BANK VS 
AR LUBRICANTS THRU PROP 
SHRI ASHOK KUMAR SINGH

SUNAV 
RASTOGI

RANJAN 
KUMAR

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

HDB FINANCIAL SERVICES LTD 
VS MOHD ANAS

DEEPANKUR 
SONDHI

KOTAK MAHINDRA PRIME LTD 
VS AMEER HASAN ANSARI & 1 
OTHERS

ROHIT 
BOHRA

HDFC BANK LTD. VS DEV 
ANAND

SANJEEV 
KUMAR

HDFC BANK LTD. VS MOHD 
HASHIM

AMITA 
KUMARI

gurmeet@gbalawoffices.com
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Name

Advocate 
Nobile 
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26

EX(COMM)-180/2022 9999925860 05.12.2022 03.12.2022

EX(COMM)-181/2022 9999925860 05.12.2022 03.12.2022

EX(COMM)-182/2022 9999925860 05.12.2022 03.12.2022

CS(COMM)-133/2022 9810387906 08.12.2022 07.12.2022

CS(COMM)-134/2022 9910536696 12.12.2022 09.12.2022

CS(COMM)-135/2022 9416008652

rkg.group44@gmail.com

12.12.2022 09.12.2022

EX(COMM)-183/2022 8285002845 12.12.2022 07.12.2022

EX(COMM)-184/2022 9811898393

N/A

12.12.2022 07.12.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

HDB FINANCIAL SERVICES LTD 
VS HAJI MOHD SULEMAN AND 
ORS

DEEPANKUR 
SONDHI

deepanku@sondhipartners.com
HDB FINANCIAL SERVICS LTD 
VS JAI CONSTRUCTION

DEEPANKUR 
SONDHI

deepanku@sondhipartners.com
HDB FINANCIAL SERVICES LTD 
VS MOHD MANAZIR AND ORS

DEEPANKUR 
SONDHI

deepanku@sondhipartners.com
ATUL JAIN VS MS. REEMA JAIN 
& 1 OTHERS

RAKHI 
KAPOOR

adv.rakhikapoor@gmail.com
M/S ARSHAN HANDLOOM 
INDIA THROUGH ITS 
PROPRIETOR MOHD. ISHTIYAQ 
VS R K G TRADING COMPANY & 
1 OTHERS

SHAHEED 
AHMAD

shahidahmedadvocate@gmail.co
m

M/S ARSHAN HANDLOOM 
INDIA THROUGH ITS 
PROPRIETOR MOHD. ISHTIYAQ 
VS R K G INDUSTRIES & 1 
OTHERS

SHAHEED 
AHMAD

HDFC LIMITED VS RAHUL 
CHOUDHARY

SANJEEV 
KUMAR

sanjeev.pathak@srcslegal.com
KOTAK MAHINDRA BANK LTD. 
VS AMIT KUMAR

ANMOL 
SRIVASTAVA
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Advocate 
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26

EX(COMM)-185/2022 9811898393

N/A

12.12.2022 07.12.2022

EX(COMM)-186/2022 9811898393

N/A

12.12.2022 07.12.2022

CS(COMM)-136/2022 9990042642

sri.anshu83@gmail.com

15.12.2022 14.12.2022

CS(COMM)-137/2022 7303296156

neelam.malik8512@gmail.com

15.12.2022 14.12.2022

EX(COMM)-187/2022 9211021600

shivendervishwas76@gmail.com

16.12.2022 12.12.2022

EX(COMM)-188/2022 8527116216

rakeshpal93@gmail.com

16.12.2022 12.12.2022

EX(COMM)-189/2022 7503390931

praveshduhan100@gmail.com

16.12.2022 12.12.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

KOTAK MAHINDRA BANK LTD. 
VS MOHIT BHATI

ANMOL 
SRIVASTAVA

KOTAK MAHINDRA BANK LTD. 
VS SUSHMA CHAUHAN

ANMOL 
SRIVASTAVA

CANARA BANK VS NEHA 
TOMAR

ANKUR 
AGGARWAL

M/S BHAVANI CLOTHING VS 
M/S A.N. HOSIERY

NEELAM 
KUMARI 
MALIK

MS V K JAIN AND SONS VS SH 
NEERAJ JAIN

SHIVENDER 
VISHWAS

HDFC BANK LTD. VS RAKESH 
ANANG PAL

 RAJEEV 
KUMAR 
RANJAN

M/S BAJAJ FINANCE LIMITED 
VS NEXA INTERPRISES & 1 
OTHERS

PRAVESH 
DUHAN
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26

EX(COMM)-190/2022 8010215314 16.12.2022 12.12.2022

EX(COMM)-191/2022 9650810426

msvermachambers@gmail.com

16.12.2022 15.12.2022

EX(COMM)-192/2022 9871500990

dalvinder001@gmail.com

16.12.2022 16.12.2022

EX(COMM)-193/2022 9871500990

dalvinder001@gmail.com

16.12.2022 16.12.2022

EX(COMM)-194/2022 9811057626 20.12.2022 16.12.2022

EX(COMM)-195/2022 9999420408 22.12.2022 21.12.2022

EX(COMM)-196/2022 9999420408 22.12.2022 21.12.2022

EX(COMM)-197/2022 2239586300 22.12.2022 22.12.2022

27 CS (COMM)/673/2022 9990563278 03-12-2022 03-12-2022

OMP (COMM)/17/2022 9873929297

robinsirohi89@gmail.com

13-12-2022 12-12-2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

M/S KOGTA FINANCIAL INDIA 
LIMITED VS ANKUR DEV & 1 
OTHERS

A R A 
VIKRAM 
SHUKLA

aravikramshukla1982@gmail.co
m

HDFC BANK LIMITED VS 
REKHA SINGH

MANISH 
SHANKAR 
VERMA

M/S BALAJI ENTERPRISES & 1 
OTHERS VS M/S T R SAWHNEY 
MOTORS PVT LTD.

DALVINDER 
SINGH

M/S BALAJI ENTERPRISES 
THROUGH ITS PROPRIETOR 
MR. ABHISHEK AGGARWAL & 1 
OTHERS VS M/S T R SAWHNEY 
AUTOMOBILES PVT. LTD.

DALVINDER 
SINGH

AU SMALL FINANCE BANK 
LIMITED VS PHOOL KUMAR

RAJIV 
RANJAN

adv.dilippandita@gmail.com
THE BSES YAMUNA POWER LTD 
VS KAMLESH

PRASHANT 
KUMAR 
SHARMA

adv.pks.1985@gmail.com
THE BSES YAMUNA POWER LTD 
VS RANJEET

PRASHANT 
KUMAR 
SHARMA

adv.pks.1985@gmail.com
HDB FINANCIAL SERVICES LTD 
VS NADEEM KHAN AND ORS

DEEPANKUR 
SONDHI

compliance@hdbfs.com
SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara M/S MITTAL FABRICS PVT LTD 
Vs M/S NAVEEN GARMENTS

SUBHASH 
CHANDRA 
LOCHAKIA(P
),

advsubhashchandra@gmail.com
M/S SINGH EARTH 
ENTERPRISES Vs 
CHOLAMANDLAM 
INVESTMENT AND FINANCE CO 
LTD

ROBIN 
SINGH 
SIROHI(P),
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CS (COMM)/685/2022 9958560900

shalukardam1989@gmail.com

13-12-2022 02-12-2022

CS (COMM)/688/2022 9917910979

bulbulyadav79@gmail.com

13-12-2022 12-12-2022

CS (COMM)/686/2022 9718689708

amitchawlaad@gmail.com

13-12-2022 12-12-2022

9999925860

deepankur@sondhipartners.com

14-12-2022 04-12-2022

9891848453

sanjaykumar9375@gmail.com

14-12-2022 13-12-2022

CS (COMM)/690/2022 9953168774

advocatechetanwahi@gmail.com

14-12-2022 02-12-2022

CS (COMM)/694/2022 9312400295

connect@snslegal.in

15-12-2022 12-12-2022

CS (COMM)/693/2022 8920803026

advkrishangandhi@gmail.com

15-12-2022 13-12-2022

CS (COMM)/703/2022 9811867703

kumarvivekadv@gmail.com

17-12-2022 05-12-2022

CS (COMM)/704/2022 9811867703

kumarvivekadv@gmail.com

17-12-2022 02-12-2022

CS (COMM)/701/2022 9811343911 17-12-2022 13-12-2022

CS (COMM)/700/2022 9811343911 17-12-2022 13-12-2022

CS (COMM)/707/2022 9917910979

bulbulyadav79@gmail.com

17-12-2022 14-12-2022

CS (COMM)/702/2022 9868070760 17-12-2022 15-12-2022

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

KAMLESH PROPRIETOR OF M/S 
 ADCARE MEDIA Vs LIZA 
SAHOO

REENA 
DHAWAN(P),

UCO BANK Vs PINKVILLA 
BOUTIQUE PROPRIETOR MS 
HARSH ARORA

AJAY 
SHARMA(P),

M/S SUNIL TRADERS Vs M/S RR 
PACKING POINT

AMIT 
CHAWLA(P),

Execution 
(Comm)/273/2022

HDB FINANCIAL SERVICES LTD 
Vs ASHOK TYAGI

DEEPANKUR 
SONDHI(P),

Execution 
(Comm)/272/2022

M/ SHAKTI CREATION Vs M/S 
BELA CREATION PVT LTD

GURBACHA
N SINGH 
DHINGRA(P)
,ADITYA JAIN HUF PROPRIETOR 

OF MS CONTRA PACKAGING 
THROUGH ITS KARTA MR 
ADITYA JAIN Vs ASCO GLOBAL 
PVT LTD

CHETAN RAI 
WAHI(P),

SOUTH INDIAN BANK Vs 
MANISH KUMAR

ARUN 
KUMAR 
SHUKLA(P),

BANSAL TRADING COMPANY Vs 
GAURAV JEANS

AMIT 
GROVER(P),

IDBI BANK LTD Vs PANKAJ 
SHARMA

VIVEK 
KUMAR(P),

IDBI BANK LTD Vs HEENA 
PASHA

VIVEK 
KUMAR(P),

CANARA BANK Vs SH PRADEEP 
KUMAR PROP PANCHAL 
ELECTRICALS

Kalpana(P),

rbsamaiyar.adv@gmail.com
CANARA BANK Vs SH RAKESH 
CHHOKAR PROP M/S BALAJI 
ENGINEERING

Kalpana(P),

rbsamaiyar.adv@gmail.com
UCO BANK Vs NOOR BEAUTI 
PARLOURPROP MRS NAZRA 
BANO

AJAY 
SHARMA(P),

M/S ANITA TRADERS 
THROUGH ABHISHEK 
AGARWAL Vs M/S KAAMDHENU 
COLOUR AND COATING 
LIMITED THROUGH DIRECTOR

RAHUL 
SHARMA(P),

rahulsharma@gmail.com
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CS (COMM)/719/2022 9868206903 21-12-2022 16-12-2022

CS (COMM)/723/2022 21-12-2022

OMP (COMM)/33/2022 9873211671 22-12-2022 12-12-2022

CS (COMM)/724/2022 7011896266 22-12-2022 21-12-2022

OMP (COMM)/28/2022 9873211671 22-12-2022 12-12-2022

OMP (COMM)/29/2022 9873211671 22-12-2022 12-12-2022

OMP (COMM)/30/2022 9873211671 22-12-2022 12-12-2022

OMP (COMM)/31/2022 9873211671 22-12-2022 12-12-2022

OMP (COMM)/32/2022 9873211671

advpurnimajain@gmail.com

22-12-2022 12-12-2022

OMP (COMM)/34/2022

yblegal97@gmail.com

24-12-2022 22-12-2022

CS (COMM)/733/2022 9811379676

vksbht6@gmail.com

24-12-2022 22-12-2022

28 CS (COMM)/727/2022 9999176886 22-12-2022 22-12-2022

CS (COMM)/678/2022 9810326222 09-12-2022 09-12-2022

CS (COMM)/672/2022 9871250606

kamal724@yahoo.co.in

02-12-2022 02-12-2022

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

SSG PHARMA PRIVATE 
LIMITED Vs K S FOOD PRODUCT

PRAKHAR 
SHARMA(P),

info@indiantm.com
M/S SBC MINERALS PVT LTD Vs 
M/S RUBY INFRATRADE AND 
ANR

ADITYA 
KUMAR 
YADAV(P),

RCC INFVANTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

advpurnimajain@gmail.com
MANMOHAN SINGH Vs M/S 
REAL TOUCH AND ORS

RANJIT 
SINGH 
JUNEJA(P), advjaspreet@gmail.com

RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

advpurnimajain@gmail.com
RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

advpurnimajain@gmail.com
RCC INFRVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

advpurnimajain@gmail.com
RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

advpurnimajain@gmail.com
RCC INFRAVENTUES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

SHRIPAL Vs SHREE ANK 
FINFOLD PVT LTD

Yatinder 
Bainsla(P),

PRADEEP KUMAR Vs 
TARAASHA CREATIONS PVT 
LTD

Vikas Kumar 
Bhatia(P),

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara EASTERN HEALTHCARE Vs SUN 
LIFE SCIENCES PVT LTD AND 
ANR

MOHIT 
LOHIYA

advmmohit@gmail.com
HARISH KUMAR WADHWA Vs 
BASANT KUMAR

SACHIN 
WADHWA(P)
,

sachinwadhwaadvocate@gmail.co
m

ATUL MARKETING DIVINE Vs 
MAHAGUN REAL ESTATE 
PRIVATE LIMITED

Sandeep 
Kumar(P),
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CS (COMM)/671/2022 9811867703 02-12-2022 02-12-2022

CS (COMM)/677/2022 8750602223 08-12-2022 08-12-2022

CS (COMM)/732/2022 9310262291

9010@syandkcartebank.com

23-12-2022 23-12-2022

CS (COMM)/697/2022 9891800100 15-12-2022 15-12-2022

CS (COMM)/726/2022 9868070260

rahulsharma0090@yahoo.com

22-12-2022 22-12-2022

CS (COMM)/711/2022 9899661989

anilyadav31mar@gmail.com

19-12-2022 19-12-2022

CS (COMM)/731/2022 8383953944 23-12-2022 23-12-2022

9311022102

ranjan.and.company@gmail.com

16-12-2022 16-12-2022

9311022102

ranjan.and.company@gmail.com

16-12-2022 16-12-2022

9999425999

ankita@bambhaandnandan.in

02-12-2022 02-12-2022

9999925860

deeankur@sundhipartener.com

06-12-2022 06-12-2022

9999925860

deeankur@sundhipartener.com

06-12-2022 06-12-2022

IDBI BANK LTD Vs RAHUL JAIN 9811867705 13-12-2022 13-12-2022

9811867705 13-12-2022 13-12-2022

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

IDBI BANK LTD Vs NEERU 
THAKUR

VIVEK 
KUMAR(P),

kumarvivekadv@gmail.com
M/S OM ENTERPRISES
THROUGH ITS SOLE 
PROPRIETOR
SHRI RAJENDRA SINGH 
BRIJWASI Vs M/S ARISHI 
PLASTIC PRIVATE LIMITED
THROUGH ITS DIRECTOR

Kuldeep 
kumar(P),

sukhijha@yahoo.com
CANARA BANK Vs SAKSHAT 
ENTERPRISES

DEEPAK 
BHARDWAJ(
P),

HERTZ CONTROLS INDIA 
PRIVATE LIMITED Vs MANOJ 
KUMAR

NEERAJ 
GOGIA(P), adevocateneerajgpgoa@gmail.co

m
M/S JAI LADDU GOPAL LLP Vs 
M/S SIDHI GARMENTS

RAHUL 
SHARMA(P),

M/S SK TECHNOLOGIES Vs SH 
AKHIL JAIN

JITENDER 
KUMAR 
YADAV(P),

PARAS EXPORT Vs OM 
COLLECTION

Aditya 
Jain(P),

jain.adityaraj@yahoo.com
Execution 
(Comm)/281/2022

HDFC BANK LTD Vs PREETI 
RANDHIR SINGH

RAJEEV 
KUMAR 
RANJAN(P),

Execution 
(Comm)/280/2022

HDFC BANK LTD Vs BABITA 
RAWAT

RAJEEV 
KUMAR 
RANJAN(P),

Execution 
(Comm)/266/2022

KOTAK MAHINDRA PRIME LTD 
Vs HIMANSHU HIMANSHU

Rohit 
Bohra(P),

Execution 
(Comm)/268/2022

HDB FINANCE SERVICES LTD 
Vs JAGDISH CHHABRA

DEEPANKUR 
SONDHI(P),

Execution 
(Comm)/267/2022

HDB FINANCAL SERVICES LTD 
Vs AJAY KUMAR

DEEPANKUR 
SONDHI(P),

Execution 
(Comm)/270/2022

VIVEK 
KUMAR(P),

kumarvivekadv@gmail.com
Execution 
(Comm)/269/2022

IDBI BANK LTD Vs SHELLY 
AGGARWAL

VIVEK 
KUMAR(P),

kumarvivekadv@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

28

8285002845 16-12-2022 16-12-2022

9899327537 19-12-2022 19-12-2022

93111022102 19-12-2022 19-12-2022

9911445112

advocatepcjoshi795@yahoo.com

22-12-2022 22-12-2022

OMP (COMM)/21/2022 9873211671 13-12-2022 13-12-2022

OMP (COMM)/22/2022 9873211671 13-12-2022 13-12-2022

OMP (COMM)/23/2022 9873211671 13-12-2022 13-12-2022

OMP (COMM)/20/2022 9873211671 13-12-2022 13-12-2022

OMP (COMM)/18/2022 9873211671 13-12-2022 13-12-2022

OMP (COMM)/19/2022 9873211671

purnimajain@gmail.com

13-12-2022 13-12-2022

OMP (I) (COMM)/200/2022 9899641617 23-12-2022 23-12-2022

29 Shahdara CS (COMM)/692/2022 9911118926

advocateravi79@gmail.oom

14-12-2022 21-09-2022

CS (COMM)/710/2022 9818321621

MANJU JAIN3.97@gamil.com

06-12-2022 02-11-2022

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

Execution 
(Comm)/278/2022

HDFC BANK LTD Vs RITESH 
SURESH

SANJEEV 
KUMAR(P),

litigation@srcsiegal.com
Execution 
(Comm)/284/2022

VIVEK CHOPRA Vs PRAMOD 
KUMAR SHARMA

AVINASH 
KUMAR 
TYAGI(P), avinashtyuagi@yahoo.com

Execution 
(Comm)/283/2022

HDFC BANK LTD Vs 
HARJINDER KAUR

RAJEEV 
KUMAR 
RANJAN(P), ranjan.and.company@gmail.com

Execution 
(Comm)/285/2022

M/S INDIAN OVERSEAS 
CORPORATION PVT LTD 
THROUGH GENERAL 
ATTORNEY SHRI BHAVESH 
KUMAR SINGH Vs MS TARUNA 
ARORA AND ANR

POONAM 
CHAND 
JOSHI(P),

RCC INFRAVENTURE LTD Vs 
KOTAK MAHENDRA BANK LTD

PURNIMA 
JAIN(P),

purnimajain@gmail.com
RCC INFRAVENTURE LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

purnimajain@gmail.com
RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

purnimajain@gmail.com
RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

purnimajain@gmail.com
RCC INFRAAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

purnimajain@gmail.com
RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

SKYLINE AIR CONDITIONING 
ENGINEERS PVT LTD Vs PUBLIC 
WORK DEPARTMENT

JASPREET 
SINGH(P),

jadpreet.law@gmail.com
SH. SURENDER S. 
RATHI

UNION BANK OF INDIA Vs 
MAHAKAR SINGH PROP OF M/S 
SUNITA ENTERPRISES

RAVI 
KUMAR(P),

OP AND SONS TRADERS PVT 
LTD Vs GANESH LAKHOTIA 
PROP OF SUMITRA CREATIONS

MANJU 
JAIN(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

29 Shahdara

CS (COMM)/720/2022 8586863313

connect@snslegal.in

21-12-2022 18-11-2022

CS (COMM)/699/2022 9810244197

wagheyvi@yahoo.co.in 

16-12-2022 19-11-2002

CS (COMM)/709/2022 9811375940 17-12-2022 28-11-2022

CS (COMM)/714/2022 9910961933 20-12-2022 29-11-2022

CS (COMM)/696/2022 9818862291 15-12-2022 07-12-2022

CS (COMM)/695/2022 9818862291 15-12-2022 07-12-2022

CS (COMM)/721/2022 919899641617 21-12-2022 09-12-2022

CS (COMM)/698/2022 8800268148

PADAMKUHNArn1GMAIL.COM 

16-12-2022 09-12-2022

CS (COMM)/725/2022 9890410729 22-12-2022 09-12-2022

SH. SURENDER S. 
RATHI

UNION BANK OF INDIA Vs 
MADHU

ARUN 
KUMAR 
SHUKLA(P),

JAGMOHAN SAPRA Vs SWAPNIL 
AERON

VIJAY 
KUMAR(P),

PUNJAB NATIONAL BANK Vs 
MR MADHURAJ CHOUDHARY

SUBODH 
KUMAR(P),

advsubodhkurnarsnigh@gmafl.co
m 

PUNJAB AND SIND BANK Vs MR 
RAJNEESH KUMARMRS JYOTI

Saurabh 
George(P),

dhruv_m@yahoo.com
CANARA BANK Vs SOMA 
ENGINEERING

DEEPAK 
BHARDWAJ(
P),

deepakbhardwajadv@yahoo.co.in
CANARA BANK Vs SMS 
INDUSTRIES

DEEPAK 
BHARDWAJ(
P),

deepakbhardwajadv@yahoo.co.in
V J CRANES PRIVATE LIMITED 
Vs RUSA ENTERPRISES 
PRIVATE LIMITED

JASPREET 
SINGH(P),

iaspreet.law@qmail.com
SANJAY JAIN Vs PRAVEEN 
AGGARWAL

Mohit 
Khanna(P),

CENTRAL BANK OF INDIA Vs 
M/S A S INDUSTRIES

KAMALJIT 
SINGH 
RANOT(P),

Kamaljihranot@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

29 Shahdara

CS (COMM)/713/2022 9811343911

NOT FOUND

20-12-2022 14-12-2022

MISC DJ/860/2022 999298627

anilmittal602@gmail.com

20-12-2022 15-12-2022

CS (COMM)/722/2022 9654713565 21-12-2022 16-12-2022

MISC DJ/864/2022 9910568669

NOT FOUND

24-12-2022 21-12-2022

CS (COMM)/734/2022 CANARA BANK Vs SONU 9711142200

chopra6791@gmai1.¢0m

24-12-2022 22-12-2022

MISC DJ/859/2022 Pulkit 9753383333,

prithviraj.hans@gmaiI.com, 

19-12-2022 14-12-2022

MISC DJ/8/2023 9810244251

Not legible

15-12-2022 02-12-2022

30 MS. SAVITA RAO Shahdara CS (COMM)/675/2022 Not available

Not legible

02-12-2022 02-12-2022

CS (COMM)/681/2022 Not available

Not legible

12-12-2022 11-12-2022

SH. SURENDER S. 
RATHI

CANARA BANK Vs MS RUNA 
DEVIPROP  M/S SURAJ 
INCENSE HOUSE

Kalpana(P),

M/S BIRLA PUBLICATION PVT 
LTD Vs M/S NEW RAMA 
PUBLICATION AND 
DISTRIBUTORS REGD AND ORS

Anil 
Kumar(P),

MAPS CREATION PRIVATE 
LIMITED Vs TEXMART 
CREATIONS PVT LTD

SAMRIDHI(P
),

Advocate.samridhi@gmail.com
BANK OF BARODA Vs NEELAM 
RUSTOGI

SUNIL 
KUMAR(P),

SANJEEV 
CHOPRA(P),

M/S AMAN INTERNATIONAL Vs 
M/S KIRAN ENTERPRISES

JKS KITCHEN WARE Vs 
AASHERYA ELECTRONIC AND 
TRADERS

Anil Kumar

EASY TRIP PLANNERS Vs M/S 
PULSE EVENTS AND 
WEDDINGS THROUGH ITS 
PROPRIETOR MR SUNNY 
SABARWAL

GAGAN 
KATARIA(P),

CANARA BANK Vs YUVRAJ 
SINGH PANCHAL

DEEPAK 
BHARDWAJ(
P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

30 MS. SAVITA RAO Shahdara

Not available

Not legible

15-12-2022 15-12-2022

CS (COMM)/680/2022 Not available

Not legible

12-12-2022 12-12-2022

CS (COMM)/679/2022 Not available

Not legible

12-12-2022 8-12-2022

CS (COMM)/689/2022 Not available

Not legible

13-12-2022 13-12-2022

CS (COMM)/708/2022 Not available

Not legible

17-12-2022 12-12-2022

MISC DJ/800/2022 Not available

Not legible

12-12-2022 8-12-2022

OMP (COMM)/25/2022 Not available

Not legible

20-12-2022 18-12-2022

OMP (COMM)/26/2022 Not available

Not legible

20-12-2022 18-12-2022

OMP (COMM)/24/2022 Not available

Not legible

20-12-2022 18-12-2022

OMP (COMM)/27/2022 Not available

Not legible

20-12-2022 18-12-2022

Not available

Not legible

14-12-2022 14-12-2022

Not available

Not legible

16-12-2022 15-12-2022

CS (COMM)/718/2022 Not available

Not legible

21-12-2022 19-12-2022

Execution 
(Comm)/277/2022

KOTAK MAHINDRA BANK LTD 
Vs JEET SINGH

Anmol 
Srivastava(P),

SVB BEARINGS PVT LTD Vs 
RANVIKAUTOCOMPONENTS 
PVT LTD

PRADEEP 
KUMAR(P),

M/S SWASTICK TRADING 
COMPANY Vs M/S NUCLEUS 
SATELLITE

RAJEEV 
GAUR(P),

UCO BANK Vs MANIT 
INTERNATIONALPROPRIETOR 
DINESH JAIN

AJAY 
SHARMA(P),

ANUJ PRINTERS Vs AMIT 
MITTAL

Arpit 
Sharma(P),

CANARA BANK Vs BALCHAND 
PRAJAPATI

RAM 
BHUSHAN 
PANDEY(P),

RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK

PURNIMA 
JAIN(P),

RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

RCC INFRAVENTURES LTD Vs 
KOTAK MAHINDRA BANK LTD

PURNIMA 
JAIN(P),

Execution 
(Comm)/271/2022

MAHESH CHAND Vs HARISH 
GERA

NIHARIKA 
MATHUR(P),

Execution 
(Comm)/279/2022

M/S SM FASHION Vs M/S 
NAGINA IMAGE COLLECTION

Prashant 
Yadav(P),

M/S ARVE DIGITAL MEDIA PVT 
LTD Vs M/S TRELL 
EXPERIENCES PVT LTD

VISHESH 
VERMA(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

31 OMP(COMM)/130/2022 7738025631

eepwddelhim312@gmail.com

21.12.2022 17.11.2022

CS/COMM/954/2022 9971891788

info@aualegal.com

17.12.2022 26.11.2022

CS/COMM/955/2022 9971891788 17.12.2022 26.11.2022

CS/COMM/956/2022 9971891788 17.12.2022 26.11.2022

CS/COMM/957/2022 9971891788 17.12.2022 26.11.2022

CS/COMM/958/2022 9971891788 17.12.2022 26.11.2022

CS/COMM/959/2022 9971891788 17.12.2022 26.11.2022

CS/COMM/960/2022 9971891788 17.12.2022 26.11.2022

CS/COMM/961/2022 9971891788 17.12.2022 26.11.2022

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West

UNION OF INDIA VS M/S 
MAHAVIR PRASAD GUPTA AND 
SON

DHEERAJ 
KUMAR 
SINGH

ICICI BANK LTD VS KANCHAN 
JAISWAL

ANUJ 
CHAUHAN

ICICI BANK LTD VS KHUSRAJ 
HUSAIN

ANUJ 
CHAUHAN

info@aualegal.com
ICICI BANK LTD VS RINKLE 
KAUR NEGI

ANUJ 
CHAUHAN

info@aualegal.com
ICICI BANK LTD VS DEEP 
MEDICOS

ANUJ 
CHAUHAN

info@aualegal.com
ICICI BANK LTD VS  555 SAREE 
HOUSE

ANUJ 
CHAUHAN

info@aualegal.com
ICICI BANK LTD VS KEEP SAKE 
PRODUCTS ACESSORIES 

ANUJ 
CHAUHAN

info@aualegal.com
ICICI BANK LTD VS SALMAN 
KHAN

ANUJ 
CHAUHAN

info@aualegal.com
ICICI BANK LTD VS OM JI 
DUBEY

ANUJ 
CHAUHAN

info@aualegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

32 NORTH OMP (COMM.)/50/2022 01.12.2022

CS (COMM.)/701/2022 01.12.2022

CS (COMM.)/702/2022 01.12.2022

07.12.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

MAHESH SHARMA Vs M/S SBI 
CARDS AND PAYMENT SERVICE 
LTD.

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS SINGLE 

PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

RAJDHANI INDUSTRIES Vs 
WINGROW GRAVURES PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS SINGLE 

PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ADVANCE PANELS AND 
SWITCHGEARS PRIVATE 
LIMITED Vs LOGIX 
INFRASTRUCTURE PVT. LTD.

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS SINGLE 

PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm.)/366/2022

HDFC BANK LTD. Vs SUMIT 
SEHGAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS SINGLE 

PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

32 NORTH

07.12.2022

33 CS COMM. 549/2022 9811317311

advocatearvindgupta@gmail.com

06.12.2022 01.12.2022

CS COMM. 553/2022 8860152515

avinash@kaisadvocates.com

07.12.2022 30.11.2022

CS COMM. 552/2022 8860152595

avinash@kaisadvocates.com

07.12.2022 30.11.2022

CS COMM. 555/2022 9873137157

noor.syed878@gmail.com

13.12.2022 12.12.2022

CS COMM. 562/2022 8826687687 19.12.2022 16.12.2022

OMP COMM. 41/2022 NITIN GOEL 9958617492 21.12.2022 17.12.2022

EX COMM/323/2022 9871040589

INDOLEXLAW@GMAIL.COM

13.12.2022 20.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm.)/367/2022

HDFC BANK LTD. Vs AMIT 
KUMAR VIDYARTHI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS SINGLE 

PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

STATE BANK OF INDIA VS LRS. 
OF LATE. SH. RAM SINGH

ARVIND 
GUPTA

HOUSING DEVELOPMENT VS 
MUNISH SARIN

AVINASH 
SINGH

HOUSING DEVELOPMENT VS 
RAJAN KAUZA

AVINASH 
SINGH

M/S ALP SAFETY SECURITY VS 
M/S MAGICAN IMPEX P. LTD.

SYED 
NOORUGGA
MA

VIKRAM DIWAN VS M/S 
UNIQUE PHARMA

PUNEET 
SINGHAL

advocatesinghal@ymail.com
SAI INSURANCE SERVICE VS 
INDIA BULLS CONSUMER

mnglawoffice@gmail.com
LOANTAP CREDIT PRODUCT 
V/S SAURAV RISHI

SUNITA 
SINGH



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

33

EX COMM 322/2022 9871040589

INDOLEXLAW@GMAIL.COM

13.12.2022 20.08.2022

EX COMM 321/2022 9871040589

INDOLEXLAW@GMAIL.COM

13.12.2022 20.08.2022

EX COMM 320/2022 9871040589

INDOLEXLAW@GMAIL.COM

13.12.2022 20.08.2022

EX COMM 319/2022 9871040589

INDOLEXLAW@GMAIL.COM

13.12.2022 20.08.2022

EX COMM 324/2022 9369857033 13.12.2022 25.11.2022

EX COMM 354/2022 9013493108 16.12.2022 02.11.2022

EX COMM 353/2022 9599153502

TAGRAWAL.5@Gmail.com

16.12.2022 01.09.2022

EX COMM 351/2022 9369857033

Chirag@bambhaandanandan.in

16.12.2022 29.11.2022

EX COMM 358/2022 9958683230

Naveenk101@gmail.com

17.12.2022 21.11.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

 LOANTAP CREDIT PRODUCT 
V/S RACHNA KAPOOR

SUNITA 
SINGH

LOANTAP CREDIT PRODUCT 
V/S RAMESH KUMAR

SUNITA 
SINGH

LOANTAP CREDIT PRODUCT 
V/S KOMAL ROHILLA 

SUNITA 
SINGH

LOANTAP CREDIT PRODUCT 
V/S SANI SONI

SUNITA 
SINGH

KOTAK MAHINDRA PRIME 
LIMITED V/S ASESH THAPA

CHIRAG 
AHLUWALIA

chirag@bambhaandanandan.in
TOYOTA FINANCE V/S OCEAN 
SHIPPING AND LOGSITICS

RAHUL 
BHARADWA
J

Kdeepabk.rbc@gmail.com
KOTAK MAHINDRA BANK LTD 
V/S BHARAT GENERATORS

TANUJ 
AGARWAL

KOTAK MAHINDRA BANK LTD 
V/S PREM SINGH SHAKYA

CHIRAG 
AHLUWALIA

HDFC V/S RAO AND THAKUR 
MANAGMENT SERVICES PVT 
LTD

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

33

EX COMM 352/2022 9910574027

albuslawfirs@gmail.com

20.12.2022 19.11.2022

EX COMM 357/2022 HDFC V/S JASBER SINGH 9958683230

Naveenk101@gmail.com

17.12.2022 21.11.2022

EX COMM 359/202 HDFC V/S RAHUL UMED SINGH RANJAN 9311022102 21.12.2022 28.10.2022

EX COMM 326/2022 9868521167 13.12.2022 29.11.2022

EX COMM 477/2022 HDFC V/S KUSHAGRA DIXIT 8287098279 16.12.2022 26.03.2022

EX COMM 334/2022 AXIS BANK V/S ALAKH DEO 9811138361 13.05.2022 27.09.2022

EX COMM 332/2022 9811138361 13.12.2022 27.09.2022

EX COMM 331/2022 AXIS BANK V/S ROBE SINGH 9811138361 13.12.2022 27.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

KOTAK MAHINDRA BANK LTD 
V/S  SHIPRA

SUNNY 
ARORA

NAVEEN 
SHARMA

ranjan.and.company@gmail.com
KOTAK MAHINDRA BANK LTD 
V/S AMIT KUMAR SHARMA

ABHISHEK 
KAUSHIK

adv.abhishekkaushik@gmail.com
PRAVEEN 
SOLANKI

Sksoanki.associates@gmail.com
ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

AXIS BANK V/S GEORGY 
VARGHESE K

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

33

EX COMM 333/2022 9811138361 13.12.2022 27.09.2022

EX COMM 335/2022 9811138361 13.12.2022 27.09.2022

EX COMM 347/2022 9811138361 13.12.2022 27.09.2022

EX COMM 349/2022 9811138361 13.12.2022 27.09.2022

EX COMM 348/2022 9811138361 13.12.2022 27.09.2022

EX COMM 346/2022 9811138361 13.12.2022 27.09.2022

EX COMM 345/2022 9811138361 13.12.2022 27.09.2022

EX COMM 344/2022 9811138361 13.12.2022 27.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

AXIS BANK V/S AJAY KUMAR 
SINGH

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

AXIS BANK V/S GOURI 
SHANKAR GUPTA

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

BAJAJ FINANCE V/S ABHISHEK 
ANJUM

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

AXIS BANK V/S NARENDER 
SINGH

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

BAJAJ FINANCE V/S SANJAY 
GARG

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

BAJAJ FIINANCE V/S SANDEEP 
KASHYAP

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

BAJAJ FINANCE V/S JITENDER 
SINGH

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

BAJAJ FINCACE V/S VINOD 
KUMAR

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

33

EX COMM343/2022 9811138361 13.12.2022 27.09.2022

34 CS (COMM)/569/2022 9899641617 23-12-2022 09-12-2022

CS (COMM)/571/2022 9312012009 23-12-2022 22-12-2022

OMP (I)(COMM.)/55/2022 9873903395

legumace26@gmail.com

21-12-2022 20-12-2022

9958683230

Naveenk101@GMAIL.COM

21-12-2022 24-11-2022

CS (COMM)/568/2022 8800802195 21-12-2022 20-12-2022

CS (COMM)/565/2022 9971617786

REHANA3191@GMAIL.COM

20-12-2022 23-09-2022

CS (COMM)/566/2022 8588854019 20-12-2022 13-12-2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

BAJAJ FINANCE V/S KISHORI 
LAL JOSHI

ALOK 
SHANKAR

ADVALOKSHANKAR10@Gmail.c
om

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

HARVINDER SINGH SETHI Vs 
M/S ADHARV ENTERPRISES

Sh. 
JASPREET 
SINGH

jaspreet.law@gmail.com
DNV IMPORTS Vs KEE 
PROJECTS LTD

Sh. KUNAL 
RAWAT

kunalrawat@live.com
SHAKUNTALA Vs M/s GTL 
INFRASTRUCTURE 
LTD...THROUGH ITS 
DIRECTOR/MD/CEO/AR

Ms. Poonam 
Sharma

Execution 
(Comm.)/379/2022

HDFC BANK LTD Vs BIPIN 
SINGH YADAV

Sh. NAVEEN 
SHARMA

ADVANTAGE Vs NOVA NEW ERA 
EXPORTS PVT LTD.

Ms. 
Meenakshi 
Salarya

MEENAKSHISANGRA@GMAIL.
COM

SH. MAYANK GUPTA Vs M/S 
ADITYA BIRLA FASHION AND 
RETAIL LIMITED

Sh. INAYAT 
AHMED

ANUPAMA SEN Vs GLOBAL 
TRADE BAZAAR, WEBECOM 
MEDIA PV T LTD

Ms. JYOTI 
VERMA

JYOTIVERMAADVOCATE@GM
AIL.COM
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CS (COMM)/563/2022 9899805856 19-12-2022 14-12-2022

7503390931

praveshduhan100@gmail.com

17-12-2022 14-12-2022

7503390931

praveshduhan100@gmail.com

17-12-2022 14-10-2022

CS (COMM)/561/2022 9654545855

legal@shivamsharma.info

17-12-2022 06-12-2022

OMP (COMM.)/40/2022 9910995511 15-12-2022 12-12-2022

OMP (I)(COMM.)/54/2022 7827403519 15-12-2022 12-12-2022

9013493108 15-12-2022 04-11-2022

9013493108

kdeepabk.rbc@gmail.com

15-12-2022 04-11-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

M/s REACH INTERNATIONAL Vs 
RAJ KUMAR RANA

Sh. Vaibhav 
Mahajan

vaibhav@mahajan.law
Execution 
(Comm.)/355/2022

M/S BAJAJ FINANCE LTD. Vs 
AARIHANT ENTERPRISES

Sh. 
PRAVESH 
DUHAN

Execution 
(Comm.)/356/2022

M/S BAJAJ FINANCE LTD. Vs 
BHARAT KHURANA

Sh. 
PRAVESH 
DUHAN

DYNAMIC AIR AND SEA CARGO 
PVT LTD Vs SAMRAT PLYWOOD 
LTD

Sh. SHIVAM 
SHARMA

FRISCO GLOBAL PVT  LTD Vs MS 
KOTAK MAHINDRA PRIME 
LIMITED

Sh. VIDIT 
GUPTA

ADV_VIDITGUPTA@YAHOO.C
OM

M/S LEASE PLAN INDIA 
PRIVATE LIMITED Vs M/S 
GIFTOPHY.COM PRIVATE 
LIMITED

Sh. 
AKHILESH 
PRADHAN

ATULKUMARPANDEY@LEASE
PLAN.COM

Execution 
(Comm.)/336/2022

TOYOTA FINANCIAL SER. INDIA 
LTD. Vs REENA DEVI

Sh. Rahul 
Bhardwaj

kdeepabk.rbc@gmail.com
Execution 
(Comm.)/337/2022

TOYOTA FINANCIAL SER. INDIA 
LTD. Vs BALWANT SINGH

Sh. Rahul 
Bhardwaj
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CS (COMM)/559/2022 9560789615

SHIVANGI@KSANDK.COM

15-12-2022 13-12-2022

9711933467 12-12-2022 06-10-2022

9711933467 12-12-2022 10-10-2022

CS (COMM)/550/2022 9811317311 07-12-2022 05-12-2022

CS (COMM)/551/2022 9811317311 07-12-2022 05-12-2022

CS (COMM)/545/2022 9899629678 06-12-2022 30-11-2022

35 CS (Comm)/544/2022 9873270564

mamta.pal01@gmail.com

02-12-2022 23-11-2022

CS (Comm)/547/2022 9811317311 06-12-2022 01-12-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

LOGICSERVE DIGITAL PRIVATE 
LIMITED Vs BLU SMART 
MOBILITY PRIVATE LIMITED

SHIVANGI 
SINGH MS

Execution 
(Comm.)/317/2022

M/S SUNDARAM FINANCE LTD. 
Vs MANJEET SINGH

Sh. SURAJ 
CHAUDHAR
Y

SURAJCHAUDHARY@GMAIL.C
OM

Execution 
(Comm.)/318/2022

EQUITAS SMALL FINANCE 
BANK LTD. Vs SUSHIL DHAR 
DUBEY

Sh. SURAJ 
CHAUDHAR
Y

SURAJCHAUDHARY@GMAIL.C
OM

State Bank of India Vs SUNDER 
LAL @ SUNDER LAL 
GAHALWAT

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com
State Bank of India Vs 
ABDULLAH HAMIDI

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com
DEVENDER KUMAR Vs SHRI 
RAM GENERAL INSURANCE 
COMPANY LIMITED

Sh. 
RANDEEP 
PUDIR

randeeppundir@gmail.com
SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

Canara Bank Vs M/s Sandhi Self 
Help Group & Ors

Mamta  Pal

State Bank of India Vs. Mr. Mahak 
Singh

Arvind Gupta

advocatearvindgupta@gmail.com
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CS (Comm)/548/2022 9811317311 06-12-2022 01-12-2022

Counter Claim 30/22 9873330292 22-12-2022 08-12-2022

CS (Comm)/554/2022 9811317311 07-12-2022

CS (Comm)/556/2022 9873137157

noor.syed878@gmail.com

13-12-2022 08-04-2022

CS (Comm)/558/2022 8708989848 14-12-2022 16-11-2022

CS (Comm)/560/2022 9555902470 15-12-2022 17-11-2022

CS (Comm)/564/2022 011-41055222 19-12-2022 09-12-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

State Bank of India Vs. Kamlesh Arvind Gupta

advocatearvindgupta@gmail.com
Sh. Nitin Sabharwal Vs. Chesa 
Dental Care Service Ltd.

Vishal 
Chhabra

adv.vishalchhabra@gmail.com
State Bank of India Vs. Mr. Ashok 
Kumar

Arvind Gupta

advocatearvindgupta@gmail.com

21-11-2022 & 01-
12-2022

M/s ALP Security Services Vs. M/s 
Yuantai International Supply 
Chain Management Pvt. Ltd.

Syed 
Nooruzzama 

Punjab National Bank Vs. Jyoti 
Tent House & Anr.

Tushar 
Kukreja

adv.tusharkukreja@gmail.com
M/s D.R. Furnisher Vs. M/s The 
Office Decore & Ors.

Anil Kumar 
Jha

aniljh@gmail.com
Wrapwell Packaging Pvt. Ltd. Vs 
V.D. Corporation Pvt. Ltd.

Rakesh 
Kumar

rakesh@credencelaw.com
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CS (Comm)/570/2022 9810134864

sameerdewan123@rediffmail.com

23-12-2022 22-12-2022

CS (Comm)/572/2022 9990607480 23-12-2022 06-12-2022

CS (Comm)/573/2022 9990607480 23-12-2022 06-12-2022

Ex. (Comm)/374/2022 9811138361

advalokshankar10@gmail.com

19-12-2022 N/A

Ex. (Comm)/375/2022 9811138361

advalokshankar10@gmail.com

19-12-2022 N/A

Ex. (Comm)/376/2022 9811138361

advalokshankar10@gmail.com

19-12-2022 N/A

Ex. (Comm)/377/2022 9811138361

advalokshankar10@gmail.com

19-12-2022 N/A

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

Shri Gulshan Verma & Another Vs 
Smt. Sangeeta Sahani & Another

Sameer 
Dewan

Le Meuble Office Tech Pvt. Ltd Vs. 
Intermarc

Sanjay 
Agnihotri

thevidhi@gmail.com
Le Meuble Office Tech Pvt. Ltd Vs. 
Abdiel Aircon

Sanjay 
Agnihotri

thevidhi@gmail.com
Axis Bank Ltd. Vs Sanjeeva Kumar 
Sinha

Alok Shankar

Axis Bank Ltd. Vs Pramod Kumar 
Chaudhary

Alok Shankar

Bajaj Finance Limited Vs Vijay 
Kumar

Alok Shankar

Axis Bank Ltd. Vs Gajender Pal 
Singh

Alok Shankar
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Ex. (Comm)/378/2022 9811138361

advalokshankar10@gmail.com

20-12-2022 N/A

Ex. (Comm)/380/2022 7503390931

praveshduhan100@gmail.com

21-12-2022 N/A

Ex. (Comm)/360/2022 9711933467

surajchaudharyadv@gmail.com

17-12-2022 N/A

Ex. (Comm)/330/2022 9811574382

lokeshverma37119@gmail.com

13-12-2022 N/A

Ex. (Comm)/338/2022 9668312318

uppal@lawyer.com

16-12-2022 N/A

Ex. (Comm)/366/2022 9668312318 17-12-2022 N/A

Ex. (Comm)/362/2022 9958683230

naveenk101@gmail.com

17-12-2022 N/A

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

Axis Bank Ltd. Vs Sharad Sharma Alok Shankar

M/s Bajaj Finance Ltd. V/s 
Abhishek Chhatwal & Ors.

Pravesh 
Duhan

Equitas Small Finance Bank Ltd Vs 
Nateshwar Kumar & Anr

Suraj 
Chaudhary

M/s JBM Trading Company Vs. 
P.B. Retails Pvt. Ltd.

Lokesh 
Verma

Dhani Loans & Service Vs. Sheetal 
Kumari

Harpreet 
Singh Uppal

Dhani Loans & Service Limited Vs. 
Amit Pal Singh

Harpreet 
Singh Uppal

uppal@lawyer.com
HDFC Bank Ltd. Vs Kamal Kumar Naveen 

Sharma
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Ex. (Comm)/363/2022 9213142242 17-12-2022 N/A

Ex. (Comm)/361/2022 9213142242 17-12-2022 N/A

Ex. (Comm)/325/2022 9868521167 13-12-2022 N/A

Ex. (Comm)/327/2022 9868521167 13-12-2022 N/A

Ex. (Comm)/328/2022 9868521167 13-12-2022 N/A

Ex. (Comm)/342/2022 9311022104 16-12-2022 N/A

Ex. (Comm)/340/2022 9311022104 16-12-2022 N/A

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

AU Small Finance Bank Ltd. Vs 
S.P. Tour & Travels

Abid Ahmad

abidahmadadovcate@gmail.com
AU Small Finance Bank Ltd. Vs 
Monu & Ors

Abid Ahmad

abidahmadadovcate@gmail.com
M/s Kotak Mahindra Bank Ltd. Vs. 
Rajeev Sharma

Abhishek 
Kaushik

adv.abhishekkaushik@gmail.com
M/s Kotak Mahindra Bank Ltd. Vs. 
Pankaj Kumar & Anr.

Abhishek 
Kaushik

adv.abhishekkaushik@gmail.com
M/s Kotak Mahindra Bank Ltd. Vs. 
Komal Datta

Abhishek 
Kaushik

adv.abhishekkaushik@gmail.com
Kotak Mahindra vs/ Komal Kaur Ranjan & 

Company

ranjan.and.company@gmail.com
HDFC Bank Vs. Kuldeep Singh Ranjan & 

Company

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

35

Ex. (Comm)/364/2022 9958683230

naveenk101@gmail.com

17-12-2022 N/A

Ex. (Comm)/368/2022 9953041454 17-12-2022 N/A

Ex. (Comm)/341/2022 9599153502 16-12-2022 N/A

Ex. (Comm)/339/2022 9910345439 16-12-2022 N/A

Ex. (Comm)/365/2022 9851898514 17-12-2022 N/A

Ex. (Comm)/367/2022 9810768996

arunyadav1131@g.mail.com

17-12-2022 N/A

Ex. (Comm)/370/2022 9811138361

advalokshankar10@gmail.com

17-12-2022 N/A

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

HDFC Vs, Ajay Trading Co. Naveen 
Sharma

IndusInd Bank Limited Vs Palam 
Egg Sales

S.K. Mehta

kmpspartner@gmail.com
Kotak Mahindra Bank Vs. Vinod 
Kumar

Tanuj 
Agrawal

tagrawal.5@gmail.com
SBI Cards Vs Sangeeta Bobal Pathak & 

Associates

subodhpathaklegal@gmai.com
AU Small Finance Bank Ltd. Vs 
Abhishek

Sanadeep 
Sharma

advocatesanadeepsharma@gmail.
com

Prem Shankar Gupta Vs Siddhi 
Vinayak Steel Tubes & Ors.

Arun Kumar 
Yadav

Axis Bank Ltd. Vs Shyam Sunder Alok Shankar
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Ex. (Comm)/371/2022 9811138361

advalokshankar10@gmail.com

17-12-2022 N/A

Ex. (Comm)/372/2022 9811138361

advalokshankar10@gmail.com

17-12-2022 N/A

Ex. (Comm)/369/2022 9811138361

advalokshankar10@gmail.com

19-12-2022 N/A

Ex. (Comm)/373/2022 9811138361

advalokshankar10@gmail.com

19-12-2022 N/A

Ex. (Comm)/329/2022 8826756777 13-12-2022 N/A

Total 1144

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

Axis Bank Ltd. Vs Rajiv Batra Alok Shankar

Axis Bank Ltd. Vs Suraj Sadana Alok Shankar

Axis Bank Ltd. Vs Ram Krishna 
Ray

Alok Shankar

Axis Bank Ltd. Vs Bhupinder SinghAlok Shankar

Kogta Financial (I) Ltd. Vs. Gopi 
Nath & Others

Ms. Manisha 
Baruah

manishabaruahlegal@gmail.com


	Form-1

